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 mixed  programmes.  For  example,  Ravi  12.50  hrs.
 Shastri  is  shown  batting  in  Melbourne
 and  simultaneously,  within  a  second, a  GENERAL  BUDGET  1985-86

 Bangladeshi  girl  is  seca  singing.  It  GENERAL  DISCUSSION
 creates  confusion  and  it  also  appsars  AND
 that  the  TV  is  joking?  Under  these

 circumstances,  I  would  like  to  draw  th:
 attention  of  the  Minister  of  Information
 and  Broadcasting  abcut  these  facts  for
 immediate  improvement  of  the  Door-
 darshan  and  also  make  the  following
 suggestions  for  his  consideration  :

 SUPPLEMENTARY  DEMANDS
 FOR  GRANTS  (GENERA|.),

 1984-85

 [English]

 MR.  DEPUTY-SPEAKER  :  Now  we
 take  up  items  Nos.  12  and  13  together
 Shri  Vadde  Sobhanedrecswara  Rao  has
 given  notice  of  three  Cut  Motions  to  the
 Demands  for  Supp!  mentary  Grants
 (General)  but  he  is  not  here.

 (a)  The  existing  Curscong  Television

 Relay  Centre  be  immediately  re-

 placed  by  a  High  Power  TV  trans-
 mitter.

 Motion  Moved  :
 (b)  Kurscong  Television  Relay  Centre

 should  relay  programmes  at  diffe-
 rent  channels  so  us  to  avoid  con-
 fusion  of  programmes.

 “That  the  respective  Supplementary
 sums  not  exceeding  the  amounts  on
 Revenue  Account  and  Capital  Account
 shown  in  the  third  column  of  the

 (c)  A  provision  should  be  made  to  Order  Paper  be  granted  to  the  Presi-
 show  Calcutta  telecasts  through  dent  out  of  the  Consolidated  Fund  of
 Kurseong  TV  Relay  Centre  and  for  India  to  defray  the  charges  that  will
 Programme  Production  facilities  at  come  in  course  of  payment  during  the
 Kurseong;  and  year  ending  31st  day  of  March,  1985

 in  respect  of  the  following  demands

 (d)  Another  TV  transmitter  may  be  set  entered  in  the  second  columm  thereof  :

 up  at  Cooch  Behar  for  expansion
 of  TV  coverage  in  the  extreme
 broder  areas  of  Jalpaiguri  and
 Cooch  Behar  Districts  of  North
 Bengal.

 Demand  Nos.  1,  2,  3,  4,  7,  9,  10,
 11,  12,  17,  18,  19,  21,  23,  25,  26,
 27,  31,  32,  33,  34,  35,  36,  37,  38,
 39,  40,  41,  43,  44,  45,  46,  47,  48,
 49,  50,  52,  53,  54,  55,  56,  57,  58,
 59,  60,  61,  62,  63,  64,  65,  66,  68,
 69,  7.  75,  76,  77.  7०.  79,  80,  82,
 83,  85,  86,  88,  89,  91,  96,  100,
 101,  104,  105,  108  and  109,”
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 List  of  Supplementary  Demands  for  Grands  (General)  for  1984-85
 submitted  to  the  Vote  of  Lok-Sabha

 ।

 No.  of  Name  of  Demand  Amount  of  Demand  for

 Demand  Grant  submitted  to  the  house

 1  2  3  4

 Revenue  Capital

 Rs.  Rs.

 MINISTRY  OF  AGRICULTRE

 1.  Department  of  Agriculture  and  Cooperation  35,85,00C0

 2,  Agriculture  19,30,01,000

 3.  Fisheries  1.62,00,000  see

 4.  Animal  Husbandry  and  Dairy  Development  1,000

 7,  Department  of  Agricultural  Research  and  10,27,000
 Education

 MINISTRY  OF  CHEMICALS  AND  FERTILIZERS

 9.  Ministry  of  Chemicals  and  Fertilizers  110,59  ,  34,  000  ..

 MINISTRY  OF  COMMERCE

 10.  Ministry  of  Commerce  19,15,000  sea

 11.  Foreign  Trade  and  Export  Production  3,000

 12.  Textiles,  Handloom  and  Handicrafts  22,98,55,000  141,35,89,000

 MINISTRY  OF  COMMUNICATIONS

 17.  Capital  Outly  on  Posts  and  Telegraphs  nes  49,00,00,000

 MINISTRY  OF  DEFENCE

 18.  Ministry  of  Defence  45,47,17,000  2,000

 19.  Defence  Services—Army  393,64,00,000  ses

 21.  Defence  Services-Air  Force  62,61,39,000  ee

 23,  Capital  Ovtly  on  Defence  Services  vee  39,60,00,000 Repu
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 1  2  3  4

 MINISTRY  OF  EDUCATION  AND  CULTURE

 25.  Education  69,57,000  10,00,000

 26.  Department  of  Culture  4,75,75,000

 27.  Archazology  1,80,00,000  मग

 MINISTRY  OF  ENERGY

 31.  Department  of  Non-Conventional  Energy  Sources  3,000  tee

 MINISTRY  OF  EXTERNAL  AFFAIRS

 32.  Ministry  of  External  Affairs  8,79,27,000  me

 MINISTRY  OF  FINANCE

 33.  Ministry  of  Finance  1,67,24,000

 34.  Customs  5,56,90,000  15,65,05,000

 35.  Uuion  Excise  Duties  7,71,83,000

 36,  Taxes  on  Income,  Estate  Duty,  Wealth  Tax  and

 Gift  Tax  9,41,48,000  न

 37,  Stamps  -  1,50,  50,000

 38.  Audit  13,79,24,000  -

 39.  Currency,  Coinage  and  Mint  8,76,50,000  ज्

 40.  Pensions  19,57,07,000  one

 41,  Opium  and  Alkaloid  Factories  8,54,000

 43.  Other  Expenditure  ofthe  Ministry  of
 Finance  5,000  168,05,92,000

 44,  Lons  to  Government  Servants,  etc.  tee  13,45,00,000

 MINISTRY  OF  FOOD  AND  CIVIL  SUPPLIES

 45.  Department  of  Food  253,21,22,000  21,90,62,000

 46.  Department  of  Civil  Supplies  1,000
 a
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 1  2  3  4

 MINISTRY  OF  HEALTH  AND  FAMILY
 WELFARE

 47.  Ministry  of  Health  and  Family  Welfare  5,00,000  tee

 48.  Medical  and  Public  Health  4,17,06,000  12,272,94,000

 43  Family  Welfare  10,12,8  8,000  ड

 MINISTRY  OF  HOME  AFFAIRS

 50.  Ministry  of  Home  Affairs  1,49,  12,,000

 52.  Department  of  Personnel  and  Administrative

 Reforms  1,83,03,000  eee

 53.  Police  82,98,19,000  7,68,21,000

 54.  Other  Administrative  and  Genral  Services  $4,17,48,00  4,60,60,000

 55.  Other  Expenditure  of  the  Ministry  of  Home

 Affairs  5,42,17,000

 56.  Delhi  34,54,22,000  5,000

 $7,  Chandigarh  5,04,94,000  eee

 $8.  Andaman  and  Nicobar  Islands  3,12,86,000  1,61,68,000

 $0,  Dadra  and  Nagar  Haveli  44,99,000

 60.  Lakshadweep  2,47,35,000  84,69,000

 MINISTRY  OF  INDUSTRY

 61.  Ministry  of  Industry  20,1  5,000

 62.  Industries  37,03,79,000  ene

 63.  Village  and  Smal!  Industries  ove  2,53,7  5,000

 MINISTRY  OF  INFORMATION  AND
 BROADCASTING

 64,  Ministry  of  Information  and  Broadcasting  21,34,000  ane

 65.  Information  and  Publicity  6,47,19,000  ave

 66.  Broadcasting  13,42,21,000  5,16,87,000



 MINISTRY  OF  LABOUR  AND  REHABILITATION

 68.  Department  of  Labour
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 69.  Labcur  and  Employment

 MINISTRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS

 71.  Ministry  of  Law,  Justice  and  Company
 Affairs

 MINISTRY  OF  PLANNING

 75.  Planning  Commission

 MINISTRY  OF  RURAL  DEVELOPMENT

 76.  Ministry  of  Rural  Development

 MINISTRY  OF  SHIPPING  AND  TRANSPORT

 77.  Ministry  of  Shipping  and  Transport

 78.  Roads

 79.  Ports,  Lighthouses  and  Shipping

 80.  Road  and  Inland  Water  Transport

 MINISTRY  OF  STEEL  AND  MINES

 82.  Department  of  Steel

 83.  Department  of  Mines

 MINISTRY  OF  TOURISM  AND  CIVIL  AVIATION

 85.  Meteorology

 86.  Aviation

 MINISTRY  OF  WORKS  AND  HOUSING

 88.  Ministry of  Works  and  Housing

 89.  Public  Works

 91.  Housing  and  Urban  Development

 DEPARTMENT  OF  ELECTRONICS

 96.  Department  of  Electronics

 (Gen  ),  1984-85

 3  4

 16,77,000

 57,18,06,000  7,00,000

 23,58,000  a

 59,43,000  न्

 1,000

 47,  11,000

 8,64,90,000  10,98,52,000

 4,000  4,000

 1,000  12,  12,$0,000

 138,98,24,000  449,97,46,000

 1,000  24,5.5,00,000

 36,59,000

 1,000

 18,76,000

 1,87,  18,000  ie

 1,65,00,000  2,00,01,000

 1,000  1,000
 ene mn  el
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 1  2  3  4

 DEPARTMENT  OF  SCIENCE  AND
 TECHNOLOGY

 100.  Survey  of  India  3,47,70  000  ese

 101.  Grants  to  Council  of  Scientific  and
 Industrial  Research  8,50,00,000  oe

 DEPARTMENT  OF  SPACE

 104.  Department  of  Supply  4,75  ,000  ose

 105.  Supplies  and  Disposals  25,00,000  one

 PARLIAMENT,  DEPARTMENT  OF  PARLIAMEN-
 TARY  AFFAIRS,  SECRETARIATES  OF  THE
 PRESIDENT  AND  VICE-PRESIDENT  AND
 UNION  PUBLIC  SERVICE  COMMISSION.

 108.  Department  of  Parliamentary  Affairs  2,35,000  eo

 109.  Secretariat  of  the  Vice-President  1,85,000  we

 MR.  DEPUTY-SPEAKER  :  Now I
 call  upon  Shri  C.  Madhav  Reddy  to
 initiate  the  discuss'‘on  on  the  Gencral
 Budget  and  the  Demands  for  Supple-
 mentary  Grants  (General).

 SHRIC.  MADHAV  REDDY  (Adila-
 bad)  :  Mr.  Deputy-Speaker,  Sir,  ।  rise
 to  make  a  few  comments  on  the  General
 Budget  which  wtas  presented  by  the  Hon.
 finance  Minister  on  the  16th  of  this
 month.  Sir,  this  is  the  first  budget  of  the
 new  Government  and  it  coincides  with
 the  first  year  of  the  Seventh  Five  Year
 Plan  and,  naturally,  one  expects  that
 this  Budget  would  spell  out  the  policies
 and  strategies  of  the  Govcrnment  for  the
 next  five  years.  We  have  examined  the
 Budget  in  this  respect.  We  have  found
 that  the  budget  is  very  disappointing.
 We  have  been  to'd  that  there  was  a
 growth  rate  of  7  percent  in  the  Sixth
 Five  Year  Plan  but  now  we  have  been
 told  that  the  growth  rate  would  come
 down  to  5  percent  in  the  Seventh  Five
 Year  Plan,  and  that  to  achieve  this
 growth  rate,  Certaio  high  outlays  would

 be  required.  We  have  found  that  in
 the  first  year  of  the  Seventh  Plan,  the
 outlays  on  major  items  such  as  steel,
 etc.  are  very  disappointing.  ‘Sir  steel
 is  the  base  for  the  industrial  dcevelop-
 ment  of  any  country  and  much  more  230,
 our  country  which  is  a  developing
 country.  I  have  noticed  that  allocation
 for  Central  Plan  has  been  reduced  this
 Year.  As  against  the  allocation  of  about
 Rs,  17,530  crores  in  1984-85,  the  esti-
 mate  outlay  for  1985-86  is  only  Rs.
 18,500  crores,  whichis  about  Rs.  1000
 crores  more.  ।  feel  that  this  is  a  very
 meagre  amount.  For  Production  of  steel
 in  1984-85,  Rs.  1,340  crores  were  spent.
 But  For  1985-86,  the  outlay  is  only
 Rs.  925.  crores  that  is,  about  Rs.  415
 crores  less  than  the  allocation  made  in
 the  last  year.  The  Government's  policy
 of  allocatiou  of  such  a  meagre  amount
 for  steel  has  affected  the  steel  projects,
 particularly  the  Visakhapatnam  Steel
 Plant  is  worst  affected:  The  allocation
 for  this  Plant  has  been  reduced-to  Rs.
 215  crores  for  the  current  Gnancial  year.
 This  project  is  of  vital  importance  to  my
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 State  and  this  has  been  hanging  fire  for
 avery  long  time.  It  is  about  13  years
 that  this  for  has  been  taken  in  hand  and
 it  has  not  yet  been  completed.  It  has
 not  even  been  recognised  as  an  on-going
 project,  because  we  have  been  told  that
 the  on-going  projects  will  be  taken  up
 for  completion.  But  this  project  has  not
 been  recognised  even  as  an  on-going
 project  anda  meagre  sum  of  Rs.  215
 crores  has  been  allocated  for  this  project,
 the  Vizag  Stec]  Plant,  which  is  the  only
 integrated  steel  plantin  the  country
 located  on  the  east  coast,  has  lot  of  ime
 portance  inthe  production  of  steel,  as
 also  for  the  export  of  steel  in  future.
 So  far  Rs.  1250  crores  have  been  spent.
 In  spite  of  spending  Rs.  1250  crores,  even
 today,  we  are  not  recognizing  this  pro-
 ject  asan  on-going  project.  Last  year,
 there  was  an  expenditure  of  roughly
 Rs.  650  crores;  against  this,  we  have
 reduced  the  outlay  to  Rs.  215  crores  in
 1885  86  which  is  very-very  disappoint-
 ing.  We  are  told  that  there  are  cons-
 traints  of  resources;  every  time  we  are
 told  that  there  are  nofunds.  The  public
 sector  projects  have  to  fend  for  them-
 selves.  There  is  an  investment  of  Rs.
 30,000  crores  on  the  public  sector  and
 no  returns.  If  the  public  scctor  is  not
 paying  the  dividends,  who  is  to  be
 blamed  ?  What  is  the  reason  for  this  ?
 Why  arc  there  no  returns  from  the  public
 sector  ?  Simply  because  there  are  no
 teturns  from  the  public  sector,  are  we
 to  discard  the  public  sector  ?  I  feel  that
 the  major  drawback  or  defect  in  the
 implementation  of  the  projects  is  the
 bunching  of  the  projects  by  the  Govern-
 ment.  This  is  responsible  for  the
 projects  not  being  complated  on  time,
 over-runs,  escalation  of  costs  and  then
 completing  the  projects  in  15-20  years,

 Again,  I  will  give  you  the  example  of
 Vizig  Steel  Plant.  It  was  started  15
 years  ago,  and  I  feel  that  it  may  take
 another  15  years  to  come  up.  If  you
 are  going  to  take  30  years  to  complete
 a  project,  when  is  it  going  to  give
 return?  Every  project  in  the  public
 sector  has  such  a  history  of  over-runs,
 jong  delays,  in  implementation  and
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 when  finally  the  project  is  completed,  it
 is  uneconomic.  This  bunching  happens
 because  there  are  public  pressures ;  in
 democracy  everybody  wants  a  public
 sector  unit  in  his  area.  Why  should  the
 Central  Goverament  succumb  to  the

 .Pressurcs?  Why  is  it  that  you  do  not
 take  a  project  and  complete  it  and  then
 go  to  another  project  ?

 ।  will  now  seek  your  permission,  Mr.
 Chairman,  to  speak  in  Hindi.

 [Translation]
 In  Tirupati,  the  number  of  barbers  in

 proportion  to  the  devotees  who  want  to
 get  their  heads  shaved  in  far  less.  Thou-
 sands  of  people  go  thereto  get  their
 heads  shaved.  In  such  a  situation  what
 the  barbers  da  is  that  they  shave
 only  half  the  head.  In  this  way  by  the
 evening  there  are  several  persons  with
 heads  half  shaved.

 [English]

 PROF.  MADHU  DANDAVATE
 (Rajapur)  :  Knowing  their  policy,  I  have
 preferred  to  be  bald  headed  !

 [Translation]
 SHRI  C.  MAD#£IV  REDDI  :  The  same

 is  the  position  of  the  Central  Projects.
 No  project  is  complete.  One  project
 should  be  completed  and  then  only  the
 other  taken  in  hand.  This  will  result  in
 not  only  completion  of  the  project,  but
 also  in  getting  return  from  it.  As  the
 projects  are  nat  completed  in  time,
 their  cost  also  escalates  and  they  be-
 Come  uneconomic.  By  the  time  produc-
 tion  starts  the  profit  is  not  sufficient  to
 meet  the  expenditure  on  overheads.
 Bunching  of  projects  is  a  very  bad  prac-
 tice  and  it  is  because  of  this  that  the
 projects  are  not  being  fully  financed.

 So  far  as  Vizag  Stecl  Plant  is  concer-
 ned,  I  would  request  that  it  should  not
 be  left  incomplete  like  the  half  shaved
 by  the  Tirupati  barber.  It  requires  one
 thousand  crore  rupecs  for  early  comple-
 tion,  which  you  have  not  allocated.  If
 you  allocate  this  amount  for  the  plant,
 it  will  go  into  production  within  three
 years,
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 13°00  brs.

 Regarding  growth-rate,  it  has  been
 stated  that  during  the  Jast  4-5  years,  in
 the  Sixth  Five  Year  Plan,  it  has  been
 4  percent.  Itis  a  matter  of  happiness
 because  our  growtherate  during  the  last
 20  years  has  remained  3.5  percent,  which
 is  called  Hindu  growth-rate  by  econo-
 mists  because  Hindu  society  neither
 disintegrates  nor  makes  any  progress.
 You  have  crosscd  this  Hindu  growth-rate
 and  increased  it  from  3°5  percent  to
 4  percent,  It  is  a  good  thing.  Now  you
 want  to  increase  it  to  5  percent  ard  you
 have  stated  that  during  the  Seventh  Five
 Ycar  Plan,  the  growth-rate  will  be
 35  percent.  How  much  investment  is
 required  to  achicve  this  growth-rate  is
 what  you  will  have  to  sce.  Merely  esti-
 mating  the  growth-rate  without  funds
 will  not  do.  The  estimates  given  by  you
 for  the  Plan  do  not  indicate  that  the
 Plan  would  work.  You  are  going  to
 have  a  Plan  holiday.  Today  everyone  is
 wondcring  whether  we  shall  be  able  to
 implement  the  Seventh  Five  Year  Plan
 or  we  shall  have  another  Plan  holiday.
 In  this  respect,  I  would  request  the  Hon.
 Minister  to  state  clearly  that  the  Plan
 would  be  implemented  without  any  break
 and  the  requisite  funds  allocated,

 Now,  for  whom  have  you  provided
 the  tax  reliefs  ?  It  is  being  said  that  the
 common  man  has  been  given  many
 reliefs.  In  this  connection,  the  reactions
 of  the  people  are  coming  daily  in  the
 newspapers.  You  see  the  statements  in
 the  newspapers.  Who  is  happy  over  it  ?

 Never  has  such  praise  been  showcred
 since  1952  on  the  budget  as  we  are  secing
 this  time  in  the  newspapers,  but  who  are
 the  people  who  are  praising  it  ?  Who  are
 jubilant  ?  It  is  not  the  shopkecpers  of
 Pacharganj,  Delhi  or  the  common  man.
 The  people  in  the  corridors  of  the  Indian
 Chambers  of  Commerce  are  very  happy
 and  celebrating  the  event  by  distributing
 sweets.  Stock  Exchange  people  of
 Calcutta  and  Bomby  are  very  happy.  It
 is  the  vocal  class  and  persons  who  have
 power  and  the  press  in  their  hand,  who
 are  happy.  You  can  see  from  this  for
 whose  benefit  this  Budget  has  been  pre-
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 sented.  This  is  not  a  common  man’s
 Budget.  Had  it  been  2  common  man’s
 Budget,  it  would  have  been  praised  by
 taxi  drivers,  rickshaw  pullers  and  house-
 wives,  During  the  last  five  days,  there
 is  not  asingle  item  whose  price  has  not
 gone  up  and  it  is  difficult  to  guess  what
 extent  the  prices  have  increased.  Prices
 have  increased  disproportionately.  What
 is  the  reason  ?  This  is  because  you  have
 very  subtly  increased  indircct  taxes.
 Small  doses  of  taxes  have  been  imposcd
 on  all  the  items  but  the  tax  on  imported
 crude  has  been  the  maximum.  By
 imposing  tax  oo.  imported  crude
 you  have  given  a  blow  to  the
 whole  cconomy.  This  will  result  in  in
 crease  in  prices.  What  I  feel  is  that  the
 prices  of  indigenous  crude  will  also  क
 crease  because  you  will  have  to  bring
 parity  in  the  prices.  On  imported  crude
 the  prices  have  already  been  increased.
 Let  us  see  whether  the  prices  of  indige-
 nous  crude  have  been  brought  at  par
 with  the  imported  crude  or  not.  What
 will  be  the  position  then?  Shri  Nani
 Palkhiwala  had  made  a  remark  last  year
 which  I  remember  quite  often.  The
 remark  was-—

 [English]

 “Indian  economy  is  floating  in  oil.”

 [Translation]

 He  had  said  that  because  of  79  million
 tonne  oil  production.  Indian  cconomy
 vould  be  saved—

 [English]

 Indian  economy  is  floating  in  oil  and
 now  it  will  be  drowned  in  oil;  it  is
 likely  to  be  drowned  in  oil.

 [Translation]

 You  have  increased  the  prices  of  crude
 oil.  ‘By  this  increase  you  have  shown
 that  there  is  danger  to  the  economy  and
 it  is  likely  to  be  drowned.  Be  careful
 about  it.

 Regarding  taxation,  we  have  been
 told  that  the  more  the  relief  to  the
 big  businessmen,  the  more  will  be
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 the  investment  by  them.  This  has  never
 happened.  They  are  not  going  to  do  it.
 The  affluent  scction  will  buy  land  with
 the  money  which  would  accrue  to  them
 on  account  of  reliefs.  You  have  cxtended
 the  limits  of  Metropolitan  cities.  They
 will  circulate  the  money  in  such  a  way
 as  to  increase  black  money.  Subsequen-
 tly  they  will  convert  that  money  into
 white  money.  It  is,  therefore,  wrong
 to  say  that  they  will  go  more  moncy  for
 investment.  This  will  not  help  increase
 in  investment  but  will  generate  more
 black  money.

 IMF  had  made  an  assessment.  Some
 people  dispute  that  butI  donot.  In
 that  assessment  it  was  slated  that  in
 India  inone  hour  black  money  to  the
 tune  of  one  and  a  half  crore  was  being
 gencrated.

 [  English}

 —They  know  how  toconvert  their  black
 money  in  to  white.  There  are  several
 Ways  of  doing  it.  They  had  been  doing
 it  in  the  past  and  they  will  be  doing  it
 in  future  also.

 {  Translation]

 This  com:s  to  22  percent  of  the  natio-
 nal  income.  With  this  generation  of
 22  percent  of  national  income  as  black
 moncy,  a  paraiiel  economy  continues
 to  operate.  ।  would  say  you  are
 not  the  Finance  Minister  of  the
 country,  you  are  Finance  Ministery  just
 in  namz,  the  economy  of  the  country  is
 not  in  your  hand,  but  in  the  hands  of
 those  who  run  the  parallel  economy.
 They  can  take  it  to  any  direction  they
 want.  You  may  make  as  many  rules  and
 regulations  as  you  like—

 [  English]

 -८  percent,  of  our  GNP  is  converted
 in  to  black  money.

 [Translation]

 They  will  dircct  our  economy.  Your
 rules  and  regulations  will  be  to  direct
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 the  economy  to  dzsired  channels  but  they
 will  take  it  to  undesired  channels  be-
 cause  the  power  is  in  their  hands.

 What  will  be  its  result  ?  There  will
 be  increase  in  production  of  consumer
 goods  the  emphasis  will  be  oa  luxury
 goods.

 You  may  be  aware  of  the  extent  of
 our  national  income.  No  other  country
 consumes  78  percennt  of  its  national
 income.  This  happens  only  in  our  coua-
 try.  Now  the  increase  in  production
 will  be  mostly  in  the  luxury  sector  and
 the  investment  will  be  diverted  to  this
 sector.  Whatever  control  you  may
 exercise  and  whatever  dircctions  you
 maygive,  you  cannot  check  this.  The  way
 you  have  dealt  with  the  industries -

 [English]

 Luxury  goods  are  going  to  be  manus
 factured  in  the  country  in  the  next  five
 years,  we  have  to  guard  against  this.

 (Translation)

 Our  consumption  gocs  up  in  propor-
 tion  to  the  increase  in  the  production
 of  luxury  goods  to  that  extent,  invest-
 ment  is  not  made  in  the  desired  channel.

 I  would  like  to  say  that  this  budget
 is  against  the  interests  of  the  common
 man.  No  body  is  prepared  to  accept
 that  this  budget  has  given  us  more  relief.
 When  I  was  coming  to  Parliament,  one
 person  was  heard  saying  that  he  was  a
 tax-payer  but  now  he  has  had  been
 exempted,  He  further  said  that  he  was
 very  happy  that  he  was  getting  some
 relief  as  his  income  wads  within  the  limit
 of  Rs,  18,000/-.  No  doubt,  a  meagre
 amount  of  Rs.  150-200  has  been  saved,
 but  middle  class  people  are  being  made
 to  spent  twice  to  four  times  that  amout.
 He  will  have  to  spend  more  on  petrol  as
 he  comes  to  office  on  scooter,

 Vagctubles,  soaps  and  other  essential
 tiems  will  also  cost  more.  You  have  not
 given  the  required  relicf  to  the  lower,
 middle  and  upper  middle  class  people.
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 ‘They  are  happy  but  they  have  been  very
 badly  hit.  So  far  asthe  public  sector
 is  concerned,  we  uscd  to  say  with  pride
 that—

 [English]

 नाफ़  have  anever  expanding  public
 sector  which  has  got  a  dominant  role.

 [Translation]

 But  now  the  positon  is  that  if  we  talk
 toa  public  sector  Offcer  or  Managing
 Director,  he  draws  a  long  face  because
 there  the  poor  people  have  been  neglec-
 ted.

 [English]

 Mills  are  not  working  properly.  The
 public  sector  is  not  paying  us,  and  that
 is  why  we  do  not  want  it,  which  means
 you  do  not  want  your  socialism.

 [Translation]

 Or  you  donot  need  socialism.  The
 socialism  advocated  by  the  late  Pt.
 Jawahar  Lal  Nehru  and  the  late  Shrimati
 Indira  Gandhi  has  become  outmoded.
 Now  you  want  to  take  the  Country  to
 the  2151.  century  when  no  concession
 will  be  required  and  there  will  be  no
 need  for  socialism.  The  steps  taken  to
 weaken  the  public  sector  are  quitc  im-
 proper  and  these  will  have  quite  adverse
 effects  in  future.  The  dominant  role
 being  playcd  by  public  sector  in  the
 development  of  the  country  is  now
 sought  to  be  shifted  to  the  private
 sector.

 I  wou'd  like  to  draw  your  attention  to
 the  fact  that  the  States  have  a  share  in
 the  taxes  levied  by  the  Centre.  This
 time  you  have  taken  care  to  levy  taxes
 ohly  on  those  items  in  which  the  States
 have  no  share.  For  example,  the  States
 have  no  share  in  import  duty.  Taxon
 crude  oil  will  fetch  $.620  crores.  The
 States  will  not  get  a  single  paisa  out  of
 it.  You  have,  of  coursc,  said  that  the
 States’  share  in  Public  borrowings  is
 being  increascd,  which  is  welcome.  But
 if  you  go  into  the  history  of  public—
 borrowings  you  will  find  that.
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 [English]

 ——our  experience  of  it  has  been  very
 bad.

 [Translation]

 —because  in  the  Third  Five  Year  Plan,
 the  States’  share  was  50  percent  of  the
 public  borrowings.  In  1984,  this  share
 had  come  down  to  only  10  percent  and
 even  if  you  increase  public  borrowings
 further  the  States  will  not  get  their  due
 share.  During  the  years  1961-65  the
 States’  share  was  Rs.  435  crores  and  the
 Centre’s  share  was  Rs.  423.0  crores,  in
 other  words  the  centre’s  share  was  less.
 In  the  Fourth  plan,  the  Stites’  share
 went  upto  Rs.  590  crores  and  the
 Centre’s  share  up  to  Rs.  1540  crores.
 In  Fifth  Five  Year  Plan,  the  States’  share
 was  Rs.  854  crores  and  the  Centrc’s
 share  went  upto  Rs.  2966.0  crores.
 During  the  years  1981-84  the  Srates’
 share  rosc  to  Rs.  1503  crores  us  against
 the  Centre's  share  of  Rs.  13,262  croes.
 If  this  trend  continues  in  future  also,
 it  will  not  be  beneficial.  The  States’
 should  be  given  a  higer  share  in  publ.c
 borrowings  since  it  is  public  money.  What
 is  the  harm  if  it  is  equilly  divided  ?  Why
 are  the  States  allocated  such  a  meagre.
 revenue ?  Everybody  knows  that  agri-
 Cultural  development  has  taken  place.  So
 for,  the  strategy  has  becn  to  pay  more
 attention  to  irrigation  and  concentrate
 only.  There  are  big  projects  in  Punjab
 andthe  productioa  of  cereals  has  also
 gone  up.  The  poor  eat  ragi,  millets  and
 maize.  Regarding  pulses,  which  are
 थ  protein—rich  food  for  the  poor,
 there  is  shortfall  in  production  and
 even  of  they  are  avilable,  they  are
 very  costly.  Oilsccds  are  not  produced
 in  these  areas  where  irrigation  facilities
 are  available,  We  have  not  paid  atten-
 tion  to  dry  land  cultivation.  We  shall
 have  to  change  tihs  strategy.  This  stra-
 tegy  of  intensive  development  in  agri-
 culture  in  certain  areas  will  have  to  be
 given  up,  otherwise,  I  fear,  we  shall
 have  to  import  large  quantities  of  edible
 oil  also  in  future.  At  present  Rs.  1200
 Crores  are  being  spent  on  this.  In  future
 the  amount  may  go  up  causing  heavy
 burden  on  the  exchequer.
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 [English]

 SHRI  B.  R.  BHAGAT  (Arrah):  Mr.
 Chairman,  Sir,  this  is  the  new  Govern-
 ment’s  first  Budget.  ।  would  like  to
 underline  the  basic  philosophy  of  the
 Budget  before  I  go  on  to  the  other  pro-
 visions.  In  this  respcct,  ।  wou'd  like  to
 quote  two  lines  from  the  Finance
 Minister’s  Speech  in  which  he  has
 quoted  our  new  and  dynamic  Prime
 Minister,  which  givcs  the  basic  philo-
 sophy  to  this  Budget  :

 “We  have  make  India  self-reli-
 ant  in  every  important  sphere.  We
 have  to  create  a  dynamic  country
 that  is  equal  to  any  other  country
 in  the  world."
 ।  congratulate  the  Finance  Minister

 on  attempting  to  present  a  Budgct  so  as
 to  achieve  this  objective  in  phases  over
 the  Plun  period  and  even  beyond  the
 Plan  period  in  the  ninetics  when  ulti-
 mitely  we  will  succecd  in  creating  a
 society  which  will  be  sclf-reliant,  progres-
 sive  and  affluent  and  when  there  will
 be  no  poverty  and  unemployment.  The
 basic  objective  of  the  Seventh  Plan,  as
 described  by  our  late  and  revcted  Prime
 Minister,  Shrimati  Indira  Gandhi  was
 and  continues  to  be  even  now  work,
 food  and  productivity.  If  we  apply  those
 three  criteria,  this  Budget  is  an  exercise
 to  achieve  a  significant  gain  in  all  these
 three  aspects.  Evident!y,  a  Budget  is  a
 very  extensive  exercise  and  there  is  no
 way  in  the  Budget-making  to  bring
 Bmiles  to  every  face.

 But  such  is  the  wizardry  of  the
 Finance  Minister  that  he  has  been  ab’e
 to  spread  the  smiles  on  widest  possible
 spectrums  of  the  population.  Some
 mistaken  people  say  he  has  given  relief
 to  the  rich  people,  others  say  that  he
 is  going  to  create  monopoly  houses  but
 these  are  not  only  mistaken  but  very
 very  partial  views  of  looking  to  the
 Budget.  The  Budget  has  to  be  looked  in
 ils'totality  and  I  wou!'d  like  briefly  to
 Present  the  total  picture  that  the  Budget
 seeks  to  achieve.

 This  is  an  invigorating  Budget
 because  it  tries  to  create  positive  impul-
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 ses  into  the  economy  and  into  the
 various  sections  of  the  society.  It  is
 going  to  stimulate  growth,  improve
 efficiency  and  provide  relicf  to  all  the
 sectors  of  the  economy,  to  the  poor
 people—both  the  rural  poor  and  the
 urban  poor-,to  the  lower  and  the  middle
 classes  and  to  the  farmers.  It  contains
 8  set  of  proposals  to  help  the  workmen
 ~—the  most  productive  class—and  to
 industrics,  the  idea  being  that  each  one  is
 mide  to  contribute  to  the  best  of  his
 ability  in  are  sphere,  the  incentives
 and  reliefs  have  been  provided  with  that
 object  in  view.

 A  very  important  point  has  been  made
 by  the  Finance  Minister  and  I  think  it  is
 the  first  time  thata  Finance  Minister
 has  made  it.  Only  in  the  earlier  times
 Tremember  a  Budget  like  this  having
 been  presented,  a  very  dynamic  Budget
 which  is  going  to  change  the  fiscal  pro-
 files  of  the  country  in  the  coming  years.
 A  Budgct  like  this  was  presented  only
 in  the  year  1957  by  TTK  when  he  intro-
 duced  certain  innovations,  and  that
 Budget  had  stood  the  test  of  the
 time.  The  present  Finance  Minister
 has,  in  the  same  way,  tried  to  give  a
 completely  new  oricntation  to  the  fiscal
 policies  and  to  achieve  the  objectives,
 thrt  is,  to  stimulate  growth,  to  provide
 efficiency  and  to  give  relicf  (0  all  classes
 of  the  people  so  that  they  are  able  to
 contribute  to  the  productive  process  in
 a  more  cffective  manner,  He  has  madc
 a  point  that  now  this  fiscal  policy  is  not
 for  onc  year,  this  is  dovetailed  into  the
 plan  and,  therefore,  we  must  look  to
 these  policies,  in  the  context  of  the  plan,
 in  a  long-term  perspective.  He  has
 even  invited  debates  on  some  of  his
 policies  and  the  debate  will  continue  in
 parliament,  He  has  iavited  the  Members
 of  Parliament  to  give  their  view  so  that
 we  all  contribute  to  the  basic  objectives,
 that  is,  to  stimulate  the  cconomy,  to
 reduce  inequalitics  and  to  remove
 poverty.  Let  us  not  quarre!  but  contri-
 bute  to  there  objectives  which  are  built
 into  the  national  consciousness  of  our
 country.  If  something  is  wanting,  well,
 we  will  remove  it  and  substitute  it  by  a
 better  method.  Take  personal  taxation,
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 for  example.  It  is  said  that  the  relief
 will  provide  help  tothe  rich  people.
 Some  Hon.  Members  have  said  that  the
 tax  on  income  in  the  bracket  18,000-
 25,000  has  been  increased  from  20  per-
 centto  25  percent.  But  if  you  see  the
 whole  relief  on  income  in  the  bracket
 15,000-2000,  the  relief  is  50  percent  in
 the  first  slab  as  is  mentioned  in  the
 Finance  Ministcr’s  Budget  .Speech  itself.

 If  you  take  the  slab  Rs.  15,000  to
 Rs.  18,000.  it  is  100  per  cent.  But,  if
 you  take  the  whole  slab,  it  is  50  per-
 cent.  In  the  next  higher  slab,  Rs.
 25,000  10  Rs  50,000  it  is  22  per  cent
 and  from  Rs.  50,000  to  Rs.  1  lakh  it  is
 18  percent.

 AN  HON.  MEMBER:  Relief  for
 whom 1

 SHRI  B.  R.  BHAGAT  :  To  those  who
 Pay  taxes.

 PROF.  MADHU  DANDAVATE  :  For
 the  income-tax  payer,  who  lives  below
 the  proverty-line.

 SHRI  B.R.  BHAGAT  :  Those  who  are
 below  the  poverty-line  will  be  lifted
 above  th:  poverty-line.

 AN  HON.  MEMBER  :  In  how  many
 years  ?

 SHRI  B.R.  BHAGAT  :  Do  not  talk  in
 an  absent-minded  manner.  If  you  read
 the  President’s  Address,  it  is  mentioned
 there  that  in  the  Sixth  Plan  14.5  million
 people  were  provided  jobs  and  thus  lified
 above  the  poverty-  line.  I  will  come  to
 the  anti-poverty  scheme  later.  Now  I
 am  talking  of  those  who  pay  taxes.
 We  have  a  number  of  measures  to  help
 people  below  the  poverty-line.  So,  be
 fair.  Do  not  talk  in  an  absent-minded
 manner.....-Unterruptions)

 Coming  to  the  reduction  of  5  percent
 in  the  corporate  sector  tax,  it  is  said  that
 we  have  given  too  many  tax  Concessions
 to  the  corporate  scctor  and  that  the
 definition  of  monopoly  houses  was  been
 revised  upwards,  But  you  have  to
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 combine  it  with  the  withdrawal  of  the
 concessions  which  the  corporate  sector
 enjoyed  earlier,  some  of  which  have
 been  listed  by  the  Finance  Minister  in
 his  speech.  The  concession  regarding
 additional  depreciation  has  been  with-
 drawn.  While  the  general  rate  of  depre-
 cialion  allowance  was  raised  to  15
 Percent,  the  other  concessions  have
 been  discontinued.  For  approved  pro-
 grammes  of  rural  development,  the
 corporate  sector  enjoyed  some  concession
 which  has  been  removed.  The  tax
 concession  in  respect  of  dividends  receiv-
 ed  by  Indian  companies  from  certain
 foreign  companies  has  been  removed.
 So,  if  you  combine  the  concessions
 which  the  corporate  scctor  were
 enjoying,  but  which  were  removed,
 and  the  relief  they  have  got  now,  the
 Finance  Minister  has  provided  for  an
 increase  in  revenue  from  the  corporate
 sector  to  the  tune  of  Rs.  250  crores.
 That  does  not  show  any  overall  net
 concession.

 The  fact  is  that  this  relicf  has  been
 given  to  allow  the  private  sector  to
 develop,  because  it  is  part  of  the  natio-
 nal  sector.  I  will  come  to  the  public
 sector  later.  Iam  only  saying  that  we
 should  have  ४  propsr  perspective  in
 regard  to  the  private  sector.  If  it  has
 to  play  a  role,  there  should  not  be  any
 restrictions  which  inhibit  its  growth.  At
 the  same  time,  it  should  fit  in  with  the
 national  policy  and  our  industrial  policy,

 The  budget  speech  and  the  Economic
 Survey  talk  obout  the  role  which  the
 public  sector  has  to  play.  It  is  not  only
 reaching  the  commanding  hcight,  but  it
 is  basic.  The  criss  which  any  Finance
 Minister  faces  is  that  there  is  no  gene-
 ration  of  internal  resourccs.  We  have
 an  investment  of  Rs.  30,000  crores  in
 the  public  sector.  Even  during  the
 Sixth  Plan,  the  gencration  of  resouccs
 from  the  public  sector  did  not  come  up
 to  the  expectations,  did  not  come  up  to
 the  mark.  It  is  mentioned  in  the
 Economic  survey  that  they  have  to  be
 made  more  efficient.  You  talked
 about  public  sector  management.  I  am
 not  talking  about  public  sector  manage-
 ment,  1  am  not  talking  about  one  aspect
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 or  the  other,  I  am  saying  that  the
 complete  management  criteria,  their
 contribution,  their  generation  of  internal
 resources,  their  gross  profit,  net  profit,
 input-output  ratio,  they  all  leave  much
 to  be  desired.

 It  has  becn  mentioncd  in  the  Econo-
 mic  sutvey  and  ।  would  like  to  quote  a
 few  sentences  from  it.

 “The  deterioration  in  the  financial
 performance  of  the  public  ८  ctor
 enterprises  during  1983-84  was  attri-
 butable  mainly  to  lower  capacity
 utilistion  resulting  from  scarcities  and
 quality  problems  with  infrastructural
 inputs  like  coal  and  power.”

 For  these  1  cannot  blame  the  manage-
 ment.  If  they  do  not  get  ragular  supply
 of  energy  or  if  coal  supply  is  faulty  or
 if  there  is  more  ash  content,  you  cannot
 just  blame  the  Management.  These  are
 the  basic  difficultics  which  the  private
 sectors  are  facing.

 Then  there  has  becn  an  upward  wage
 revision.

 SHRI  AMAL  DATTA  (Diamond
 Harbour)  :  Can  you  not  blame  the  coal
 people  ?

 SHRI  B-R.  BHAGAT  :  Look  to  the
 Perspecti  ve.

 Can  you  say  that  wage  should
 upwards  ?  It  has  to  be.  Then  input  costs
 are  increasing.

 Whether  itis  the  Steel  Authority  of
 India  or  the  Bharat  Coking  Coal  or
 Eastern  Coalfield,  Delhi  Transport,
 Fertiliser  Corporation,  Hindustan
 Fertilisers,  Kudremukh,  all  have  made
 huge  made  huge  losses  and  have  pulled
 down  the  public  sector,  but  there  are
 some  redeeming  areas  also  in  the  public
 sector  like  the  Petroleum.  You  have
 talked  that  the  country’s  economy  has
 been  drowned  in  oil.  I  don’t  know  how
 you  draw  such  a  conclusion.  Actually  it
 has  been  sustained  because  there  has
 been  bonanza  of  oil.  We  have  increased
 the  production  of  oil  from  TI  million
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 tonnes  to  29  million  tonnes—an  increase
 of  18  million  tonncs,  This  is  one  area  in
 which  the  Plan  prospects  have  been  very
 much  realiscd  upwards.  Our  only  reyret
 is  that  in  the  coming  years  unless  we
 find  another  big  oi!  field,  the  increase
 may  not  be  so.  Therefore,  we  have  to
 provide  for  that;  the  Financ:  Minister
 has  acted  wisely  and  has  provided  for
 that.  All  these  fiscal  measures  and
 the  revision  of  oil  prices  and  other
 things  is  with  the  idea  that  we  must
 restrain  and  bring  down  the  usc  of  oil  in
 our  economy.  If  we  do  not  find  it  in  the
 coming  years,  we  will  be  hard  put,
 because  the  growth  may  not  be  like  this.

 That  is  the  reason  why  the  Finance
 Minister  has  talked  of  using  more  thermal
 energy,  electricity  instead  of  oil.  He
 has  talked  of  this  andthe  Economic
 Survey  says  that  we  must  look  for  new
 sources  like  Alcohol  as  various  other
 countries  are  doing.  These  are  the  chal-
 lenges  to  our  scientists  and  the  ९  ०  D
 effort.  Our  Prime  Minister  and  Finance
 Minister  are  emphasising  more  and  more
 to  improve  the  technology  and  scientific
 environment  in  the  country  so  that  we  are
 able  to  bring  about  changes  and  make  use
 of  new  technology.  We  have  to  think
 like  this  if  we  have  to  look  ahead.  The
 Budget  in  a  formidable  manner  looks
 ahead  in  all  fields.

 SHRI  AMAL  DATTA: It  isa  2151
 century  budget.

 SHRI  B.  R.  BHAGAT  :  Well,  we  are
 going  to  the  2Ist  century  and  we  want
 to  go  there  with  hope  and  strength.  That
 is  the  policy  of  our  Government,

 Then  if  see,  CDS  has  been  abolished  ;
 Estate  duty  his  been  abolished.

 [Translation]

 SHRI  ९.  MADHAV  REDDI:  Who
 will  be  benefited  by  ihe  abolition  of
 Estate  Duty  ?

 SHRI  ४.  R.  BHAGAT:  Everybody
 will be  benefited  b.cause  Rs.  20  crores
 used  to  be  the  revenue  and  on  the
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 collection  of  this  amount  Rs.  20  crores
 used  to  be  spent.  So,  nobody  was
 benefited  previously.

 [English]

 Sir,  I  now  come  to  the  positive  aspect.
 Where  will  all  this  money  go  ?  There  is
 a  provision  for  anti-poverty  programme.
 As  you  know,  there  are  a  number  of
 programmes  that  have  been  launched  for
 rural  development  in  the  Ceatral  Plan.
 They  have  been  maintained  and  they  have
 been  strengthcned.  Projects  worth  more
 than  Rs.  800  crores  have  been  sanction-
 ed  for  implementation  under  the  Rural
 Landless  Employment  Guarantee  Pro-
 gramme.  This  programme  will  have  an
 outlay  of  Rs.  400  crorss  this  year.  This
 is  for  those  who  do  not  pay  the  tax.
 Prof.  Dandavate  said,  ‘I  am  going  to
 categorise  what  the  budget  tells  about  all
 those  who  do  not  pay  the  tax.’
 (Interruptions.)  Not  only  this.  There
 are  4  number  of  other  programmes.
 There  is  a  programme  for  free  education
 for  girls  all  over  the  country  up  to
 Higher  Sccondary  level.  Here,  a  provi-
 sion  of  Rs.  221  crores  has  been  made
 for  education.  This  is  all  for  whom  ?
 A  large  number  of  pcople  are  below  the
 poverty  linc  and  this  is  for  the  poor  girls.
 Now,  youcome  to  the  implementation
 of  the  20-Point  Programme.  It  is  all
 for  the  rural  and  the  urban  poor—creat-
 ing  employment  for  them.  As  I  said,
 in  the  Sixth  Plan  14°5  million  jobs  are
 created.  This  year,  under  the  Seventh
 Plan—food,  work  and  productivity—we
 have  to  provide  jobs,  at  least  one  job  for
 each  family,

 This  is  the  objeciive  and  this  is  all  for
 those  about  whom  Prof.Madhu  Dandavate
 asked  :  ‘What  about  those  who  do  not
 pay  the  tax?  The  total  amount  allocat-
 ed  in  the  Central  Plan  is  Rs.  4,900
 crores  for  the  next  ycar,i.¢e.,  1985-86,  as
 against  Rs.  4,141  crores  provided  for  in
 the  current  year  representing  an  increase
 of  18°3  per  cent.  Now,  you  sce  the
 picture  of  the  rural  poor  and  the  land-
 less.  Idonot  want  to  take  much  of
 the  time  of  the  House.  There  arc  sche-
 mes  for  the  landless  and  marginal  far-
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 mers,  the  small  farmers.  Then,  in
 respect  of  industrialisation,  we  want
 the  public  scctor  being  augmented,
 particularly  the  most  dynamic  sector,
 that  is,  oil,  The  public  sector  is  being
 modernised;  technological.  managerial
 and  other  innovations  have  been  intro-
 duced.  The  basis  of  our  budget  policy
 is  that  public  sector  must  contribute
 and  be  a  competitive  sector  and  there-
 forc,  this  budget  tries  to  help  the  poor
 the  lower  middle  classes,  the  middle
 classes,  the  farmers  and  the  workers.
 You  know,  there  are  a  number  of  mea-
 sure  for  the  workers.  For  the  farmers
 there  is  crop  insurance,  for  landless  and
 marginal  farmers  and  for  craftsmen
 there  are  social  security  measurcs—any-
 body  dying,  a  poor  man,  there  is  nobody
 to  look  after  him,  we  can  straightaway
 give  Rs.  3000.  This  is  all  for  the  poor
 people.  Then,  the  workers’  retrench-
 ment  compensation  has  bcen  raised  to
 Rs.  50,000.

 The  basic  revolutionary  change  that
 the  Finance  Minister  has  made  is  ऑ  very
 important  concept  and  he  has  said  that
 labour  is  an  important  factor  of  produc-
 tion,  as  important,  if  not  more,  as
 capital  or  managerial  And  it  has  been
 said  that  the  labourer’s  dues  in  any
 sector  of  industry  gets  priority  over  the
 Government  dues.

 SHRI  R.P.  DAS  (Krishnagar)  :  It  is
 not  a  new  find  that  labour  is  the  most
 important  factor  in  production.  But  you
 are  saying  as  if  it  is  a  new  thing.

 SHRI  B.  R.  BHAGAT  :  ।  am  telling
 you,  it  is  an  emphasis.  It  is  an  approch.
 It  is  not  a  find.  Ut  is  an  approach.  That
 is  what  ह  am  saying.  It  is  the  pro-labour
 approach.  Iam  answering  the  charge,
 the  absurd  charge  that  has  been  levelled
 on  this  Budget  that  it  caters  to  the  rich
 people  and  the  monopoly  houses.  ।  am
 saying  that  this  Budget  is  for  the  farmers.
 This  Budget  is  for  the  landless  and  the
 small  farmers.  This  Budget  is  for  the
 peor  people,  It  has  got  all  positive
 steps.  This  Budget  is  for  the  organised
 people.  This  Budget  is  for  the
 low-middie  class  people  ang  the  middig
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 class  people.  This  is  the  answerd,  I  am
 giving.  Please  take  it.  I  am  putting
 arguments.  1  am  giving  you  facts.  If
 you  have  any  objection,  you  meet  facts
 with  facts.

 So,  my  point  is,  as  I  said,  the  Finance
 Minister  has  done  an  exercise  and  it  is
 a  wizardly  exercise.  Nobody  can  do  it
 better  in  one  year  than  the  Finance
 Minister.  He  has  devetailed  it  into  the
 perspective  of  the  five  years.  This  is
 the  fiscal  policy.  There  will  not  be  any
 confusion  about  it.  The  policy  will  be
 continued.  Parliament  will  debate  it.
 The  country  will  debate  it  and  it  will
 be  evolved.

 Now,  ।  come  to  the  criticism  that  has
 been  made.  It  has  _  been  criticised
 that  there  is  a  large  deficit  of  Rs.  3,346
 crores  and  it  may  lead  to  inflation.
 This  is  the  criticism.  Sir,  inflation  is  a
 product  of  many  factors  and  possibly
 three  main  factors.  Price  rise  in  a
 country  in  a  year  is  the  co-efficient  to
 many  factors.  The  main  factor  is  pro-
 duction.  In  our  country,  it  is  agricul-
 tural  production.  Second  factor  is  the
 state  of  liquidity  or  the  resources  of  the
 money  at  the  disposal  of  the  public.  In
 this  context,  black  money  comes  in  and
 a  point  has  been  made  by  the  hon.
 Member.  The  third  factor  is  deficit.
 If  the  totality  of  all  the  factors  are  on
 one  side,  well  there  can  be  a  price  rise.
 ।  do  not  deny  that.  But  if  out  of  the
 three  factors,  if  one  factor  is  one  side
 and  the  other  two  factors  are  on  the
 opposite  side,  it  hardly  affects  the
 economy.  It  is  not  going  to  create
 inflation.  This  is  the  point  I  am  making
 out.  I  want  to  prove  it  by  some  of
 the  economic  indicators  given  in  the
 Economic  Survey.  The  solid  economic
 indicators  arethere.  First  is  the  Gross
 National  product,  i.e,  production.  I
 will  take  only  two  or  three  years  in  the
 last  10-12  yoars,  for  a  peak  period.  For
 example,  you  take  1976-77.  The  Gross
 ‘National  Product  rose  by  just  bellow  1%
 or  0.9%.  0.9%  was  the  G.D.P.  Now,  the
 Prices  rose  by  12%  in  that  year  and  the
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 monetary  resources  at  the  disposal  of
 the  people  rose  by  23%.  Now,  one
 factor,  1,6.  production  is  very  important.
 But  it  was  neSative  or  nearly  zero,  leas
 than  1%  during  that  period.  Regarding
 the  other  two  factors,  the  wholesale
 price  rise  was  12%  and  the  monetary
 resources  with  the  people  had  risen  by
 23%.  So,  this  is  the  picture  in  1976-77,

 Now,  I  thke  you  to  another  picture.
 In  the  year  1977-78,  the  increase  in  the
 Gross  National  Product  was  8.7%.  I  mean,
 it  rose  from  less  than  one  percent  to
 8.7%.  The  production  rose  to  nearly
 9%.  The  percentage  rise  of  monetary
 resources  was  18%.  The  price  rise  was
 0.3%.  So,  the  price  rise  was  almost
 nil  during  that  period  also.

 Similary,  Jet  us  take  the  figures  for
 the  year  1983-84.  The  Gross  National
 Product  rise  was  7.4%.  Then,  the  mone-
 tary  resources  rose  by  18%  and  the  prioe
 rise  was  8.3%.  Inthe  last  year,  which
 the  Finance  Minister  has  quoted,  the
 production,  GDP,  was  4%,  monetary
 resources,  i.e.  moncy  supply  was  15.4%
 and  the  price  was  5%.

 So,  you  sce  the  combination  of  all
 these  three  factors.  This  year’s  economy
 is  in  a  very  happy  position.  In  1980,
 during  the  elections,  we  promised  that
 we  will  give  a  Government  that  works.
 We  have  never  Kad  a  Government  that
 has  not  worked  in  all  these  five  years,
 All  that  is  reflected  in  the  achievement
 of  targets  of  the  Sixth  Plan.  All  the
 targets  of  the  Sixth  Plan  have  been
 achieved.

 SHRI  AMAL  DATTA:  That  is  not
 claimed  even  by  the  Finance  Minister.

 SHRI  B.R.  BHAGAT  :  ।  am  claiming
 it.  Don’t  try  to  misquote  the  Finance
 Minister  against  me.  You  tell  me  if  the
 facts  are  wrong.  The  Sixth  Plan  provi-
 ded  the  GNP  growth  of  5  percent  we
 have  achieved  5.2.  per  cent.  The  target
 of  foodgrains  production  was  put  at
 1$1.2  million  tonnes.  That  has  been
 achieved.  The  Plan  provided  for  8  to  9
 Percent  growth  in  industry.  We  hayo
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 ducceetied  up  to  the  extent  of  7  percent.
 Bimilary  in  respect  of  the  anti-poverty
 programme,  all  the  details  are  there.
 At  the  moment,  we  have  large  reserves
 to  ‘the  extent  of  22  million  tonnes  of
 Toodgrains.

 All  the  efforts  have  been  made  to  sti-
 mulate  the  economy  to  achieve  further
 growth  rate.  If  the  economy  grows
 further  by  3  percent  or  4  percent  or  5
 percent,  wecan  ach'evea  still  higher
 growth  rate.  We  may  not  be  able  to
 achieve  13  percent  growth  every  year.
 Certainly,  we  can  achieve  5  percent
 gtowth.  That  is  our  objective,  if  there
 -४  $  percent  growth  in  foodgrains
 production,  if  there  isa  8  to  9  per  cent
 gtowth  in  industry,  if  we  improve  our
 production  both  in  agicu'ture  and  industry,
 we  will  achieve  a  higher  growth  rate,

 The  Finance  Minister  has  taken  certain
 Measures  to  curb  the  creation  of  more

 Money  resources,  if  he  is  able  to  create
 more  reserve  money  and  if  he  is  able  to
 bring  it  down  from  15  percent  to  11  or
 12  percent,  there  will  not  be  थ  rise  in
 prices,  This  is  the  experience  of  Indian
 economy  in  the  last  10  years.  So,  the
 Finance  Ministcr  is  well-advised  to  take
 a  calculated  risk.  He  has  throwna
 challenge,  a  challenge  to  be  an  honest
 tax-payer.  There  is  relief  in  the  Budget
 for  an  honest  tax-payer.

 According  to  the  IMF  Report  and  other
 reports,  as  percentage  to  the  GNP  we
 have  the  largest  parallel  money  circulation
 Somebody  put  the  figure  at  Rs,  40,000
 Crores;  somcbody  put  it  more  or  less.  ।
 am  not  concerned  about  the  quantity  of
 it.  But  the  fact  is  that  there  is  a  parallel
 economy.  To  that  extent,  the  monetary
 reforms  and  the  levers,  controls,  exer-
 cised  by  the  Reserve  Bank  are  ineffec-
 tive  because  a  part  of  the  expenditure,
 personal  expenditure,  conspicuous  con-
 sumption,  is  met  by  paraliel  sources  of
 money.  It  bas  reached  a  proportion
 which  is  making  an  absurd  nonsense  of
 all  our  monetary  policies.  If  we  can
 bring  down  the  black  moncy  generation
 by  10  percent,  that  will  improve  our
 economy.
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 The  Finance  Minister  has  come  out
 with  a  scheme  that  it  is  better  to  provide
 reasonable  tax  structure  and  collect  it
 rather  than  to  provide  an  exorbitant  tax
 rate  and  not  collect  it.  He  has  thrown
 achallenge  that  let  us  be  honest.  Let
 everybody  pay  his  taxes.  There  is  no
 reason  not  to  pay  taxes,  either  corporate
 tax  or  personal  tax  or  other  taxes.  ।
 have  no  time  to  go  into  the  philosophy
 or  the  analysis  of  the  excise  taxes.  But
 these  are  well  chosen.

 You  cannot  leave  a  yawning  gap  of  Rs.
 5,000  crores  of  deficit.  Already  you  have
 taken  a  calculated  risk.  You  have  to  raise
 resources,  ‘The  corporate  taxes  and  the
 personal  taxes  are  a  very  smal!  percentage
 of  it.  Already  we  are  raising  resources
 through  borrowings.  Non-tax  resources
 are  already  going  up.  The  external  re-
 sources  are  going  up.  But  there  is  a  limit  to
 that  and  there  is  a  price  we  have  to  pay
 for  it.  Excise  taxcs  are  bound  to  be  there,
 But  the  point  is  that  we  have  at  present
 the  industrial  sector,  the  agricultural
 sector,  the  public  sector,  the  private
 sector  and  the  employment  generation
 programme  in  the  rural  sector  and  the
 anti-poverty  programme.  The  main  point
 is  all  must  be  absolutely  honest.  That
 is  the  challenge  of  the  Finance  Minister
 in  this  Budget.  If  we  are  honest  and
 pay  our  taxes  honestly,  there  will  be
 buoyancy  in  the  current  revenue,  Every-
 thing  must  be  managed  more  efficiently.
 It  isa  challenge  to  the  new  generation
 of  the  younger  educated  people  who  are
 Managers  and  technologically  oriented
 and  scientifically  trained.  Let  us  be
 more  efficient.  There  should  be  more
 productivity.  ।  hope  that  we  will  have
 a  good  monsoon  on  an  average  and  ।  am
 absolutely  certain  that  the  industrial
 sector  will  reach  8  to  9%  and  that  the
 efficiency  of  the  public  sector  will
 increase.  We  will  surely  absorb  this
 amount  of  deficit  and  the  country  will
 march  through  the  first  year  of  the
 Seventh  Five  Year  Plan.  The  first  Budget
 of  this  new  Government  will  lay  the
 foundation  of  further  growth,  detter
 efficiency  and  prosperity  and  will
 bring  down  poverty  थਂ  *  will  promote
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 equality.

 As  the  Prime  Minister  has  said  we
 will  bring  about  a  self-reliant  economy
 and  India  will  ultimately  emerge  as a
 country  second  to  none  in  the  world.

 SHRI  BRAHMA  DUTT  (Tehri-
 Garhwal):  Mr.  Chaiman,  Sir,  I  am
 thankful  to  you  for  giving  me  time  to
 speak.  I  know  that  the  job  of  the
 Finance  Ministcr  and  that  of  the  Finance
 Ministry  is  very  difficult.  Two  types  of
 demands  are  presented  before  them.
 On  the  one  hand  it  is  expected  of
 them  to  “Allocate  funds  or  to  take
 up  some  project  in  a  particular  region
 and  on  the  other  hand,  different  demands
 at*  made  in  respect  of  certain  other
 areas.  The  Finance  Minister  has  to
 perform  his  job  in  a  very  balanced
 manner  and  I  congratulate  him  on  his
 presenting a  balanccd  budget.  The  hon.
 Member  who  spoke  before  me  was  saying
 that  the  budget  had  brought  ऑ  smile  on
 every  face.  It  is  evident  from  the  smile
 on  the  faces  ofthc  Members  on  the
 other  side,  Whatever  be  the  reasons
 therefor,  they  did  wear  a  smile  on  their
 faces.

 I  am  not  in  favour  of  going  into  the
 budget  speech  of  any  Minister  of  Finanec,
 because  the  speech  of  the  Finance  Minis-
 ter  and  the  Budget  are  a  process  through
 which  certain  social  and  economic
 objectives  are  to  be  achieved,  The
 greatest  achievement  of  our  country  is
 that  we  have  succeeded  in  ensuring
 coordination  between  parliamentary
 democracy  and  planning.  It  is  a  syathcsis
 of  democratic  procedures  and  planning.
 Previously,  people  were  of  the  view  that
 it  was  not  possible  to  introduce  the
 system  of  planning  in  a  democratic
 set-up,  but  due  to  the  efforts  of  our
 nation-builders,  Panditji  and  Indraji,
 we  have  proved  that  democracy  and
 planning  can  go  together.  The  greatest
 achievements  of  the  current  year's  budget
 and  the  previous  budgets  have  been
 that  while  preparing  them,  the  annual
 plans  were  not  only  taken  into  account
 but  they  formed  part  of  the  budget.  I
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 congratulate  the  Finance  Minister
 because  he  has  taken  into  account  the
 enhanced  plan  ontlay  in  the  Budget.

 The  first  budget  was  presented  on  26th
 November,  1947.0  in  this  country.  Perhaps
 that  budget  was  of  the  order  of  Rs.  400
 crores  whereas  the  current  year’s  budget
 is  of  the  order  of  Rs.  42,000  crores.  It
 is  evident  that  the  administration  and  the
 public  sector  have  got  a  very  important
 1010  to  play.  Hence  discussion  on  their
 working  becomes  necessary  while  discus-
 sing  the  budget.  During  this  period
 we  have  made  notable  achievements
 and  certain  institutions  have
 developed.  The  Planning  Commission
 was  set  upin  !950  and  thereafter  the
 Finance  Commission  was  set  up.  While
 formulating  a  budget,  the  Finance  Minis-
 ter  has  totake  into  account  the  recom-
 mendations  of  the  Planning  Commis-
 sion  and  the  Finance  Commission.
 The  Finance  Mi.ister  has  followed  the
 same  proc  dure,  for  which  ।  congratu-
 late  him.  We  have  made  development
 possible  not  only  through  the  budget  but
 through  institutional  devices  also,  such  as
 the  IDBI,  NABARD  and  EXIM  Bank
 have  been  set  up  for  the  purpose.

 Iconsid:r  the  budget  speech  for  the
 year  1970-71  of  the  late  Shrimati  Indira
 Gandhi,  who  held  dual  charge  of  the
 office  of  the  Prime  Minister  and  that  of
 the  Finance  Minister  at  that  time,  a
 historic  document.  At  that  time  she
 had  sooken  certain  words  which  will
 haye  to  remembered  for  over  and  which
 every  Finance  Minister  will  have  to  keep
 in  mind:

 “Social,  economic  and  political
 statability  is  not  possible  without
 increase  in  production  and  national  ine
 come.  These  two  things  are  also
 not  possible  without  paying  due
 attention  to  the  welfare  of  weaker
 sections.”

 The  Finance  Minister  has  tried  to
 make  these  things  possible  because  he
 has  included  new  schemes  for  social
 welfare  and  for  weaker  sections in  the Seventh  Five  Year  Plan.
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 This  budget  is  important,  being  a  tran-
 sitional  budget,  when  the  Sixth  Five
 Year  Plan  is  coming  to  a  close  and  the
 Seventh  Plan  is  about  to  commence.  We
 have  decided  to  increase  agricultural
 production,  gross  production  and  also
 avenues  of  employment  in  the  Seventh
 Five  Year  Plan  and  sufficient  funds  have
 becn  provided  for  this  purpose.  New
 schemes  have  been  drawn  up  for  social
 welfare  and  for  the  weaker  sections  and
 it  is  for  the  first  time  that  a  bold  measure
 has  been  adopted  to  compensate  the
 farmers  for  the  loss  suffered  by  them  in
 the  event  of  a  natural  calamity.  A
 provision  of  crop  insurance  has  been
 made  for  small  farmers,  without  pay-
 ment  of  premium.  Attention  has  been
 paid  towards  social  security  of  weaker
 sections,  which  had  not  received  proper
 attention  so  far,  although  we  had  made
 big  claims  to  this  effect,  and  a  sincere
 attempt  has  been  made  for  their  uplift-
 ment.

 ।  would  like  to  makc  a  humble  sub-
 mission.  We  have  seen  that  in  1970-71,
 particularly  after  that  bold  step  of  Bank
 Nationalisation,  the  change  witnessed  in
 one  economy  was  a  revolutionary  one
 and  that  era  continued  upto  1976-77
 when  one  gross  national  product  increa-
 sed  to  about  Rs.  72  thousand  crores
 from  approximately  Rs.  36,500  crores.
 At  the  same  time,  one  national  savings
 trebled  to  about  Rs.  18,000  crores  from

 Rs.  6800  crores.  The  foodgrains  produc-
 tion  had  risen  to  13  crore  tonnes  form
 10  crore  tonnes,  but  unfortunately,  aft.  r
 1976-77  the  country  witnessed  a  dark
 period.  Itis  heactening  to  note  that
 two  Finance  Ministers  of  that  period  are
 hon.  Members  of  this  House.  But,  the
 note  of  warning  sounded  by  the  late  Smt.
 Indira  Gandhi  in  1970-71  in  her
 capacity  as  Prime  Minister  and  Finance
 Minister  is  before  us.  What  she  spoke.
 about  economic  instability  and  political
 in  stability  has  ultimately  come  true.
 It  is  very  necessary  to  compare  1977
 with  1980,  because  much  of  the  criti-
 cism  against us  will  be  made  by  cither
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 those  who  were  in  power  between  1977
 and  1980  or  those  who  supported  them.

 We  have  seen  that  one  gross  product
 in  1977  was  of  the  order  of  about  Rs.
 47,006  crore,  which  remained  static  in
 1979-80.  Foodgrain  production  declined
 from  12.5  crore  tonnes  to  11  crore
 tonnes.  The  production  of  one  cash
 crop,  sugarcane,  which  had  a  good
 support  price,  declincd  to  13  crore
 tonnes  from  18  crore  tonnes.  Even  in
 the  matter  of  power  generation,  the
 increase  was  nominal.

 14.00  hrs.

 I  would  like  to  make  to  another
 submission.  Attention  has  been  paid  to
 even  the  poorest  of  the  poor  in  this
 Budget.  An  attempt  has  been  made  to
 pay  full  attention  to  them.  We  have
 noted  that  the  income  tax  limit  has  been
 Taised.  It  can  be  said  that  only
 the  rich  pay  income  tax,  but  this  lower
 middle  class  always  has  a  revolutionary
 potential.  I  want  to  tell  those  of  my
 friends  who  believe  in  the  theory  of
 Marx  that  the  lower  middie  class  has
 a  revolutionary  p  tential.  These  friends
 of  mine  admit  that  they  have  been
 given  50  percent  relief.

 14.01/2  hrs.

 {SHRI  ZAINUL  BASHER  in  the
 Chiar].

 Priority  has  also  been  given  to  the
 workers.  The  first  priority  given  to
 them  ४  this.  In  the  event  of  a  unit
 becoming  sick,  the  workers  are  not  at
 present  paid  their  wages,  -  or  bonus.

 But  now  the  salary  limit  for  the  purposes
 of  bonus  has  been  raised  from  Rs.  750
 to  Rs.  1600.  Provision  has  also  been
 made  that  when  a  unit  is  declared  sick,
 the  pfoprietor  will  have  to  come  out
 with  a  new  scheme  if  its  capital  has
 gone  down  by  50  percent.  He  will  haive
 to  call  the  general  body  meeting.  He  wll
 not  be  given  another  chance  if  the  entire
 capital  is  wiped  out.

 From  the  budget,  we  see  that  the
 allocation  for  the  20-Point  Programme
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 has  been  raised  from  Rs.  4,141  crores
 to  Rs.  4,900  crores,  an  increase  of  18.3
 percent.  Implementation  machinery
 rests  mostly  with  the  State  Governments.
 In  spite  of  the  weak  machinery,  the
 people  have  benefited  from  this  pro-
 gramme  to  a  great  extent.  When I  was
 given  an  opportunity  to  spzak  earlier,
 ।  had  said  that  there  was  need  to  being
 qualitative  change  in  it.  ।  hgnk  the
 hon.  Minister  that  he  has  taken  adequate
 care  in  this  regard.

 Security  has  been  provided  to  the
 small  farmers,  whether  they  are  artisans
 or  landless  people.  Iam  _  thankful  to
 the  Minister  for  this  also.  We  have
 practical  expericnce  of  our  National
 Rural  Employment  Programme.  The
 rural  people  know  it  and  ।  have  also  scen
 that  there  are  villages  which  have  not
 been  linked  by  roads,  where  rivers  were
 causing  soil  crosion,  which  uscd  to  be
 waterlogged,  but  with  the  R.LG.E.P.
 we  have  been  able  to  overcome  these
 problems.  When  we  visited  the  villages,
 the  people  told  us  that  this  programme
 should  be  continuzd  and,  if  possible,  it
 should  be  expanded.  Nobody  in  the
 villages  expects  us  to  work  in  the  fields,
 but  it  is  our  responsibility  to  provide
 them  with  facilities.  I  express  my
 thanks  to  the  hon.  Minister  for  allocat-
 ing  an  additional  amount  of  Rs.  400
 crores  for  this  programme.  But,  1  would
 like  to  say  that  the  States  which  do  well
 in  this  programme  should  be  given
 some  incentive.

 It  is  generally  said  that  our  non-plan
 expenditure  is  increasing.  If  we  go
 through  the  budget  carefully,  we  shall
 find  that  28  percent  of  our  revenue  is
 spent  on  defence.  which  is  absolutely
 necessary  in  the  present  circumstances,
 We  pay  26  percent  as  interest.  15  per-
 cent  is  spent  in  the  form  of  subsidies  on
 foodgrains  and  fertilizers,  etc.  to  benefit
 the  farmers.  Therefore,  it  is  not  correct
 to  say  that  our  non-plan  expenditure  is
 “xcessive.

 Now,  let  us  take  the  question  of
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 deficit.  A  deficit  of  Rs.  3674  crore  has
 been  shown  in  the  Budget,  but  the  hon.
 Finance  Minister  had  three  alternatives
 to  reduce  this  deficit.  The  first  was  to
 levy  heavy  taxes  which  would  have
 caused  resentment  in  all  sections  and  at
 the  same  time  it  would  have  becn  said
 that  the  tax  lates  in  our  country  were
 the  highest;  or  the  plan  expenditure
 could  have  been  slashed  down,  but  that
 too  would  have  been  suicidal  for  the
 development  of  the  country.  He  has
 neither  reduced  the  plan  expenditure
 nor  levied  heavy  taxes.  He  has  taken
 recourse  to  other  means  and,  I  think,
 our  economy  has  the  potential  to  abosrb
 this  much  of  deficit  and  it  will  not  lead
 to  adverse  conscqucnccs.  However,  I
 would  like  to  give  some  suggestion,
 which  perhaps,  are  necessary.

 I  would  like  to  make  a  humble
 submission  that  in  para  56  of  his  Budget
 Speech,  the  hon,  Minister  of  Finance
 has  jaid  emphasis  on  energy  and  has
 sounded  a  note  of  warning  that,  perhaps
 we  shall  not  be  able  to  have  that  much
 of  petrol,  which  we  had  during  the  last-
 five  years.  That  is  why  he  has  laid
 stress  on  increasing  coal  productions  and
 power  generations  especially  through
 Thermal  Power  Plants.  For  this,  we
 ought  to  have  complete  coordination..
 When  the  hon.  Minister  of  Finance  was
 the  Chicf  Minister  of  Uttar  Pradesh,  he
 had  entrusted  the  Department  of  Electri-
 city  to  me.  Whencver I  asked  the  Electri-
 city  Department,  they  used  to  tell  me  that
 good  quality  coal  was  not  available
 I  convened  a  meeting  in  Calcutta  wherein
 the  Coal  India  pcople  told  me  that  the
 wagons  were  not  made  available  to  them.
 The  Railway  people  said  that  coal  was
 not  availe  because  they  did  not  get
 traction  power.  This  non-availability  of
 coal,  power  and  wagons  has  become  a
 vicious  circle.  It  needs  to  be  broken.
 In  this  connections,  I  would  like  to  draw
 your  attention  to  two  things.  If  India’s
 resources  of  energy  are  to  be  properly
 harnessed,  I  would  again  emphasize  that
 our  multi-purpose  projects,  whether  they
 are  in  Kashmir,  Himachal  Pradesh,  Uttar
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 Pradesh  or  even  in  Nepal,  should  be
 constucted  in  collaboration  with  the
 Central  Government.  The  multi-purpose
 projects  on  the  rivers  Teesta  is  Bengal,
 which  originates  from  Sikkim  or  similar
 tivers  in  Assam  and  in  the  South  should

 be  declared  National  Projects.  Similar
 rivers  are  there  in  our  State  also,  on
 which  four  Bhakhra-Nangal  type  dams
 can  be  built.  More  attention  should  be
 paid  to  them,  as  the  Himalayas  have
 inexhaustible  reserves  of  snow.  During
 the  months  of  May  and  June,  when  there
 is  ucute  scarcily  of  water  in  the  plains,
 the  rivers  fiowing  from  the  Himalayas
 have  more  water  and  it  is  our  mistake
 if  we  did  not  exploit  them.  This  is  a
 very  important  matter  and  should  be
 given  consideration,  They  should  be
 declared  national  projects  and  should
 nol  be  viewed  as  belonging  to  a  particular
 State.  In  our  State,  we  have  the  Tehri
 Project  which  will  generate  2000  M.W.
 of  electricity.  Through  multi-purpose
 projects  only,  we  can  expand  our
 irrigation  potential  and  can  also  control
 floods.  We  have  rcquested  the  Central
 Govornment  that  these  projects  should
 be  constructed  jointly  by  the  State  and
 the  Centre,  both  sidcs  contribuiting
 towards  the  investment.  Sharing  of
 power  can  be  done  on  the  basis  of  natio-
 nal  formula,  and  this  has  also  been  left
 to  the  Centre.  You  must  pay  attention
 to  these  projects  irrespective  of  their
 being  in  Kashmir,  Himachal  Pradesh,
 hilly  region  of  Uttar  Pradesh,  Sikkim,
 North  Eatsern  Region  or  North  Bengal.

 There  is  another  important  issue
 which  has  not  received  attention.
 The  biggest  cash  crop  in  our  State  is
 Sugar-cane.  Our  sugar-cane  production
 is  approximately  18  crors:  tonnes  and
 remuneralive  price  must  be  paid  to  the
 farmers,  otherwies  its  production  will
 decline  and  we  will  have  to  import  sugar.
 If  the  sugarcane  price  is  linked  with  the
 price  of  sugar,  we  shall  not  be  able  to  pay
 remunerative  price  for  sugarcane.  [  have
 experience  of  it  myself.  When  price  of
 sugarcane  was  fixed  at  Rs.  21.50  p.
 in  U.P.,  on  amount  of  Rs.  60°70  crores
 was  paid  from  the  general  budget.  It
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 isa  matter  of  great  surprise  that  even
 after  twenty  to  twenty  five  years,  we  have
 not  thought  of  making  alcohol  from
 sugarcane.  By  alcohol,  I  do  not  mean
 the  alcohol,  which  is  harmful  to  human
 body.  It  can  be  used  as  an  alternative
 source  of  energy  and  you  can  satisfy
 the  farmers  also.  Sir,  the  work  in  this
 direction  was  started  in  1974-75
 in  two  countries  ic.  in  Brazil  and
 India.  Inthe  ycar  1974,  615  million
 litres  of  alcohol  were  produced  in  Brazil,
 whereas  in  India  the  production  of
 alcohol  was  only  318  million  litres.  In
 193.  the  production  of  alcohol  rose  to
 7418  million  Jitrers  in  Brazil,  whereas  in
 India  it  could  be  increased  to  only  545
 Mmaillion  litres.  ।  is  used  in  the  produc-
 tion  of  fertilizers  and  rubber  and  to  run
 vehicles.  I  havg  a  very  good  document
 ab>ut  Brazi),  but  I  do  not  have  time  to
 read  from  it.  I  would  send  it  later  on
 to  the  hon,  Finance  Minister,  national
 policy  has  been  formulaled  there.  One
 million  cars  are  being  run  there  by  using
 aleohol  as  fuel.  I  would  request  that  be
 should  pay  attention  towards  this  aspect.
 Our  industry  is  dependent  on  alcohol
 to  a  certain  extent  and  thereby  our
 sugarcane  is  utilised  properly  by.  We
 can  pay  remunerative  priccs  to  the
 farmers,  and  more  oppo.tunities  of
 employment  could  also  be  created.  Indus-
 trices  would  not  be  concentrated  then  at
 one  01805,  but  would  be  dispersed  at
 several  places.  lt  can  be  used  asa
 subsititute  for  petrol.  It  will  also  increarse
 indigenous  production  and  national  (दान
 come.  We  should  set  up  labour  intensive
 industries,  which  require  less  capital,  as
 we  have  less  capital  and  there  is  plenty  of
 manpower.  So  long  as  alcohol  is  in  short
 supply,  we  should  not  export  it.  There
 are  certain  people  having  vested  interest,
 who  wart  to  export  alcohol  by  starving
 our  own  industries.  Our  State  has  more
 a'cohol-based  industries  than  west  Ben-
 gal.  There  were  certain  occasions  when~
 alcohol  was  supplicd  to  West  Bengal  for
 Uttar  Pradesh  so  that  their  industries
 could  continue  their  operation,  as  it  is  a
 national  industry.  Its  export  should  be
 banned  completely.  Rubber  is  also
 being  imported.  If  deficit  has  to  be
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 reduced,  the  import  well  have  to  be
 curtailed.  There  are  certain  items  in
 respect  of  which  we  commit  mistakes
 and  we  want  to  import  alcohol.  It  has
 a  by-product,  called  butadiene,  which  is
 used  in  the  manufacture  of  artificial
 ‘rubber.  Tax  is  levied  on  its  import.  If
 tax  on  butadicne  is  abolished,  there
 wourld  be  loss  of  reveune  to  the  extent
 of  Rs.  1.5  crores,  but  there  will  be  a
 saving  of  Rs.  7  crores.  I  wou'd  like  to
 congratulate  the  Government  that  it  has
 Strengthened  the  public  distribution
 system.  There  caniot  bs  a  better  method
 of  controlling  the  priccs.  The  Slates  hav-
 mobilised  additional  resources  but
 there  is  crosion  in  the  resources  of  the
 public  scctor  undertakings.  There  is  great
 necd  for  making  th:m  more  efficient.
 A  detailed  study  should  be  undertaken
 in  this  regard.  I  would  like  to  remind
 the  hon.  Finance  Minister  of  an  impor-
 tant  observation  made  by  the  then
 Finance  M.nister  last  year:

 [English]

 “Some  States  have  managed  their
 finances  well.  They  have  been  able  to

 ‘raise  additional  resources  and  effec-
 tively  distributed  them  to  implement
 adequately  sevcraly  State  Plans.”

 (Trans  lation]

 In  the  ncxt  paragraph  he  had  added
 that  ६;

 [English]

 “For  those  States  who  have  manag-
 ed  their  finances  well,  1  am  working
 out  a  suitable  scheme  to  provide  some
 additional  assistance  to  them  in  1984-
 85.  This  is  only  Just  and  appro-
 priate.”

 [Translation]

 I  am  still  working  for  that  scheme.
 We  have  been  treated  like  a  disciplined
 child  in  a  family  who  gets  the  miniaum
 share.  Some  of  our  State  Governnyents
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 have  wot  obscrved  financial  discipline
 I  wou'd  like  to  bifercate  financial
 discipline  in  two  parts.  The  plan  out-
 lay,  should  be  fully  utilised.  Some  of
 the  states  reduced  their  omlay  and
 2150  took  overdraft  from  the  Reserve
 Bank  of  India.  Here  they  make  a
 hue  and  cry  that  these  states  are
 being  discriminated  against.  We  did
 not  reduce  our  plan  outlay.  The
 outlay  of  Sixth  Five  Year  Plan  in  Uttar
 Pradesh  was  Rs.  6200  crores.  We
 did  not  take  any  overdraft  for  four
 years  and  rather  spent  Rs.  6000  crores
 on  plan,  We  were  forced  to  take
 overdraft  for  certain  projects.  I  am
 therefore,  waiting  for  that  scheme.

 ।  would  like  to  raise  one  or  two
 more  points  and  would  like  to  put
 forward  certain  suggestions.

 [English]

 SHRI  AMAL  DATTA  :  Who  is
 forcing  you  to  goin  for  overdraft  ?  If
 you  discipline  yourself  to  be  within  the
 allocation......

 SHRI  BRAHMA  DUTT  :  We  cannot
 copy  indiscipline.  We  don’t  want  to  copy
 them.  I  do  not  advise  anybody  to  copy
 indiscipline  for  that  matter.  I  would
 request  the  hon.  Member  that  he  should
 tell  his  friends  that  this  kind  of  indisci-
 pline  is  not  at  all  good  for  the  economy.

 SHRI  AMAL  DATTA  You  talk
 about  Uttar  Pradesh.

 SHRI  BRAHMA  DUTT  :  For  the  last
 one  week,  we  have  becn  hearing  here
 about  Uttar  Pradesh.

 {  Translation]

 I  would  like  to  submit  to  the  hon,
 Finance  Minister  that  he  should  collect
 figures  about  the  amount  of  overdraft
 drawn  by  various  States  separately  during
 the  last  five  ycars  and  that  he  should  also
 see  how  much  of  that  amount  was  conver-
 ‘ted  by  them  into  Joan.  ।  would  also  like  to
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 remind  you  about  the  assurance  given
 last  year  and  would  request  you  to  fulfil
 that  assurance.  Although  all  parts  of  our
 country  are  vcry  important,  one  part  is
 the  most  important  which  spreads  from
 Kashmir  to  Assam  and  includes  Himachal
 Pradesh,  Kashmir,  the  hilly  areas  of  U.P.
 certain  parts  of  Bihar  and  North  Bengal
 and  Sikkim.  This  is  our  border  area  and
 this  is  quite  backward:  In  the  last  annual
 plan,  i.e.,  for  the  year  1984-85,  the
 plan  outlay  for  this  strategic  arca  was
 increased,  but  on  going  through  this
 year’s  budget.  ।  find  that  no  provision
 has  been  made  for  this  area.  You
 should  explain  how  much  provision  has
 been  made  this  year  for  thisarca.  I  do
 not  say  that  you  have  made  a  lapse
 in  this  regard,  because  you  are  very
 intelligent  anda  man  of  clear  percep-
 tion  but  ।  have  been  unable  to  locate
 there  figures.  I  therefore  request  you
 that  you  should  clarify  the  position.

 IT  also  went  to  submit  that  after  about
 15  years,  we  are  going  to  enter  the  21st
 century.  It  is  of  course  true  the  schemes
 and  projects  for  which  provision  has
 been  made  in  the  budget  will  be  imple-
 mented  by  next  year  and  the  target
 fixed  in  the  Plan.  Will  be  achieved
 within  the  next  5  years.  But  you  should
 have  a  perspective  plannning  for  15
 years  so  that  we  could  enter  the  21st
 century  in  a  proper  manner,  It  is  abso-
 lutely  necessary  that  while  formulating
 financial  and  physical  planning,  there
 should  be  man-power  planning  also.

 There  is  also  ०  very  sensitive  issue  of
 black  money  in  our  country.  We  can
 compare  it  with  water  in  a  house.  There
 is  clean  water  and  dirty  water  in  a
 house.  The  dirty  water  is  generated  on
 its  own  and  it  is  not  possible  to  check  it
 al]  of  a  sudden.  We  should  make  use  of
 it  prudently.  Similarly  we  cannot
 control  black  money  all  of  a  sudden,  but
 some  steps  should  be  taken  to  utilise  the
 exiting  black  money  for  social  purposes.
 ।  think  that  if  we  could  do  something  in
 this  direction  and  could  utilise  the  black
 money  for  reclamation  of  crores  of  acres
 of  barren  land,  social  forestry  and  to  pro-
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 vide  housing  to  the  rural  as  well  as  urban
 poor,  we  would  6०  able  to  fulfil  the  social
 obligations,  and  the  plans  formutated  by
 the  municipal  boards,  State  Governments
 and  Central  Government,  could  also  be
 implemented.  This  will  definitely  be  a
 bold  step  and  will  bo  helpful  incurbing
 black  money.  Our  economists  should
 considcr  this  issue  seriously.

 ।  would  like  to  mention  here  one
 thing  more  National  savings  are  an
 alternative  to  taxes  for  any  State  or
 Central  Government,  It  is  an  admitted
 fact  that  our  national  savings  have
 increased  considerably  and  their  impact  is
 also  good  but  the  procedure  is  very
 complicated  and  people  are  not  sure  about
 the  repayment  of  the  money  deposited
 by  them.  People,  told  me  only  yesterday
 that  they  had  to  face  many  difficulties  in
 getting  back  their  money.  Sometimes
 payments  are  held  up  on  the  pretext
 that  the  signatures  do  not  tally  and  some-
 times  on  some  other  pretext.  I  would
 like  to  say  that  the  procedure  should  be
 simplified.  ।  congratulate  the  Finance
 Minister  on  the  steps  taken  by  him  to
 encourage  national  savings.

 In  the  end  I  would  like  to  say  that
 when  I  came  to  Parliament  for  the  first
 time,  ।  became  nervous.  Everything
 appeared  yellow  to  me  and  I  was
 apprehensive  that I  might  be  suffering
 from  jaundice,  but  later  on ।  came,  to
 know  that  it  was  the  opposition  which
 was  suffering  from  jaundice.  It  isa  matter
 of  joy  that  the  opposition  has  now
 gained  immunity  against  jaundice  I  request
 them  not  to  havea  jaundiced  new  of
 this  budget.  If  they  try  to  go  deep  into
 this  budget,  they  will  find  that......

 (Unterruptions).

 I,  therefore,  congratulate  the  Finance
 Minister  on  prescuting  this  imaginative
 Budget  and  hope  that  the  work  initiated
 by  him  will  be  completed  ia  this  very
 year,  If  we  see  the  Budget  with  a
 balanced  out'ook,  we  shall  find  that
 weaker  sections  will  get  relief,  produc-
 tion  will  increase  and  employment  oppor-
 ttunitics  will  aleo  increase.  ।  am  fully



 209
 —General  Discussion
 and  Supplementary
 Demands  for  Grants

 (Gen.),  1984-85

 confident  that  we  sha!l  be  able  is  achieve
 the  targets  of  the  Seventh  Plan.

 We  could  not  achieve  all  the  targets  of
 of  the  Sixth  Five  Year  Plan  but  whatever
 has  been  achieved  has  exceeded  the
 overall  targets.  We  must  analyse  there
 sectors  where  we  could  not  achieve  the
 targets.  Monitoring  of  plans  is  absolutely
 necessary.  The  States,  which  cut  the
 size  of  plans  or  neglect  them,  should  be
 penalised  and  there  which  achieve  targets,
 should  get  incentives.

 [  English]

 SHRI  SOMNATH  RATH  (Aska)  :  Mr.
 Chairman,  Sir,  the  Budget  has  well
 reflected  the  first  post-election  policy
 declaration  of  our  Prime  Minister,  Rajivji,
 the  man  of  the  year  declared  by  the
 National  Integration  Assembly  for  his
 contribution  to  the  world  peace.

 SHRI  AMAL  DATTA  :  Where  is
 that  ?

 SHRI  SOMNATH  RATHI  :  You  know
 that.

 ।  congratulate  the  Finance  Minister,
 since  the  Budget  is  an  exercise  in  precision
 and  simplicity.  The  Budget  carries  the
 message  of  our  Hon.  Prime  Minister
 for  drafting  a  new  educational  policy.

 The  Government  is  committed  to
 stamping  out  b!ack  money.  The  Budget
 has  provided  more  relief  to  the  poorer
 sections.  It  is  intended  to  promote  a
 non-inflationary  climate,  about  which I
 will  speak  at  the  end.  ।  carries  a  host
 of  incentives  for  the  industries,
 agriculturists  and  workers  for  increased
 production  as  well  as  for  exports  and
 thus  facilitate  the  generation  of  more
 internal  resources.  The  Budget  has
 given  a  new  orientation  to  the  hopes  and
 aspirations  of  the  people.  It  has  mapped
 out  a  strategy  for  the  mobilisation  of
 additional  resources  and  necessary
 incentives  are  provided  for  value-added
 exports.
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 The  Budget  embodies  the  Prime
 Minister's  declaration  of  growth  with
 justice  which  is  to  be  realised  within  a
 stipulated  tim:-table.  The  proposals  have
 been  incorporated  to  improve  producti-
 vity  and  utilise  modern  technology,  giving
 a  new  impetus  to  exports.

 The  Budget  reflects  the  commitments
 given  to  the  people  by  our  Government
 and  it  sets  up  a  gol  for  a  new  economic
 and  social  order.  The  Government  has
 got  the  political  will  to  implement  all
 that  the  Government  promised,

 This  is  the  first  Budget  of  the  present
 Government  coinciding  with  the  start  of
 the  7th  Plan.  Our  burdens  and
 responsibilities  are  immense.  Our  road
 is  long  and  arduous.  The  Budget  gives
 relicf  substantially  to  almost  all
 categories  of  tax-payers;  individual  and
 corporate,  generate  more  employment,
 a  measure  which  gives  social  security  to
 the  poor.  The  tax  relief  given  to  the
 low  income  group  of  tax-payers,  raising
 the  tax  limit  from  Rs.  15,000  to
 Rs,  18,000  has,  certainly,  been  a  relief
 to  ten  lakhs  of  people.  Abolition  of
 estate  duty,  compulsory  deposit  scheme
 and  also  the  relief  in  wealth  tax  are
 certainly  tobe  welcomed.  As  for  the
 customs  duty,  it  is  seen  that  in  some
 cases  it  has  been  abolished  and  in  some
 cases  it  has  been  reduced.  As  for  crop
 insurance,  it  was  only  a  declared  policy
 hitherto.  And  now,  it  is  going  to  be
 implemented  in  a  comprehehsive  manner.
 Of  course  some  States  like  Orissa  have
 done  it  in  asmail  way.  As  you  know, -
 two-thirds  of  the  premium  will  be
 subscribed  and  a  large  number  of
 agticulturists  will  be  immensely  helped.
 Of  course,  it  will  be  applicable  to  who
 have  taken  loans,  it  requires  further
 examination  also.  It  gives  hope  to
 fulfil  the  aspirations  of  agriculturists,
 who  are  the  backbone  of  India.

 Sir,  it  is  said  that  bacause  of  a  deficit
 of  Rs.  3,349  crores,  it  may  lead  to
 inflation.  I  invite  your  kind  attention
 to  the  fact  that  the  budgetary  gap  for
 the  year  1984-85  was  originally  Rs,  1773
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 crores,  and  it  had  gone  upto  nearly
 Rs.  4,000  crores,  but  inflation  was
 effectively  controlled.  Similarly,  now
 also  inflation  cas  be  controlled.  One
 such  step  provided  in  the  budget  is  the
 decision  to  permit  donations  by  companies
 to  political  parties,  ॥  would  go  a  long
 way  in  eradicating  pulitical  corruption
 and  also  to  put  an  end  to  some  extent,
 to  black  money  and  ulilise  it  properly.

 Sir,  it  is a  courageous  budget.  My
 Hon.  friend  from  the  Opposition  quoted
 Palkhivala.  With  your  permission  I
 want  to  invite  the  attention  of  the  Hon.
 Member  (he  is  not  present  in  the  House
 now)  to  what  Shri  Palkhivala  has  said
 now.  Itis  published  in  the  Statesman
 today.  He  has  said  and  ।  quote—

 “,..epoch-making  budget  for
 redesigning  India...The  budget  will
 perhaps  be  the  biggcst  cconomic  story
 of  Asia  in  the  current  year-.  Only  one
 man—the  Prime  Minister—was
 responsible  for  this  overdue  change...”

 —‘Only  one  man’,  that  is  what  I  wish
 to  emphasise  upon.

 1  ७  said  by  the  Oppositon  that  the
 Government  has  not  given  due  attention
 to  dry-land  farming.  But  ।  know  for
 certain,  as  आ  previous  Agriculture
 Minister  of  Orissa,  that  this  Government
 in  this  present  financial  year  has  given
 due  attention  to  dry  land  farming.
 For  instance,  Orissa  has  got  Rs,  6
 crores  from  the  Central  Government  to
 be  utilised  for  water  harvesting  structures,
 that  are  small  irrigation  projects  and
 their  aim  is  three-fold.  It  is  to  stop
 soil  erosion,  to  irrigate  the  dry  lands  if
 not  in  Rabi,  certainly  in  Kharif  and  give
 relief  to  the  cultivators  and  also  to  raise
 the  water  strata  inthe  ground  level.
 Similarly  the  Central  Government  has
 given  Rs.  10  lakhs  every  year  for  five
 years  for  intensive  rice  cultivation  and
 ‘also  intensive  wheat  cultivation  in  many
 Panchayat  Samities.  This  year,  many
 more  Panchayat  Samities  are  going  to  be
 jacluded;  and  Rs,  10  takbs  will  be
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 given  to  cultivators  by  way  of  subsidy,
 fertillzer,  agricultural  implements,
 pesticide  and  also  to  impart  knawledge
 in  technology  and  science  for  more
 production.  Loan  and  subsidy  have  also
 been  given  to  grow  more  oilseeds.  For
 the  coming  financial  year,  it  has  already
 been  declared  that  some  more
 panchayat  samities  are  going  to  be
 included  in  this  scheme  also.  As  such,
 though  we  are  sclf-sufficient  in  agricul-
 tural  production,  sufficient  attention  has
 been  given  to  increase  agricultural
 production  and  also  to  help  the
 agriculturists.

 In  a  growing  and  developing  country
 like  ours,  a  deficit  budget  is  necessary
 for  developing  our  country.  So,  I
 wou'd  request  the  Hon.  Membcrs  to  go
 through  the  economic  theory  to  know
 this.  As  far  as  Orissa  is  concerned,  I
 would  request  the  Hon.  Finance
 Minister  to  allocate  sufficicnt  funds  set
 up  the  second  steel  plant  which  is  the
 crying  need  of  the  State.  Since  about
 80  percent  of  the  population  in  Orissa
 is  agriculturist,  the  Orissa  Government
 has  requested  for  being  given  sufficient
 fund  fot  irrigation  projects.  As  such I
 again  request  that  sufficient  amount  for
 the  second  steel  plant  in  Orissa  and
 sufficicnt  amount  for  the  irrigation  and
 power  projccts  may  please  be  allocated.

 1  once  again  support  the  Budget  and
 hope  our  country  will  risc  further  and
 will  be  a  self-sufficicnt  country  in  all
 respects.

 SHRI  HANNAN  MOLLAH
 (Uluberia)  :  Mr.  Chairman,  members  from
 ths  treasury  benches  have  given  their
 opinions  which  are  quite  different  from
 the  opinions  of  the  common  people
 outside  the  House.  Before  going  into
 the  details  of  the  budget  exercises  of  the
 Finance  Minister,  ।  want  to  make
 some  Comments  regarding  the  philosophy
 which  Mr,  Bhagat  mentioned.  Attempts
 have  been  made  for  the  last  few  months
 to  build  up  a  myth  by  the  monopoly-led
 Press  and  Government  media  that  the  days
 of  obsolescence  have  gone.  A  new  era
 begins  anda  new  leader  of  the  mew
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 government  also  promised  to  take  the
 country  into  the  21st  century  with  all
 its  essence.  But,  many  people  are
 surprisingly  thinking  how  it  wil!  happen.

 Will  it  be  on  the  burn!  of  mediaeval
 backwardness,  or  will  it  be  based  on
 the  colonial  leg:cies  ?  What  will be  the
 change ?  What  will  be  the  philosophy
 behind  the  change  ?  Anyhow,  some
 indications  were  made  by  soms  utterances
 of  the  leaders  of  the  Guvernment.
 But  now.  Mr.  V.P.  Singh  has  come
 forward  with  his  Budget  which  unveils
 the  mask  off  the  idol  the  Govern-
 ment  want  to  build  up.  Though  the
 Prime  Minister  said  two  days  ag»  that
 he  would  not  change  anything  which
 was  initiated  or  introduced  by  Pandit
 Jawaharlal  Nehru,  his  Finance  Minister
 Mr.  V.  P.  Singh  is  much  more  inspired
 by  Reagonomics,  not  by  Paadit
 Jawaharlal  Nehru’s  so-called  mixed
 economy.  This  is  the  philosophy  now
 they  are  thinking  of  pursuing.  And  we
 sec  in  this  Budget  that  there  is  a  definite
 shift  towards  th:  so-called  free  economy
 through  the  static:  of  liberalisation.

 ।८  1  not  for  nothing  that  the  Press  led
 by  the  monopolists  is  hailing  the  Budget.
 They  have  said  that  it  is  an  cpoch-
 making  budget  a  budget,  with  a  directioa
 and  it  is  a  direction  definitely  towards
 the  socalled  free  economy.

 Now,  nodody  can  blame  the  Govern:
 ment  that  they  are  believing  in  fake
 socialism.  Earlier,  it  was  fake  socialism.
 Now  nobody  can  blame  them.  They
 have  got  their  direction.

 And,  this  new  Budget  has  inspired  the
 entire  exploiting  class  in  the  country,
 the  big  monopolists  the  capitalists,  the
 vested  interests  and  alltheir  allies  and
 one  of  the  staunchest  supporters,  Mr.
 Palkhiwala,  was  quoted  here.  He
 demanded  ycsterday,  that  it  was  good,
 that  we  should  come  forward  for  de-
 nationalisation  of  public  sector.  Now
 that  is  the  voice  of  the  monopolists  and
 the  Government  is  going  towards  that
 direction.

 Our  Party,  the  Commuuist  Party  of
 India  (Marxist)  assesses  the  character
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 of  this  Government  that  it  isa  bourgeois
 landlord  Government,  led  by  big
 bourgeois  and  constantly  collaborating
 with  foreign  capitalists.  And  this  Budget
 proves  our  point.

 AN  HON.  MEMBER:  For.  K.G.B,
 SHR{  HANNAN  MOLLAH  :  That,  I

 know.  They  are  saying  you,  otherwise
 you  wou'd  have  gone  somewhcre  else.

 You  are  boasting  of  your  balance  of
 payments.

 So,  this  Budget,  in  the  words  ofa
 renowned  e:oaomist,  is  a  Budg:t  that
 dslivers  greatest  goods  for  the  smallest
 number.  That  is  the  real  character  of
 this  Budget.

 Now,  let  ms  show  you  how  this  Budget
 is  going  to  serve  the  interests  of  the  ruling
 cliss.  Sine>  Independence  no  Budget
 placed  in  this  august  House  gave  so
 much,—-maximum  concession-——to  such  a
 minimum  number  of  people  of  the
 country.  In  sp.te  of  its  facade  of  populist
 stance  and  some  of  its  marginal  relief
 Measures,  the  burden  of  high  taxation
 and  the  hefty  imposition  of  railway
 freight  and  fare  will  create  big
 inflationary  prcssurcs.

 If  that  becomes  a  reality,  then  the
 life  of  the  common  man  will  be  miserable
 during  the  coming  yes,  They  are
 talking  of  their  performances.  The
 Economic  Survey  prescated  by  the
 Finince  Minister  to  this  House,  also
 indicatcs  that  there  are  sigis  of  straias
 on  economy  in  many  ureas  aid  there  is
 a  serious  pressure  on  baluinces  of
 Payments  which  may  hav:  impcatioas
 On  price  situation.  They  cannot  deny
 that  factor.  The  agricullural  product  on
 this  year  may  incresse  by  one  per  cent
 only,  but  for  the  n-xt  year  they  depend
 mostly  on  God  and  goad  monsoon.  This
 year  the  Gross  Domestic  Capital
 Formation  is  less  by  .04  -psr  cent  as
 Compared  to  last  year’s.  I  may  mention
 some  of  the  negative  points.  About
 power  situation,  in  spite  of  their  talking
 so  much  on  power  front,  the  fact  is
 that  the  pace  of  addition  to  new  capacity
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 has  slowed  down.  Though  actual
 production  of  coal  has  increased,  yet
 it  is  much  below  the  target.  Mr.
 Bhagat  talked  about  fulfilment  of  targets
 in  many  areas.  ।  will  pinpoint  some  of
 the  areas  where  targcts  have  not  been
 fulfilled.  In  cach  of  the  last  three  Five
 Year  Plans  the  industrial  growth  has
 been  below  the  target.  This  is  a  matter
 of  concern.  You  have  liberalised
 industrial  policy.  What  docs  that  inidi-
 cate?  1  need  not  deal  with  it  because
 all  of  you  know  it  better.  Regarding
 prices,  the  Economic  Survey  says  that
 the  prices  of  pulses  have  increased  by
 24  per  cent.  About  many  problems,
 the  Economic  Survey  says  that  unless
 these  are  overcome,  there  would  be  a
 great  strain  on  the  Scventh  Plan.  These
 are  some  of  the  points  made  in  the
 Economic  Survey.  So,  it  is  not  that

 things  are  very  rosy  as  some  friends  form
 the  opposite  benches  are  trying  to  present
 here.

 Take  the  question  of  planned
 development  of  our  economy.  What  is
 the  position  there  ?  When  the  country
 is  passing  through  ऑ  scrious  unemploy-
 ment  situation,  successive  Five  Year
 Plans  have  been  leaving  behind  much
 more  unemployed;  the  figure  has  already
 crossed  the  mark  of  25  million
 unemployed.  In  the  rural  as  well  as
 urban  areas,  more  than  50  per  cent  of
 the  people  are  living  below  the  poverty
 line.  When  all  these,  things  are  there,
 what  is  the  position  of  the  Plan  outlay
 for  the  next  year  ?  There  is  only  a
 5,75  percent  increase  over  the  last
 year's  revised  estimates.

 But  if  we  take  into  account  the  price
 rise  during  the  last  year—of  course,  they
 always  play  with  the  figures  and  they
 show  the  figures  according  to  their
 copvenient—from  April  to  December  the
 price  rise  was  7.5  per  cent.  In  this  context
 if  we  806  the  increase  of  5.75  per  cent  in
 the  Plan  allocation  for  this  year,  it  is
 lower  than  the  last  year's  allocation.  The
 Finance  Minister  has  mentioned  in  his
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 Budget  Speech  that  we  are  not  going  in
 for  new  ‘projects,  we  will  try  to  maintain
 only  the  on-going  projects.  That  means
 next  year  the  plan  development  will  be
 stagnant.  This  is  what  the  Budget
 envisages.  The  Centre  has  reduced
 allocation  in  many  sectors,  Some  of
 these  are  rural  development,  small  indus-
 try,  iron  and  steel  industry,  consumer
 goods  industry,  railway  and  tele.
 communications.  The  allotment  of  funds
 to  these  scctors  for  the  coming  year  is
 lower  than  even  the  last  year.  It  will
 definitely  damage  the  growth  potential  of
 our  country’s  cconomy  during  the  next
 year.

 My  next  point  is  about  the  inflationary
 possibilitics.  The  Minister  in  his  Budget
 Specch  has  said  that  anyone  who  lives
 within  bis  means,  suffers  from  lack  of
 imagination.  Thanks  to  his  imagination,
 Day  in  and  day  out  they  have  been
 blaming  the  Slates  for  their  fa‘lure  in
 respect  of  resource  mobilisation.  But
 what  has  been  happening  here ?  They
 ars  depending  on  deficit  financing.  One
 Hon.  Member  said  it  is  necessary.  But
 to  what  extent,  that  isthe  question.  It
 is  just  like  somebody  who  begs,  to
 purchase  some  gift.  Earlier  we  have
 been  seeing  deficit  financing  for  develop-
 ment,  this  time  we  are  seeing  deficit
 financing  for  giving  concessions  to  the
 monopolists  and  to  the  vested  intcrests.
 Last  year,  initially  there  was  a  deficit  of
 Rs.  1,773  crores  but  it  actually  went  up
 to  Rs,  3,985  crores.  This  year  it  is
 estimated  at  Rs.  3,349  crorcs  which  is
 about  threo  per  cent  of  the  GNP,  but  the
 Finance  Minister  says  it  is  not  much.
 For  the  last  few  years  it  has  become  a
 practice  to  say  like  this.  if  you  add  the
 Government  borrowings  of  Rs.  3,500
 crores  to  the  estimated  deficit,  the  total
 will  come  to  Rs.  6,849  crores.  This
 will  be  met  through  bank  financing.  If,
 asin  the  last  year,  this  year  also  the
 deficit  becomes  double,  if  the  bad
 monsoon  is  there,  if  favourable  factors
 do  not  play,  what  will  happon  ?  Govern-
 ment  is  making  this  calculation  with  the
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 hope  that  there  will  be  good  monsoon,
 but  if  it  happens  otherwise,  can  you
 imagine  what  will  happen  ?  I  would  say
 that  keeping  such  a  big  budgetary  gap
 with  the  hope  on  the  God,  will  lead  you
 nowhere.

 It  is  a  gamble.  I  think  it  is  a
 gambler’s  budgct,  gambling  with  the  state
 of  the  economy  of  our  country.

 Thirdly,  take  the  question  of  price  rise.
 The  history  of  our  economy  is  a  history
 of  continuous  pricc  rise,  beyond  the
 capacity  cf  the  purchasing  power  of  the

 people.  It  will  be  more  in  the  coming
 Years.  This  budget  gives  a  big  push  to
 the  price  rise,  which  is  already  io  opera-.
 tion  in  the  market  for  the  last  one
 nionth.  Some  people  are  happy  because
 some  relief  is  provided  in  the  budget,  at
 least  for  the  lower  slab  tax  payers.  But
 when  they  go  to  the  market  to  buy
 things,  they  will  find  that  they  have  to
 pay  more.

 Shri  Bansilal  has  already  taken  his
 toll  of  nearly  Rs.  500  crores.  Now  the
 petrolcum  products  are  going  to  cost
 more  by  Rs.  1400  crores.  Many  items
 are  produced  out  of  petroleum.  Price
 of  all  such  items  will  go  up  and  it  will
 be  a  serious  blow  to  the  economic  capa-
 bility  of  the  people,  Out  of  the  additional
 tax  burden  of  Rs.  1,131  crores,  you  are
 giving  concession  to  the  indirect  tax  of
 584  crores  to  the  rich.  Therefore.  while
 the  rich  will  benefit,  the  common  people
 will  have  to  bear  more  burden.

 Already,  the  value  of  the  rupee  has
 come  down  and  people  are  suffering  on
 account  of  that.  In  addition,  when
 there  is  a  heavy  dose  of  taxation,  they
 will  find  themselves  in  a  very  serious
 situation.

 During  the  period  January  to  December
 1984  the  wholesale  price  went  up  from
 320  to  337.  During  thn  same  period,
 the  consumer  price  index  went  up  from
 559  to  588.  It  is  significant  that  out  of
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 the  360  commodities  which  are  taken
 igto  account  for  the  wholesale  price
 index,  the  prices  of  only  40  agricultural
 commodities  haue  shown  some  decline.
 In  the  case  of  the  other  206  items,  the
 prices  have  increased.  87  of  these  items
 are  produced  by  the  monopolists.  This
 is  the  situation.  The  old  policy  of  pump-
 ing  money  from  99  percent  of  the
 people  to  bencfit  one  percent  still  conti-
 nues.  This  is  the  philisophy  and  policy
 of  the  Government  and  it  is  confirmed
 by  this  budget.

 You  are  giving  concessions  to  the
 monopoly  houses,  to  the  industrialists,
 They  are  very  happy  and  jubilant.  The
 stockmarket  is  buomir.g,  there  are  black-
 marketeers  everywhere,  in  spite  of  your
 crusade  against  black  money.  Everybody
 knows  what  will  happen.  If  you  look  at
 what  has  happencd  during  the  last  37
 years,  never  before  since  independence
 have  such  big  concessions  been  given  to
 the  exploiters  of  our  country.

 The  Finance  Minister  has  given  the
 Concession  worth  Rs.  200  crores  to  four
 million  tax  payers.  So  out  of  350  million
 income  earners  346  million  income
 earners  will  have  no  bencfit.  The  burden
 of  Rs,  200  crores  caused  by  giving
 concession  to 4  million  people  will  be
 realised  from  them.

 Now,  [I  come  to  the  question  of  exemp-
 tions  to  the  companics.  The  Government
 says  that  surcharge  on  income-tax  has
 bsen  exempted.  I  ask  how  many  people
 are  there  who  arc  getting  this  benefit.
 This  redution  in  direct  texes  will  only
 shift  the  burden  of  a  few  on  the  sholder
 of  many.  This  is  what  is  going  to
 happen.

 They  have  imposed  excise  duty  on  35
 items  like  Bidi,  vegetable  products,  soap,
 cotton  and  woolen  fabrics,  paper,  plastic,
 acrated  water,  cement,  class,  steel
 products,  Pan  Masala,  footwear  etc.  All
 are  coated  with  big  tax  Masala-
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 MR.  CHAIRMAN  :  You  have  taken
 almost  23  minutes  Another  Member,
 Mr.  Amal  Datta  will  also  like  to  take
 full  time.  Now,  that  is  up  to  you  to
 adjust  your  time.

 SHRI  HANNAN  MOLLAH  :  In  this
 way  you  ere  taking  away  Rs.  259  crores
 to  give  concession  to  the  peopel  who  are
 exempted  from  Wealth  Tax,  Estate  Duty
 and  things  like  that.  So,  these  are  the
 shifting  of  burdens  in  your  policy.

 The  MRTP  Houses  are  dancing,
 because  their  cxemption  limit  has  been
 taised  five  timcs.

 Asa  result  49  big  houses  are  now
 waiting  to  cross  the  border  line  and  get
 benefit.  You  have  given  other  benefits
 to  them  also.  You  have  raiscd  the
 maximum  limit  of  interest  payable  on
 unrccovered  debentures  issucd  to  MRTP
 non-FERA  companies.  Apart  from  these
 you  have  given  them  sevcral  other
 benefits,

 When  you  are  giving  so  many  conces-
 sions  tothe  big  houses  it  is  quite  clear
 that  they  will  recipocate  as  you  want.
 And  in  the  Budget  itself  you  have
 Promiscd  that  ycu  will  allow  them  to
 pay  to  political  party;  and  to  whom  they
 will  pay,  everybody  knows.  So,  you  will
 allow  them  to  loot  the  country  and  you
 will  share  a  portion  of  the  loot  from
 those  looters  for  the  benefit  of  your
 political  party,  to  purchase  votes  and  to
 befool  the  people.

 Now,  take  the  question  of  public  debts.
 What  is  your  Budget  giving ?  Jt  will  help
 increase  the  publ.c  dcbt  to  Rs.  87,062
 crores  with  the  result  that  per-capita
 debt  of  the  citizens  of  the  contry  will
 come  to  Rs,  1,243.  Where  are  you
 taking  the  contry,  Task.  You  continue
 to  burden  them  with  debts.  Therefore,
 Isay  that  yours  is  a  Government  which
 was  born  in  debt.  You  are  living  in
 debt  and  definitely  you  will  die  in  debt.
 This  is  the  situation  where  you  are
 leading  the  country  to.  ।  hope
 the  entire  country  will  try  to  save
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 itself  by  expediting  your  death,  to  avoid
 their  death.  You  can  imagine  what  will
 happen  when  yoy  start  repaying  IMF
 loans  from  next  year.

 15.00  hrs.

 Next,  1  want  to  deal  with  the  question
 of  balance  of  ‘payments.  What  is
 happening  there  ?  The  Economic
 Survey  has  mentioned  about  the  strain
 on  the  balance  of  payments,  and  the
 trade  deficit  in  the  first  cight  months  of
 1984-85  is  estimated  at  Rs.  3,017  croves

 as  against  Rs.  3,080  crores  last  year.
 It  is  a  very  marginal  increase,  How?  It  is
 because  of  good  harvest.  1  is  the
 contribution  of  the  agriculturists  of  our
 country,  the  peasants,  and  sood  monsoon
 also  that  helped  you.  You  deny
 remuncrative  prices  to  the  agricultural
 producers,  All  these  things  helped  you
 this  year.  Secondly,  your  c-ude  oil
 imports  were  less  in  the  current  year.
 Last  year,  we  piid  less  on  those  two
 articles.  In  spite  of  that,  the  increase
 in  the  export  carning  is  not  much,
 Actually,  in  the  Economic  Survey
 it  has  been  mentioned  that  in  terms  of
 money  value  our  cxport  has  increased.
 But  the  quantum  of  many  commodities
 like  coffce,  cashew,  rice,  cardamom,  oil
 cake,  iron  ore,  jute,  engineering,  leather
 goods,  even  crude  oil  and  all  these  things
 is  going  down.  In  terms  of  moncy  value
 you  are  iaczrasing  the  exports,  but  in
 terms  of  quantum,  you  are  exporting  1055.
 This  is  the  economy  towards  which  you
 are  leading  the  country,

 The  decrease  in  the  export  of  engis
 necring  goods  is  the  maximum.  You
 want  to  take  the  couatry  to  2181  century,
 and  your  export  of  engiaeering  goods  is
 going  down.  Last  ycar  the  situation  was
 very  much  damaging.  (Interruptions).  Mr.
 Tewary,  Ido  not  know  what  will  happen.
 Only  rigging  wil!  not  he!p,  or  deciaring
 the  MLAjas  won  after  he  has  jost  the
 election  is  not  good  (Jnterruptions).

 You  have  taken  the  IMF  [080,  To
 repay  that  loan,  you  willl  take  another
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 loan.  This  is  the  hand-to-mouth  situation
 that  is  going  on.  When  you  start  repay-
 ing  the  IMF  ‘can  there  will  be  more
 strain.  With  this  the  trade  deficit  will
 increase  and  the  balance  of  payments
 position  will  not  be  a  happy  situation.

 Then  I  want  to  say  something  about
 overdraft  and  borrowing.  You  have
 increased  Central  assistance  ard  borrow-
 ing  to  the  States.  But  cantinucusly  you
 are  taking  some  items  out  of  the  States’
 purview.  So,  they  cannot  tax  them
 with  the  result  that  their  share  is
 constant'y  going  down.  The  Member
 who  spoke  earlier  explained  thit.  So,  I
 am  not  going  into  that.

 The  second  question  is  that  you  are
 ask  ing  the  States  to  be  disciplined.  What
 is  meant  by  ‘d:sciplincd’  ?  Ali  the  States
 put  together,  how  much  was  their  total
 everdraft  ?  ।  was  around  Rs.  2000
 crores,  and  your  deficit  financing  is
 already  Rs.  3,900  crores,  say,  around
 Rs.  4000  crores.  So,  is  this  the  dicipline
 you  want  to  tcach  the  States?  The
 States  take  overdraft—it  is  not  anybody's
 money—they  give  13  percent  interest,  and
 for  your  deficit  finarcing  you  are  giving
 only  5  percent  inturest  to  the  bank.  Still
 you  are  asking  the  States  to  be  disci-
 plined.

 *Bhoot  ke  munh  men  Rram  ka  naam  jaisa.

 Jf  the  inter-State  consignment  transfer
 is  implemented,  the  States  can  gain
 something.  All  the  Chief  Ministers  have
 agreed  onthat.  But  still  you  are  not
 implementing  that.  You  havoenot  br.  ught
 in  any  Jegislation  in  Parliament  in  this
 regard.  It  is  because  so  long  as  Parlia-
 ment  does  not  pass  the  Bill,  the  inter  State
 consignment  transfer  will  not  be  cffected.
 The  States  are  being  deprived,

 Tcome  to  the  question  of  freight
 equalisation.  Your  predeccssor  hed
 promised  that  this  would  be  phased  out.
 But  in  the  Budget  nothing  of  that  sort
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 was  mentioned.  Only  during  the  debate
 on  the  National  Transport  Poiicy,  it  was
 told  that  they  were  trying  to  implement
 it  in  respect  of  stcel  and  cement  What
 about  coal?  There  is  a  constant  attack
 on  the  Eastern  region  to  fiinish  the
 economy  in  those  States.  I  do  not  know
 what  is  the  inspiration  or  gain  that  they
 get.  (nterruptions).  It  is  a  discrmina-
 tion  against  the  Eustern  region,
 coal  produci:g  region.  These  are  the
 problems  of  the  States.  The  VIII  Finance
 Commission  had  recommerded  something
 but  you  have  denied  it  to  us.

 I  come  to  the  question  of  State’s  Pian.
 It  is  not  yet  finalised.  They  are  going
 to  imp!ement  the  Plan  from  rext  month
 but  not a  single  State  has  finalised  the
 Plan.  But  tho  most  unfortunate  thing
 is  that  the  West  Bengal  Government  did
 not  get  asinglo  pie  last  ycar  for  the
 State  Pian.  Here  is  a  letter  of  8th
 July,  1984  from  the  Finance  Minister,
 West  Bengal  to  the  Deputy  Chairman,
 Planning  Commission.  Another  Ictter
 was  sent  by  the  West  Bengal  Chief
 Minister  to  the  Union  Finance  Minister
 on  25th  July,  1984.  On  more  letter
 was  written  on  14th  August,  1984
 addreseed  t.  the  Union  Minister  for
 Planning,  Shri  P.C.  Sethi.

 (Interruptions)

 MR.  CHAIRMAN  :
 Let  him  speak.

 Order  Please.

 SHRI  HANNAN  MOLLAH:  And  then
 again,  the  West  Bengal  Finance  Minister
 sent  a  Telex  Message  to  Shri  V.P.  Singh,
 Union  Finance  Minister,  Only  a  few
 days  are  left.  But  you  have  not  given  a
 single  pie  for  the  Pian  budget  for  the
 last  year.  Is  it  not  a  Conspiracy  to
 destroy  the  economy  «f  the  State  for
 political  reasons  2?  ।  43  not  know  whet

 ig  the  meaning  of  this  type  of  dealing.
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 (Shri  Hannan  Mollah)

 Sir,  1  want  to  say  sometning  about
 the  industrial  sicknhess.  What  is  the
 teason  for  sickness?  Take  for  example,
 jote  industry.  Because  of  your  wrong
 policy,  industrialists  to  take  out  the
 capital  elsewhere.  They  are  not
 modernising  the  existing  machinery.
 They  are  not  giving  proper  attention  to
 the  industry.  With  the  result,  this
 industry  is  becoming  sick,  I  want  to
 mention  one  thing  about  textiles.  From
 1938  to  1948,  textile  industry  had a
 capital  uf  only  Rs.  50  crores.  But  their
 earning  during  that  period  was  more
 than  Rs.  300  crores.  It  was  Rs,  372
 crores.

 For  an  investment  of  Rs.  50  crores,
 they  earned  Rs.  300  crores  as  profit.
 Those  whe  are  managing  this  industry
 are  shifting  the  capital  to  other  sector.
 Because  of  the  attitude  of  the  manage-
 ment  and  the  industrialists,  the  industry
 is  becoming  sick.  Now,  you  have  decided
 to  set  up  a  commission.  If  a  unit
 becomes  sick,  you  will  not  allow  them
 loan  for  the  business.  That  is  good.
 But  I  wan  to  know  why  are  you  not  reali
 sing  it  from  the  assets  of  the  Directors
 who  are  responsible  for  making  the  unit
 sick  and  who  made  moncy  for  personal
 gains  2  Why  are  you  not  attaching
 their  assets  or  confiscating  their  assets  ?
 You  are  resporsible  for  this  question,
 (Interruptions)

 Now,  I  want  to  make  a  comment  on
 the  question  of  relief  to  some  scction  of
 the  people,  The  bonus  limit  has  been
 raised  to  Rs.  1650.  The  annual  income
 of  the  employecs  who  come  within  this
 limit  will  be  more  than  Rs.  19,000
 and,  if  the  bouns  is  added,  it  will  be  more
 than  Rs.  20,000,  They  will  come
 within  the  slab  of  income-tax  and  they
 will  have  to  pay  more  tax.  So,  they
 are  giving  something  in  one  wayand  they
 are  taking  it  back  in  another  way.

 They  are  talking  about  the  abolition
 of  CDS  this  yoar.  ।  ।  their  baby.
 Why  do  they  boast  of  abolishing  CDS  7
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 It  is  not  our  child.  Whether  they  kill
 it  or  abort  it,  it  is  their  baby.  They  are
 now  taking  the  credit  for  abolishing
 it.

 In  the  past,  they  hav:  said  that  they
 will  do  many  good  things  for  the
 common  people.  But  all  those  things
 do  not  reach  the  common  people.  They
 have  fixed  an  agricultural  labour  wege
 in  some  States.  But  nobody  gets  it.
 This  ts  the  reality.  As  regards  the
 crop  insurance  scheme,  we  do  not  know
 who  will  get  benefit.  Like  all  other
 schemes,  the  actual  benefit  will  go  ta  a
 small  section  of  people,  the  richer
 people,  the  kulaks  end  all  that.  The
 smal!  and  marginal  poor  peasants  will
 not  get  the  benefit.  So,  they  should
 spell  out  clearly  as  to  what  is  the  idea
 behind  it.  Who  willbe  able  to  pay
 the  premium?  It  is  only  those  who
 have  got  the  surplus.  The  small  poor
 peasant  will  not  have  any  surplus.

 They  are  talking  about  the  social
 security  scheme  for  agricultural  labour.
 In  many  States  ruled  by  Congress-I,  they
 are  earning  only  Rs,  3  or  Rs.  4  or  Rs.  5
 a  day.  How  will  they  be  able  to  pay  the
 premium?  Where  is  the  question  of
 paying  it?  Let  them  tell  us  how  the
 crop  insurance  scheme  will  be  worked
 out  and  how  it  will  benefit  the  poor  pea-
 sant.  Thousands  of  Scheduled  Ciste  and
 Sche  duied  Tribe  people  are  being  killed
 by  the  landlords  in  the  name  of  caste-
 riots.  It  is  actually  the  laud  struggle.  The
 landlords  kill  the  agricultural  Jabour.
 It  is  not  a  caste  struggle.  What  will  be
 the  position?  If  these  people  are  killed
 by  the  landlords,  th  y  will  have  to
 accept  their  deeths  and  compenaste  them
 through  this  social  security  scheme.  All
 these  things  should  be  clarified.

 In  conclusion,  1  want  to  say  that
 this  Budget  is  a  clear  indication  of
 further  concessions  to  the  irdustry.
 They  have  already  given  many  concessions
 and  they  have  promised  many  more
 concession  to  be  given  gradually.  They
 are  giving  much  more  sybsidy  in  respect
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 of  export  and  import  and  in  other  cases
 also,  At  the  same  time,  for  the
 common  psople,  they  are  saying  that  if
 the  monsoon  is  better,  then  everything
 will  be  better.  Now,  if  it  is  not  better,
 what  will  happen  2  Then,  they  will  say
 that  there  will  be  more  taxes  and  they
 will  have  to  mobilise  resources  in  one
 way  or  other.  So,  in  this  Budget,  there
 more  concession  to  the  rich  people  and
 more  burden  onthe  99  percent  of  the
 common  people  of  this  country.

 This  is  the  direction  and  the  main
 thrust  of  your  Budget.  It  is  an  anti-people
 Budget.  It  is  a  Budget  against  the  common
 people.  It  isa  Budget  of  the  mono-
 polists  ard  vested  interests.  It  is  a  Budget
 of  the  gamblers  also.  This  Budget  will
 not  serve  the  economy  of  our  country.
 Rather,  it  will  create  problems  for  our
 economy  and  it  will  make  the  living
 conditions  of  our  people  much  more
 difficult.

 With  these  words,  ।  oppose  the
 Budget  lock,  stock  and  barrel.

 [Translation]

 SHRI  BANWARI  LAL  PUROHIT
 (Nagpur)  :  Mr.  Chairman,  Sir,  I  support
 the  Budget.  ।  have  been  elected  asa
 Member  of  Lok  Sabha  for  the  first  time.
 I  went  to  the  library  and  tried  to  go
 through  all  the  Budget  speeches  made  so
 far.  ।  have  seen  from  the  speeches
 made  so  far  by  the  Members  of  the
 Opposition,  that  they  had  criticised  each
 and  every  of  the  Government  whether  it
 was  wrong  or  right,  So,  if  the  Members
 from  the  Opposition  criticise  the  Budget
 this  time  also,  there  is  nothing  new  about
 it.

 Just  before  me,  an  Hon.  Member  of
 the  CPI(M)  levelled  against  us  and
 our  Government  baseless  charges  of  pre-
 paring  this  Budget  under  the  influence  of

 **Expunged  as  ordered  by  the  Chair.
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 foreign  powers.  They  are  at  liberty  to
 say  anything  but  our  reply  to  them  is
 that  you  are,  of  course,  sitting  here  but
 you**,  Then  how  would  you  take  it  7

 What  is  the  use  of  saying  baseless
 things  7  You  can  criticise  but  the
 criticism  should  be  meaningful.  This  is
 an  important  subject  and  it  take  conside-
 rable  time  of  the  House.  Mere  criticism
 and  bascless  charges  will  not  serve  any
 purpose.  Youcan  give  suggestions  for
 improvement  where  necessary.  But  you
 have  not  been  able  to  give  a  single  sugges-
 t'on.  There  being  no  flaw,  what  sugges-
 tions  could  you  give?  ।  would  like  to
 say  that  this  is  the  best  Budget  presented

 ‘so  far.

 15,17  hrs.

 BASAVARAJESWARI {SHRIMATI
 in  the  Chair]

 The  Opposition  Members  have  levelled
 the  charge  that  Government  have  helped
 the  capitalists  in  this  Budget  by  reducing
 the  income  tax  slab.  You  should  go
 into  the  spirit  behind  it  and  see  why  this
 rate  has  been  reduced  by  the  Finance
 Minister.  On  the  one  hand  you  say
 that  in  one  hour  black  money  to  the
 extent  of  crores  of  rupees  is  generated
 whereas  On  the  other  hand  you  demand
 that  there  should  be  no  reduction  in  tax,
 Prominent  economists  are  of  the  view
 that  our  rate  of  taxation  is  very  high  and
 as  a  result  thereof  the  public  and
 capitalists  generate  black  money  in  order
 to  evade  taxes.  I  would  like  to  89%  that
 it  isa  sort  of  incentive  so  that  their
 interest  in  generating  black  money  could
 be  curbed,  But  it  can  also  be  said  that
 those  in  the  habit  of  daing  so  will
 continue  to  generate  black  money.  The
 Government,  by  effecting  reduction  in
 the  tax-rate,  have  given  an  opportunity  to
 capitalists  not  to  generrte  black  money.
 A  provision  for  special  courts  has  been

 कपास
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 [Shri  Banwari  Lal  Purohit]

 ade  for  this  purpose  and  the  State
 avernments  would  be  consulted  about

 it.  Iam  of  the  view  that  the  question  of
 special  courts  should  not  be  left  to
 State  Governments.  You  have  got  the
 requisite  machinery,  you  have  tribucals,
 etc,  All  the  economic  offences  should
 be  dealt  with  through  these  tribunals
 and  by  setting  up  more  tribuonals,  Per-
 sons  guilty  of  generating  black  money
 should  be  awarded  deterrent  punishment
 a  that  every  scope  of  generating  black
 money  is  obviated.

 I  would  like  to  tell  my  friends  in  the
 Opposition  that  cur  Government  fulfils
 the  assurances  given  to  the  pcople.  You
 might  have  seen  thet  programmes
 chalkcd  out  during  this  short  span  have

 been  implemented.  I  would  like  to
 Urge  upon  the  Finance  Minister  that  the
 matter  regarding  setting  up  of  spccial
 courts  should  not  be  left  the  State
 Governments;  it  will  be  a  waste  of  time.
 It  is  the  duty  of  the  Central  Government
 to  setup  courts,  dispose  of  cascs  and
 punish  the  offenders.  This  matter  should
 not  be  left  to  the  State  Governments  28
 two  or  three  Statcs  are  being  ruled  by  the
 Opposition  and  they  are  determined  to
 make  your  policies  a  failure.  You  will
 not  get  Cooperation  from  them.  We
 must  ensure  the  success  of  the  important
 schemes.  (Interruptions)

 Please  go  through  the  Budget  and  then
 only  say  anything.  Also  study  the  provi-
 gion  made  init  in  respect  of  setting  up
 of  courts.

 The  Opposition  has  levelled  a  ssrious
 charge  that  duty  impos:d  on  petrol  and
 enide  oil  is  on  the  high  side.  You  know
 who  owns  motor  vehicles.  It  is  the
 rich  who  own  them,  and,  therefore,  duty
 hes  to  be  levied  on  it.

 Sir,  :  would  like  to  aubmit  that  the
 price  of  kerosene,  whi-b  is  used  by  poor

 ।
 Gaaerat  Raleet,
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 people,  should  aot  be  increased.  The
 duty  imposed  on  kerosene  should  be
 reduced,  In  addition,  hike  in  price  of
 cooking  gas,  which is  used  by  the  middle
 class  people,  should  also  be  withdrawn.
 If  duty  is  increased  on  these  two  itmes,
 Opposition  will  have  an  opportunity  to
 criticise  the  Government.

 ।  would  like  to  make  mention  about
 essential  commodities,  includirg  oil,  etc.
 We  have  observed  that  there  आ  a  lot  of
 fluctuation  in  their  prices.  When  the
 commodities  come  to  the  market,  the
 prices  comc  down  and  the  godowns  are
 filled  with  those  commodities.  Later
 on  when  the  consumer  goes  to  buy  the
 same  commodity  he  has  to  pay  a  very
 high  price.  So,  you  will  have  to  check
 the  fluctuation  in  the  prices  of  the  (8561०
 tial  commodities.  The  Government
 should  pay  serious  attention  to  this
 aspect.

 Take  the  price  of  edible  oil.  Somes
 times  itis  Rs.  10,  sometimes  Rs.  15
 and  sometimes  Rs.  18.  When  its  price
 is  Rs.  10,  the  farmer  getsa  very  law
 prices  but  later  on,  the  consumer  has  to
 Ply  a  very  high  price.  It  is  a  big
 problem  and  we  will  have  to  pay  attene
 tion  towards  this.  For  this,  even  if  you
 have  to  create  a  buffer  stock,  you  sheuld
 do  so  but  the  essential  commodities  must
 be  brought  down.

 Mr.  Chairman,  Sir,  I  would  now  like
 to  speak  on  the  most  revolutionary  step
 thet  has  been  taken.  The  limit  for  small
 scale  industries  has  been  raised  from  Rs.
 20  lakhs  to  Rs.  35  Jakhs.  Everyone
 should  welcome  the  steps  taken  for  the
 development  of  small  scale  industries,
 This  sector  will  provide  more  opprtuni-
 ties  for  employment.  We  heartily  thank
 you  for  this  but  it  is  a  matter  of  regret
 that  no  extra  incentives  hag  been  given
 to.  the  small  scail  industries,  but  the
 incentives  have  been  given  to  big  indus-
 tries  and  small  scale  industries  alike.  For
 creating  maximum  oppertunities  for
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 employment,  for  the  development  of  the

 villages  and  for  the  setting  up  of  new
 industries,  it  is  necessary  that  small
 scale  industries  be  provide  with  more
 facilities.  Small  scale  industries  should
 also  be  given  such  incentives  as  may
 help  in  their  expansion  and  thereby
 creates  more  and  more  job  opportunities.

 I  would  also  like  to  say  that  ever  since
 gas  was  discovered  in  Bomby  High  with
 the  efforts  of  ONGC,  our  country  has
 made  much  progress  in  this  field.  Today,
 we  can  think  of  self-sufficiency  in.
 petroleum  products  in  the  near  future,
 but  I  would  like  to  submit  one  thing  in
 this  regard.  You  propose  to  sct  up  ten
 big  fertiliser  plants  in  the  country  which
 will  be  based  on  gas  being  exploited  from
 the  scain  Maharashtra.  This  gus  will
 de  supplied  through  pipelines  to  ४  P.,
 Rajasthan,  Gujarat  and  other  parts  of
 the  country.  You  are  setting  up  four
 plants  in  U.P.  and  also  in  Rajasthan  and
 other  parts  but  in  Maharashtra  where
 the  gas  has  been  found  you  are  establish-
 ing  only  one  plant.  You  will  be  spend-
 ing  lot  of  money  on  laying  the  pipelines
 in  different  parts  of  the  country  but  the
 people  of  Vidarbha,  who  haye  been
 demanding  at  Icast  one  gas-lased  fertilizer
 and  petro  chemical  complex  in  their

 .tegion,  have  not  been  provided  with
 the  same.  There.  are  eight  districts  in
 Vidarbha.  We  are  also  the  citizens  of
 India.  In  1977.0  when  for  the  first  time
 oil  was  struck  and  work  had  started,  we
 had  gone  there  and  discussed  about  it.
 Since  then  we  have  been  raising  our
 voice  for  this  complex  but  till  today  our
 demand  has  not  been  acceded  to.  Can  you
 not  provide  a  petro  chemical  complex  to
 the  people  -f  Vidarbha  ?  Kindly  think
 seriously  gbout  it.  The  Hon.  Minister
 informs  us  that  because  of  certain
 technical  reasons,  they  cannot  set  up
 the  complex.  What  are  those  technical
 reasons  ?  Is  the  land  ia  Vidarbha
 uneven  7  What  is  that  t:chnical  reason
 due  to  which  U.P.  can  have  four  piauits,
 but.in  Maharashtra  only  one  plant  is
 provided ?  Can  you  not  provide  two
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 plants  ih  Maharashtre  ?  Kindly  think
 about  it  and  provide  at  least  one  plant
 to  Vidarbha.

 There  were  several  press  reports  to
 the  effect  that  the  Central  Government
 wants  to  abolish  sales  tax  and  cctroi  and
 there  wasa  discussion  in  the  Vidhan
 Sabha  also  but  nothing  is  being  heard
 about  this  now.  We  come  to.  know  from
 the  newspapers  that  some  Chief  Ministers
 are  yvehcmently  opposing  the  abulition.
 Our  advice  is  that  you  should  do  what
 is  good  in  the  interest  of  the  people  and
 abolish  sales  tax  and  octroi.  The  aboli-
 tion  of  Octroi  and  Sales  tax  will  help  the
 speedy  movement  of  goods  and  the
 people  also  will  be  relieved  of  the
 difficulties.  The  Central  Government  is
 Committed  on  this  issuc.  It  is  your  duty
 to  fulfil  it.  If  any  Chief  Minister  has
 any  objection,  that  should  be  sorted  out
 promptly  bul  a  decision  must  be  taken  so
 that  the  people  facing  difficulty  in

 connection  with  sales  tax  and  octroi  are
 relieved  of  it.  Besides,  there  will  .be
 speedy  movement  of  traffic.  If  you  do
 this,  tho  country  and  its  industries  will
 develop  further.

 Lastly,  ।  would  submit  that  there  has
 been  considerable  increase  in  the  number
 of  people  living  in  slums.  More  than
 half  the  people  of  Bombay  live  in  slums,
 Similarly,  in  Pune  and  Nagpur,  the
 condition  of  pcople  living  in  slums  is
 miserable.  Keeping  in  view  their  condi-
 tion,  there  is  need  to  implement  your

 ‘Slum  Improvemcat  Scheme  under  the  20"
 Point  Programme.  The  money  provided
 for  this  Schcml]  is  not  sufficient.  There
 is  abig  housing  problem  as  also  sanita-
 tion  problem.  The  funds  made  available
 are  too  meagre.  I  request  that  the
 amount  for  this  Scheme  should  be
 increased.  Once  again  1  heartily  congra-
 tulate  the  Hon.  Finance  Minister  and
 hope  that  he  will,  after  considering  my
 suggestions,  take  some  decisions.  |  am
 thankful  to.  Mr.  Chairman  also  for  giving
 me  an  opportunity  to  speak.
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 SHRI  C.P.  THAKUR  (Patna)  :  ।
 thank  you,  Madam  Chairman,  for  giving
 me  this  opportunity  to  speak  on  this
 budget.

 I  rise  to  support  the  wonderful  budget
 of  our  Finance  Minister.  The  year  1985
 isthe  Year  of  the  Youth,  and  it  is  in
 the  fitness  of  things  that  we  have  got  a
 youthful  leadership  in  our  Prime  Minis-
 ter  who,  in  response  ta  the  massive
 mandate  given  by  the  people,  has  given
 avery  tax-cutting,  forward-looking  and
 gtowth-promoting  budget,  and  also  the
 sther  philosophy  behind  this  budget  is

 that  for  the  first  time an  attempt  has
 been  made  to  inject  honest  in  the  finan-
 cia]  mangement  of  the  country.

 Madam  Chairman,  some  critics  have
 said  that  this  is  a  rightist  budget  or  that
 it  is  only  for  the  few  people  or  it  is  only
 for  the  middle  class.  It  we  analyse  this
 budget  we  find  that  it  has  given  conces-
 sion  ०  the  income  tax  payers,  small
 and  big  industrialists  and  there  are  many
 anti-poverty  programmes.  So,  I  say  that
 this  budget  is  for  all  and  not  for  one
 section,

 Sir,  the  economy  of  this  country  has
 done  wonderfully  well,  In  the  Sixth
 Five  Year  Plan  we  had  a  growth  rate  of
 33  per  cent  whereas  in  the  early  1980s
 most  of  the  developed  countries  suffered
 much  recession.  So,  it  was  in  the  fitness
 of  things  to  consolidate  than  to  expand

 ‘and  get  lost.  Our  Finance  Minister  has
 very  rightly  tried  to  consolidate  economy
 in  this  budget.

 On  the  agriculture  side  greater  empha-
 Bi8  is  required.  Our  friends  have  pointed
 out  that  the  deficit  financing  will  have
 cost  boost  effect.  Now  to  counter-
 balarce  cost  boost  effect  our  agriculture

 can  play  a  very  vital  role.  We  have  still
 got  vast  land  which  can  come  under
 cultivation.  In  the  Approach  Paper  of
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 the  Seventh  Five  Year  Plan  the  Plann-
 ing  Commission  has  commented  that
 seventeen  thousand  million  hectares of
 land  can  be  brought  under  cultivation.
 There  is  great  potential  for  it  in  the
 whole  of  Indo-Gangetic  plain  in  general
 ard  in  Bihar  in  most  of  the  areas  if  you
 Provide  irrigation,  fertilisers  and  ather
 agricultural  inputs  there  can  be  tremen-
 dous  rise  in  foodgrains  production.  In  my
 areateh  oldSonecanal  has  not  beenrepair
 ed.  Since  it  was  constructed.  Aa  attemp!
 should  be  made  to  repair  it.  The  Barahiya-
 tal  scheme  has  not  been  taken  up.  If  it  is
 taken  up  it  will  previde  grains,  to  most
 part  of  the  couatry.  At  the  moment  we
 import  lot  of  edible  oils.  There  is  lot
 of  potential  for  ircrease  in  the  produc-
 tion  of  edible  oils  in  our  country  especially
 in  Bihar,  Bongal  and  Southern  S:ates.
 Cultivation  of  soyabea  has  not  been  given
 Picper  impetus.  Another  advantage  by
 developing  agriculiure  is  that  we  can
 export  agicultural  products  and  thus
 earn  foreign  exchange.

 After  agriculture  we  come  to  educa-
 tion.  Oa  the  educational  front  our  Prime
 Minister  has  announced  the  change  of
 curriculam.  It  js  in  the  fitness  of  thing
 that  we  change  the  curriculm  and  make
 it  mure  job-oriented  but  in  doing  so  we
 must  take  into  account  the  infrastruc-
 tural  input  of  education  should  also  be
 consolidated.  For  that  what  I  suggest  is
 this  :  There  should  be  proper  infra-
 structural  inputs  like  buildings,  teachers,
 curricula,  etc.  All  these  should  be  taken
 into  account  and  devloped.

 In  this  connection ।  would  like  to
 mention  that  I  was  touring  in  our  villa-
 ges  during  the  recent  election  and  I
 saw  the  pitiable  plight  of  sgme  of  our
 school  buildings.  Ithought  that  this  matter
 ghould  be  brought  to  the  notice  of  our
 planners  so  thet  necessary  steps  are
 taken  immediately.

 In  the  educational  field,  at  University
 level  one  vast  field  of  research  in  the
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 University  level,  is  going  waste  and  it
 is  not  yet  tapped  so  far,  what  I  suggest
 is  that  there  should  be  proper  encurage-
 ment  of  research  at  university  level
 and  facilities  should  be  provided  for
 that.

 Everybody  is  chinking  that  our
 education  should  be  in  tuae  with  the
 needs  of  our  country.  In  ihat  respect
 there  should  be  not  only  ।  scientific
 improvement,  but  there  should  techno-
 logical  improvement  also.  In  this  regard,
 in  importing  technolugy,  what  we  suggest
 is  that  we  should  import  sucn  technology
 which  shouldolso  help  newer  technology.

 There  is  a  growing  demand  for  Indian
 technology  in  developing  countries.  We
 can  scll  our  technology  abroad,  We  are
 getting  lot  of  foreign  exchange  from
 our  workers  who  work  in  Gulf  countries
 and  other  countrics,  There  is  a  vast
 potential  for  Indian  technology  in  the
 foreign  market  also  because  this  techno-
 logy  is  partly  imported  and_  partly
 indigenous,  This  combination  of  techno-
 logy  is  suitable  for  devcloping  countries.

 Now  ।  come  to  irdustry.  It  is  said
 that  we  have  not  carcd  for  the  public
 sector.  Sir,  we  cannot  minimise  the
 important  part  played  by  the  public
 sector  in  the  country’s  development.  A
 large  sum  of  moncy—now  it  is  Rs.  30
 thounsand  cror.s—has  been  sunk  in  these
 public  sectors.  They  are  not  improving
 ०  yel.  We  should  identify  the  causes
 for  th..  same.  Some  of  our  steel  irdus-
 tries  are  not  coming  out  of  the  red.  Durga-
 pur  and  many  other  stee}]  plants  are
 running  in  loss.  One  friend  to!d  me,  you
 are  comparing  Jamshedpur  with  Durga-
 pur.  In  Jamshedpur,  the  same  Tata,  the
 same  Modi,  the  same  Managers  are
 working  siace  years.  In  the  other  plant,
 in  a  short  span  of  time,  8  or  9  Ministers.
 many  Chairmen,  and  many  Managers’
 have  changed.  So,  how  can  you
 compare’  the  efficiency  of  the  one  with
 the  other?  The  basic  fact  is  that  the
 fault  lies  with  the  management.  There
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 is  some  discrepancy  regarding  collection
 of  information,  in  decision  making  in
 the  dessimination  of  orders  and  decisions
 to  lower  levels.  It  isa  fect  that  our
 manazers  are  not  well  traincd  to  manage
 big  industries  and  big  factories.
 Bokaro  Steel  Plant  was  once  produc-
 ing  1  million  tonnes.  Then  it  was  all
 right.  But  when  it  started  producing  4
 million  tonnes  it  has  started  faltering.
 My  point  is  that  our  managers  should
 be  properly  traincd  to  manage  big
 industrics.

 My  next  point  is  (his,  Government
 has  cons.ituted  a  Board,  and  rightly  so,
 for  correction  of  sickness.  There  should
 be  a  statutory  regulation  that  every
 industry  (private  or  public  sector)  should
 report  quarterly  about  their  sickness  to
 this  Board  so  that  Government  can
 immediately  and  take  suitable  remedial
 action.

 In  an  irdustrially--backward  State  like
 Bihar,  most  of  the  irdustiies  are  sick.
 Phulwari  Cotton  Mills  is  lying  sick.
 The  whole  cf  Dalmia  group  of  industries
 is  sick.  Ashok  pauper  mills  and  Thakur
 paper  mills  are  sick.  Some  vf  the  sugar
 industries  are  sick.  Many  small  industries
 are  sick,  We  cannot  sit  ‘die  until  the
 whole  lot  of  them  deteriorates  lo  a
 point  of  no  reiurn.  So,  thereshould  be  an
 early  correction  of  the  sickness  of  indus-
 tries.  The  constitution  of  the  Board  25
 suggested  by  the  Minister  is  welcome.
 What  I  suggest  is  that  there  should  be
 more  powers  given  to  the  Board.

 Regarding  the  anti-poverty  measures,
 what  ।  suggest  is  that  there  shculd  be
 proper  monitering  measures  in  that
 regard.  Not  only  that.  What I  suggest
 is  that  the  Planning  Commission  should
 have  an  independent  monitoring  system.
 The  Planning  Commission  should  moni-
 tor,  not  only  the  plans  approved  and
 sanctioned  for  the  various  States,  but
 they  shauld  also  see  that  they  are  properly
 implemented  and  progress  made.  They
 should,  also  monitor  the  implementation
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 of  various  anti-poverty  measures  and
 these  should  be  periodically  published
 in  the  ‘Yojana’  or  any  newspaper  or
 bring  our  a  small  publication  so  that
 the  people  or  the  Government  should
 know  what  mzasures  are  being  taken  by
 the  Governm:nt  agencies  so  that  they
 may  know  that  the  implementation  of
 various  schemes  are  as  per  their  pro-
 gramme  in  all  parts  of  the  country.

 I  may  submit  here  that  should  be  an
 independent  policy  for  monitoring
 system  to  see  that  these  measures  are
 implemented  well  in  some  parts  of  the
 country  which  is  ruled  by  the  non-
 Congress  Government.

 Now,  Sir,  somebody  suggested  that
 our  budget  is  meant  far  maximum  benefit
 for  a  few,  But  this  is  not  the  fact.
 Somebody  has  said  that  our  Budget  is
 more  a  ‘Thatherism’  than  Keynesian,
 that  unless  he  manages  his  economy,
 will,  the  economy  is  not  going  to
 improve.  Somebody  has  suid  that  it  is
 more  ‘Rightist’  than  ‘Leftist’,  but  most
 of  the  ultra-leftist  countries  like  China
 are  also  encouraging  free  enterprise.
 Why  are  theyencoura,ing  frec  enterprise  ?
 They  are  doing  it  lo  inercase  the  per
 copita  income  of  the  peopic.  So,  our
 budget  aims  at  increasing  the  average
 income  of  the  common  man  and  it  is  also
 going  to  accclerate  industialisation.

 Another  thing  is  that  this  Budget  is
 based  on  principles  of  trust,  that  We  are
 going  to  belicve  tha:  each  section  of  the
 society,  whether  they  are  industrialists,
 whether  they  876...  professionals,
 whether  they  are  labourers  or  whetht
 they  are  farmers,  they  have  to  playa
 constructive  role  in  the  development  of
 the  economy.  Why  I  say  this  is  because
 that  by  giving  concessions,  the  Govern-
 ment  is  encouraging  savings  and  by  giving
 concessions  to  the  bigger  industrizs,  the
 medium-scale  idustries  and  small-scale
 indust,ies,  they  say  that  they  would
 invest  their  savings  in  the  manufacture
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 of  basic  goods,  not  luxury  goods,  So, I
 think  (this  one  of  best  Budgets  that  has
 been  presented  in  the  recent  past  and
 scanning  through  dffierent  newspapers,
 we  find  that  the  people  have  welcomed
 this  budget.  But  some  would  say  that
 these  newspapers  belong  to  the  capita-
 lists.  But  the  critics  who  are  independent
 hav.  also  welcomed  this  Budget.

 Regarding  pztroleum  products,  there
 has  been  criticism  that  the  rise  in  price
 of  the  petroleum  products,  coupled  with
 the  rise  in  freight  and  fare  rates  of
 railways  will  push  the  price  up  further.
 Here,  I  would  like  to  make  a  mention  that
 in  1983,  the  price  of  petroleum  product
 was  increascd.  But  on  the  suggestion  of
 the  Members,  it  was  reduced.  I  would
 01680  with  the  Hon.  Financ>  Minister
 that  he  may  p‘ease  consider  reducing
 the  price  of  kerosene  and  cooking  gas
 which  sre  used  by  the  common  people
 so  that  they  may  feel  happy  about  your
 kind  gesture.  Sir,  I  was  passing  through
 the  streets  yesterday,  ।  heard  p2ople
 making  remarks  about  the  hike  in  kero-
 sene  ard  cooking  gas  prices.

 Sir,  I  think  that  by  all  means  this
 Budget  is  considered  to  8४  5  very  good
 Budget,  a  well-balanced  budget.  The
 philosophy  of  our  Hon.  Prime  Minister
 is  to  modernise  our  country.  This  Budget
 is  in  tune  with  that  concept.  So,  we
 want  to  modernise  our  country.  This
 Budget  is  neither  the  concept  of  ‘Leflists’
 nor  the  concept  cf  ‘Rightists’.  This
 Budget  is  to  modernise  our  country
 and  our  country  is  going  to  enter  21st
 Century  with  st-ength  and  stability  to
 our  economy,

 DR.  RAJENDRA  KUMARI  BAJPAI
 (Sitapur)  ;  Mr.  Chairman,  Sir,  it  is
 being  repeatedly  said  by  the  opposition
 that  this  Budget  contains  more  conces-
 sions  for  the  capitalists.  When  we  haye
 included  socialism  as  our  goal  in  the
 preamble  to  our  constituti.n,  we  have  to
 take  our  economy  on  the  path  of  socia-
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 lism  Whatever  be  the  Government  in
 the  country,  whosoever  bo  the  ruling
 party,  the  Government  have  to  work
 within  the  framework  of  the  constitution
 With  the  objective  of  carrying  the  nation
 towards  scciali:m  as  envisaged  in  the
 constitution,  Pardit  Jawaharlal  Nehru
 had  laid  the  fourdation  of  sccialism  in
 our  country  ard  it  was  durirg  his  t'me
 that  we  started  our  plans  and  thought  of
 increasing  prcduction  and  taking  the
 country  ‘owards  progress  and  having
 economic  development  through  mixed
 economy.  The  Private  and  public  sectors
 both  have  a  place  in  mixed  economy.
 We  have  to  assess  how  much  capital  we
 invest  in  the  public  sector  every  year
 and  in  each  plan  to  facilitate  basic
 development  and  progress  and  how  much
 expansion  is  made  in  the  private  sector.
 After  having  expcrience  of  the  last  35
 years,  today  we  have  come  tothe  con-
 clusion  that  even  those  countrics  of  the
 world  which  used  to  rely  totally  on  state
 enterprise  and  Were  having  only  controlled
 economics,  have  decided  to  give  rclaxa-
 tion  in  some  cuses  and  give  a  free  hand
 to  individual  entrepreneurs  to  increase
 production.  We  have  the  example  of
 Japan  before  us.  We  have  to  see  how
 the  private  industrialists  behave  in  view
 of  the  concessions  given  to  them  in  the
 Budget  and  how  they  work  so  as  to
 pass  on  the  benefits  of  these  concessions
 to  the  common  people.  I  know,  in  capita-
 list  economy,  the  forcmost  consideration
 of  the  industrialist  is  profit,  and  other
 things  come  later,  whereas  in  State
 enterprise  or  in  the  public  sector,  social
 considerations  are  kept  in  view  and
 society’s  welfare  is  given  priority,  but
 today,  when  we  are  having  mixed  economy,
 we  have  to  move  forward  by  synthesizing
 both  and  by  bringing  about  coordination
 between  the  two.  This  concept  is  distinc-
 tly  reflected  in  this  Budget.  It  has  been
 said  in  the  Budget  and  the  Hon,  Finance
 Minister:  has  also  categorically  stated
 that  keeping  in  view  the  country’s
 interest,  we  can  give  concessions  or  facili-
 ties  to  the  industrialists  in  the  private
 accter.  Today,  we  have to  change  our
 attitude  and  think  how  public  sector  and
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 private  sector  together  can  prove  helfpul
 in  removing  wiemployment  from  the
 country.  In  view  of  the  increasing
 population,  the  Government  and  the
 country  are  confronted  with  the  most
 impo;tant  problem  of  cemoving  rampant
 unemployment.  Steps  have  been  taken
 in  the  present  budget  in  this  direction
 and,  I  think,  if  production  is  increased
 and  new  industries  are  set-up,  unemploy-
 ment  can  be  removed  to  a  great
 extent.  Facilities  have  been  given  for
 setting  up  new  industries  and  the  pro-
 cedure  of  issuing  licences  to  the  new
 industries,  which  was  ful!  of  hardlcs  in
 the  past  when  one  had  to  go  rourd  to
 various  for  years,  has  been  simplified.
 Our  Prime  Minister  has  categorically
 stated  that  w:  want  to  fight  corruption
 and  this  is  our  party’s  declared  policy
 that  the  black  money  and  the  parallel
 economy  in  the  country  be  done  away
 with.  After  neutralizing  their  <ffect,
 we  should  create  an  atmosphere  in
 which  the  entire  capital  circulating  in
 the  market  is  invesicd  propcrly.  By
 doing  so,  we  shall  find  that  we  are  really
 marching  ahead  and  our  production  is
 iccreasing.  We  shall  have  to  evolve a
 system  where  all  could  benefit,  irrespece
 tive  of  their  being  big  industry,  medium
 size  industry  or  small-scale  industry.

 In  the  Budget,  the  big  industries,
 which  were  M.R.T.P.  industries,  have
 been  given  concession.  Now,  the  indus-
 tries  with  a  capital  of  one  crore  of
 tupecs  will  not  be  covered  under  it.  On
 the  other  hand,  the  capital  limit  of
 small  scale  industries  has  been  raised  to
 Rs.  30-35  lakhs.  I  think  it  is  a  very
 wise  step.  Now,  we  should  not  consider
 monopoly  houses  as  untouchables  or
 think  that  they  are  big  indystries  and
 there  is  no  place  for  them.  If  we  are
 to  increase  production  in  the  country,
 we  shall  have  to  be  practical.

 Our  party  is  not  advocating  the  case
 of  big  industries.  What  we  arc  saying
 is  haw  we  can  create  employment’  in
 villages  through  our  industries.  Big  and
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 small  industries  cannot  b2  viewed  in
 isolation.  There  are  many  items  which
 are  produced  in  big  industrics,  but  they
 are  useful  for  the  smull  industries  in  the
 villages.  Now,  if  they  are  not  provided
 facility  for  producing  them  indigenously,
 or  if  new  technology  from  abroad  is
 not  brought  into  the  country,  it  can  be
 harmful  for  the  village  industry.  There-
 fore,  it  is  also  necessary  to  invest
 adequated  capital  in  them.  For  this, I
 congratulate  the  Primo  Minister,  the
 Hon.  Finance  Minister  and  the  Govern-
 ment  that  they  have  not  worked  on
 cheap  slogans  but  have  instead  boldly
 presented  this  Budget.

 It  is  just  possible  that  for  the  time
 being  the  people  may  think  otherwise,
 but  to  achieve  the  objective  for  which  it
 has  been  presented,  we  have  to  keep  a
 watch  onthe  observance  of  rules  and
 use  restraint  at  the  same  time.  We  can
 make  it  quite  effective  through  capital
 management  in  the  coming  days,  whether
 it  is  in  public  sector  or  in  private  sector,
 ।  think  it  will  have  a  great  impact  in  the
 future.

 Deficit  financing  is  a  part  of  develop-
 ment.  It  15  8  must  in  a  planned  economy.
 We  still  have  backwardness  in  the  coun-
 try  where  the  people  have  no  employ-
 ment  opportunities.  We  have  to
 provide  them  work.  We  have  to  create
 employment  avenucs  for  them.  For  this,
 we  have  tocarry  the  industries  to  the
 villages.  The  private  enterpreneues  spend
 according  to  their  income,  but  the
 Government  have  got  scope  for  spending
 more  and  ina  developing  economy  like
 ours,  deficit  fiancing  is  bound  to  be  there,
 ।  will  go  to  the  cxtent  of  saying  that  if
 industries  are  to  be  set-up  in  the  villages,
 potable  water  is  to  be  made  available  in
 villages  and  a  ray  of  hope  is  to  be
 provided  to  the  frustrated  rural  youth,
 then  we  should  have  more  of  it  and

 spend  still  more  money  on  them.
 What  is  meeded  is  to  infure  hope  in
 ‘the  people  of  the  coyntry  ard  this
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 hope  is  visible  in  this  Budget.  There  are
 certain  features  of  the  Budget  which I
 particularly  welcome.  The  first  is  “Free
 Education  for  Girls’,  under  which
 education  for  girls  upta  higher  secondary
 level  has  been  made  free  uniformly
 throughout  the  country.  It  is  a  welcome
 step.  There  is  need  to  being  uniformity
 in  the  field  of  education  throughout  the
 country.  Today,  we  see  that  in  West
 Bengal  a  different  kind  of  education
 policy  and  syllabus  are  being  pursued
 and  history  of  a  particular  type  is  being
 taught.  The  policy  varies  from  place  to
 place.  Our  past  national  glory  and  our
 ancient  heritage  is  not  beingtaught  to  the
 children  in  the  right  perspective.  I  wish
 that  in  the  same  way  in  which  our
 Government  has  brought  about  uniformity
 in  the  field  of  education  by  making
 education  free  for  girls,  it  shou!d  also
 being  about  such  changes  in  the  educa-
 tion  policy  which  could  further  streng-
 then  the  national  unity  and  inter-State
 relations,

 The  second  thing,  which  I  welcome,
 is  comprehensive  crop  insurance  for  the
 farmers.  This  is  for  the  first  time  that
 such  a  step  has  beer  taken  by  the
 Central  Government—the  congress  party
 Government.  We  have  adopted  a  number
 of  resolutions  on  this  issue  and  this
 question  came  up  before  the  congress
 party  many  times,  Prof.  Ranga,  our
 veteran  leader,  is  sitting  withus.  He
 has  always  championed  the  ceuse  of
 farmers  and  I  know,  with  this  step,  he
 is  the  happiest  man.  He  is  happy  that
 the  Government  have  come  out  with
 such  a  scheme  for  the  farmers,  but  ।

 would  like  to  say  that  whereas  such  a
 scheme  has  been  brought  forward  to
 help  farmers  in  the  event  of  natural
 calamities,  such  as  floods  or  drought,
 there  is  still  a  bigger  problem  which
 might  be  there  in  other  States  also,  but
 which  is  particularly  rewaging  Uttar
 Pradesh  the  problem  of  seepage  The
 waters  of  Sharda  Main  Canal  and
 some  other  canals  in  our  State  cause a
 graut  damage  tq  the  fields.  Thoysands
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 of  .acres  of  land  have  been  rendered
 unfit  for  cultivation.  ।  want  to  know
 who  is  responsible  for  this.  This  is  not
 the  fault  of  the  farmer.  There  A  canal
 passes  by  the  farmer’s  field  and  this
 field  is  being  ruined  for  ever.  In  the
 event  of  floods,  you  pay  compensation  to
 him;  if  there  is  a  drought  in  a  particular
 year,  you  provide  him  some  relief,  but
 is  there  any  scheme  for  those  farmers
 whase  land  is  being  ruined  year  after
 year  and  who  are  starving  ?  Either  the
 Government  should  take  action  against
 the  personne]  charged,  with  the  work  of
 construction  of  the  canal,  who  destroy
 the  fields  by  their  faulty  construction,
 or  the  Government  should  allocate  at
 least  Rs.  200  crores  to  Uttar  Pradesh  in
 the  Scventh  Five  Year  Plan  exclusively

 ‘for  this  purpose ;  only  then,  perhaps,
 this  problem  could  be  solved.  Such  in|
 the  magnitude  of  this  problem  in  Uttar
 Pradesh.  Therefore,  I  would  like  to
 draw  the  attention.  of  the  Hon.  Minister
 of  Agriculture,  who  is  sitting  here  as  also
 the  Central  Govt.  to  this  problem  and
 réquest  that  in  the  allocation  for  the
 Seventh  Plan  and  in  the  State  Budget
 which  will  be  drawn  up  later,  attention
 should  be  paid  to  the  farmers  who  are  on
 the  verge  of  starvation.

 [English]

 MR.  CHAIRMAN  (SHRIMATI
 BASAVARAJESWARI:  You  may  resume
 your  statement  becatse  the  Home
 Minister  has  to  make  a  statement.

 SHRI  SURESH  KURUP  (Kottayam)  :
 Before  the  makes  a  statement,  ।  want
 to  ask  one  thing.  News  has  already
 spread  that  one  Soviet  Diplomat  has

 been  killed.  I  want  the  Home  Minister
 (Interruptions).

 MR.  CHAIRMAN:  Let  him  make
 the  statement.  I  have  asked  the
 Minteter  to  make a  statement.  Let  him

 at
 statement  first,

 SHRI  SURESH  KURUP  ;  On  what  ?

 Rlots  In
 Ahmedabad

 AN  HON.  MEMBER  :  Oh  the  situay
 tion  in  Gujarat.

 1604  brs.

 STATEMENT  RE  COMMUNAL
 RIOTS  IN  AHMEDABAD

 THE  MINISTER  OF  HOME  AFFAIRS
 (SHRI  8.  8.  CHAVAN)  :  The  Howse  fea
 ware  that  since  the  midile  of  Febriary,
 1985,  students  in  Gujarat  started  anagita®
 tion  against  increase  in  reservation  forotifer
 backward  classes  in  medical  &nd  other
 technical  courses.  Tho  agitation  was  fn
 the  form  of  boycott  of  classes  and
 examination,  holding  processions,  rallies,
 organising  bundhs  ctc.  The  anti-reserva:
 tion  agitation  which  was  by  and  large
 peaccful  in  the  beginning  latér  resiilted.
 in  two  violent  incidents  of  buring  of  buses
 in  Nadiad  on  27th  February  and  ia
 Rajkot  on  11th  March  in  which  three
 passengers  and  the  conduetor  lost  their:
 lives.  Immediately  after  formatiod  of

 ‘the  new  Midistry,  on  16th  March  the:.
 Chief  Minister  reviewed  the  situdtidh-
 arising  out  of  the  ahti-reservation  agita’
 tion  and  taking  into  accouit  the  views
 expressed  by  prominent  educationists
 and  the  stay  order  issued  by  the  High:
 Court  against  implementation  of  the
 décision  the  State  Government  announced
 that  the  pro  posed  increase  in  reservation
 shall  not  be  implemented  in  the  ensuing
 academic  year  1985-56.  It  was  further
 indicated  that  cfforts  to  secure  a
 consensus  would  be  made  through
 consultations  with  all  concerned.  Dospite
 this,  Anti-reservation  Action  Committee
 gave  ०  call  for  ‘Gujarat  bandh’  on  18tb
 March,  1985  which  evoked  only  partial
 response  in  the  State.  However,  in
 Ahoiedabad  aid  Sarat,  there  werd  steay
 incidents  of  stone  pelting.  stoppage of
 buses  and

 closure  of  shops  on  thet  Gay,

 0४  the  eveniig  of  the  same  day  [हू  ६
 March),  there  Was  ka  incident  of  हए

 thré  wing  neat  Prein  -  Wichth  aie
 walled  city  of  Atihédiéha  Winky
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 unfortunately  took  a  communal  turn.
 Anti-social  elements  indulged  in  arson
 and  looting  which  suddenly  spread  to
 other  parts  of  the  walled  city.  The
 rapid  spread  of  the  riots  also’  witnessed
 the  use  of  kerosene,  petrol  and  burning
 rags  and  incidents  of  arson.  This  conti-
 ued  during  the  day  time  of  19th  March,
 1985  as.  well.

 On  the  break  out  of  rioting  on  18th
 March,  the  police  took  quick  and
 effective  action  including  resort  to  firing.
 Indefinite  curfew  was  imposed  throughout
 the  walled  city  from  22.30  hrs.  Considcr-
 ing  the  gravity  of  the  situation,  the
 State  Government  Called  Army  in  aid
 of  civil  authoritics.  Instructions  were
 also  issued  for  effective  use  of  force
 against  attempt  of  arson  ard  looting.
 The  State  Government  strengthencd  the
 Police  re-inforcements  in  the  city  by
 assigning  sensitive  areas  to  senior  officers
 from  outside.  Additional  armed  reserve
 police  forces  were  cal'ed  from  Rajasthan,
 Madbya  Pradesh  and  Maharashtra.  The
 State  Government  also  deployed  three
 CRPF  Coys  which  were  already  available
 at  their  disposal  in  Ahmedabad.  .On  19th
 March,  additional  six  companies  of
 Central  para-military  forces  were
 deployed.

 -

 The  unfortunate  incidents  since  18th
 March,  1985  till  this  morning  have
 resulted  in  7deaths  out  of  which  6  were
 due  to  police  firing.  About  42  persons
 Were  injured  due  to  police  firing  and
 Stabbing.  122  cases  of  arson  and  27
 cases  of  looting  and  shop-b.eaking  have
 been  reported  during  this  period.  The
 extent  of  damage  is  being  assessed.

 As  the  House  is  aware,  I  visited
 Abmedabad  yesterday  afternon,  I  visited
 the  affected  area  within  the  walled  city
 in  which  rioting  had  taken  place.  I  also
 visited  hospitals  and  met  injured  persons.
 I  met  a  number  of  members  of  opposi-
 tion  parties  ag  also  deputationests  belong-
 ing  to,.both  the  communities.  After
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 Minister,  Home  Minister  and  officials  of
 the  State  Government  ।  found  that  the
 State  Government  had  acted  with  consid-
 erable  promptness  and  dealt  the  situation
 with  right  degree  of  firmness.  This  State
 Government  huve  taken  all  possible
 measures  to  restore  normalcy,

 The  State  Government  are  extending
 relief  to  the  families  which  have  been
 affected  and  these  dishoused  due  to  riots.
 Ex-gretia  payment  is  being  made  to  these
 killed  and  injured  during  the  course  of
 the  rioting.

 This  forencon  we  have  been  informed
 that  the  situation  now  is  fully  under
 contro!  although  some  sporadia  incidents
 have  taken  plece  in  isolated  places  outs
 side  the  curfew  area.  Unfortunately,
 three  incidencs  of  burning of  buses  have ०
 been  reported  elsewhere  in  Gujarat  by
 antiereservationists,  ।  hope  and  trust
 that  taking  into  account  the  present
 situation  and  the  fact  that  the  State
 Government  have  already  announced
 their  decision  concerning  the  reservation,
 the  s!udent.  community  of  Gujarat  would
 call  off  the  agitation  and.contribute  to  the
 restoration  of  normaley  in  Ahme-
 dabad  and  also  to  ensure  that  there  is  no
 broach  of  peace  elsewhere  in  the  State.
 Jam  confident  that  all  political  parties
 will  jain  me  in  this  appeal.

 (Interruptions)
 MR.  CHAIRMAN  :  No  question  will

 be  allowed.  Nothing  will  go  on  record.
 If  you  want  any  furtner  action,  you
 give  notice,

 eee न.

 16,06  brs

 STATEMENT  RE  PROCURE-
 MENT  PRICE  FOR  WHEAT  AND
 SUPPORT  PRICE  FOR  BARLEY

 1985-86  MARKETING  SEASON

 [English]

 THE  MINISTER  OF  AGRICULTRB
 AND  RURAL  DEVELOPMENT  (SHIR:

 discussing  the  situation  with  the  Chief  BUTA  SINGH):  Sir, ।  would  like  to
 Deena  een  ि  ि  -  -  -

 ।  F*Not  recorded 1
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 would  like  to  make  the  follawing  state:
 Ment  $

 Government  have  fixed  the  procure-
 ment  price  for  the  1984-85  wheat  crop
 to be  marketed  in  1985-86  season  at
 Rs.  157/-  per  quintal  for  fair  average
 quality.

 Government  have  also  fixed  the  mini-
 mum  support  price  for  the  1984-85  crop
 of  barley  at  Rs.  130  per  quintal  for  fair
 average  quality.

 The  procurement  price  mentioned
 above  would  be  adopted  by  all  the  public
 procurement  agencies  in  all  the  States
 and  Union  Territories.

 (Interruptions)

 MR.  CHAIRMAN  :  There  is  a  discu-
 ssion  at  6  p.m.  regarding  this.

 (Interruptions)

 MR.  CHAIRMAN  :  Nothing  will  go
 on  record.  There  is  no  subject  before
 the  House.  Off-hand  you  are  speaking.

 16.10  hrs

 GENERAL  BUDGET,  1985-86,
 GENERAL  DISCUSSION  AND
 SUPPLEMENTARY  DEMADS
 FOR  GRANTS  (GENERAL)

 1984-85  —Conrd,

 [Translation]

 DR.  RAJENDRA  KUMARI  BAJPAL  :
 Mr.  Chairman,  Sir,  I  want  to  speak  on
 one  or  two  points  more.  The  Opposi-
 tion  has  been  continuously  saying  that
 itis  pro-rich-man  Budget.  Members
 have  not  seen  paragraph  20  at  page  7
 of  the  Budget  Speech  wherein  it  has  been
 stated  that  the  Government ७  formulat-
 ing a  Social  Security  Scheme  which  is
 tntended—

 _—General  Discussion
 and  =  Supplementary
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 (Gen.);  1984-85

 [English]

 —to  cover  the  risk  of  death  by  accident
 in  respect  of  earning  members  of  poor
 families  Comprising  landless  labourers,
 small  and  marginal  farmars,  traditional
 craftsmen  and  others  not  covered  by  any
 insurance  scheme  or  workmen’s  compensas
 tion  arrangements.

 [Trans  lation]

 This  isa  scheme  under  which  today
 we  have  taken  steps  to  implement  those
 Directive  Principles  of  our  Constitution
 which  we  could  not  give  effect  to  for  o0
 many  ycars.  Is  it  not  a  step  towards
 Socialism  ?  ।  want  to  ask  the  M:mbers
 sitting  on  the  other  side  whether  it  is  not
 ऑ  revolutionary  step  ।  hope  that  every
 section  of  the  House  will  welcome  it.

 As  the  Hon.  Finance  Minister  had
 also  said,  in  the  Budget  due  attention  has
 been  paid  to  the  poorest  of  the  poor  of
 every  section  of  the  society.  The
 Government  has  said  that  landless  laboue
 rers  whose  wages  could  not  bo  fixed
 would  be  covered  pnder  the  Social
 Security  Scheme.  The  scheme  is  meant
 for  the  poor,  for  their  future  and  old  age.
 This  scheme  can  be  of  great  help  to
 those  children  who  become  orphans  on
 the  death  of  their  parents  in  accidents.
 We  should  uhderstand  it.  ।  welcome
 it.

 It  is  a  good  thing  that  the  pension  of
 the  retiring  employees  has  been  increas
 sed,

 This  is  the  Centenary  Year  of  our
 Freedom  Strugglo  which  resulted  in  the
 attainment  of  independence.  This  is  the
 Centenary  Year  of  the  Congress  also.  The
 pension  being  reeived  by  the  freedom
 fighters  from  the  Central  as  well  as  the
 State  Governments  should  have  been
 increased  in  this  Budget.  [  would  urge
 Central  Government,  the  Flaence  Minis
 ter  and  the  Prime  Miniter  to  -

 **Not  recorded,
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 the  pension  of  our  freedom  fighters  in
 this  very  Budget,  as  this  is  the  Centenary
 Year.  I  have  myself  been  a  freedom

 fighter  and]  am  making  this  demand
 on  behalf  of  my  brethren  freedom
 fighters.  They  should  be  honoured  and

 ‘thelr  pension  should  be  increased.  I
 hope  the  Finance  Minister  will  touch
 this  point  while  replying  to  the  debate.  I
 hope  the  Government  will  accept  my
 Suggestion.

 In  this  Budget  electronic  goods  and

 Camputters,  have  been  exempted  from
 excise  duty,  and  the  electronic  goods
 bave  been  given  some  more  concessions

 separately.  It  is  clear  from  the  specch
 made  by  the  Hon.  Minister  in  this

 House  some  time  back  that  the  Govern-
 ment  is  anxious  to  ensnre  that  the  country.
 makds  rapid  progress.  We  cannot  make
 Progress  with  traditional  equipment  only

 ‘én  the  present  era,  The  people  of  the
 world:  are  far  advanced  now.  We  have
 है  large  population  to  whom  jobs  havo  to
 be.  provided  and,  who  have  to  be  taken
 Ahead  on  the  road  to  progress.  We  hope
 that  through  electronics  we  would  be
 alle  to  make.  more  progress  in  every
 walk  of  life.  We  do  hope  that  with  the
 dynamism  shown  in  the  budget  and  the
 way.the  big  industries  are  coming  up.in

 Abe.  world,  we,  would  also  be  able  to  make
 progress,  This  budget  has  been  prepared
 keeping all  these  aspects  in  view,

 Before  concluding,  ।  wolud  like  to
 draw  your  attention  to  two  or  three
 ‘points.  The  duty  on  bidis  has  been  raised
 from  Ra.  3.74  to.  Rs.  4  per  thousand,
 This  increase  of  26  paise  may  mean  an
 incrense  of  one  paisa  per  bundle  only.
 Why  should,  the  Government  give  any
 Chane  .  to  the  poor  to  say  that  the
 Government  has  increased  tax  on,  bidis  7

 Gpvornment  profess:s  the  welface

 oe
 We  want  to  speak  on  behalf

 थी  the  फ  Government,  therefore,

 maust  Bay [ह  attention  to  this  aspect.

 Reinga  woman,  हैं.  want'to  put  feelings

 ofeemen  before  ithe.  Hon.  Minister.  This
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 Budget  can  be  called  anything  but  a  house
 wives’  Budget.  Every  housewife  is
 worried  over  the  increase  in  her  family
 in  her  family  budget.  The  Hon.  Miuister
 should  withdraw  the  levies  imposed on
 kerosene,  cooking  gas,  vanaspati  and
 soaps.  ।  hope  he  will  pay  due

 attention to  it.

 The  increase  in  the  duty  on  writing
 paper  will  pinch  evcry  parent  belonging
 tothe  middle  class.  Iam  appealing-to
 the  Government  to  reconsider  this
 increase  also.

 In  the  end,  I  will  say  that  all  told  this
 Budget  has  been  prepared  keeping  in
 view  the  progess  of  ihe  country,  the
 interest  of  the  industries,  ard  overall
 propserity.  Our  Prime  Minister  and  the
 Finance  Minister  deserve  congratulations
 for  this.

 With  these  words,  ।  welcome  the
 Budget.

 *SHRI  P.  SELVNDRAN  (Periaulam)  :
 ‘Madam  Chairman,  on  behif  of  my  party
 the  All  India  Anna  D.M.K.,,  ।  rise  to  say
 a  fow  words  onthe  Central  Budgct  for
 1985-86.  At  the  very  outset I  have  to
 say  that  this  Budgct  has  reclived  bouquets
 as  also  brickbats.  The  ruling  party

 कि  members  have  acclaimed  this  Budget  as
 the  saviour  of  suffering  poor  pcople  of
 the  country,  asthe  manna  from  heaven
 for  the  salaried  class,  and  as  the  potent
 weapon  for  industrial  and  cconomic  growth
 af  the  country,  Tho  Opposition  Members
 have  criticised  this  Budget  as  anti-people,
 as  capitalist  budget  aud  as  an  instrument
 of  surrender  to  the  vested  interests,

 So  far  as  I  am  concerned,  I  am
 delighed  to  make  my-maiden  speech  on
 the  maiden  Budget  of  our  young  and
 ebullient  Prime  Minister  and  his  Govern
 ment’s  first  budget.  ।  can  say.  unheri
 tatingly  that  his  Budget  is  as  attractive  and
 as  strong  our  energeti¢  Prime  Minister,
 Shri  Rajiv  Gandhi.

 None  of  us  can  coatrovert,  the  yaiversal
 claim  that  this  Budget  bas  brought

 Fhe  speech was  enigivally  delivered  in  Tamil.
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 ungmerow  directional  chanages  to  the
 economic  policy  of  the  Government.
 ‘Normally  the  Budget  is.  treated  aga
 statement  of  accaunt  of  the  Government,

 ‘The  Budget  for  1985-86  ia  far  away  from
 this  appellation.  This  Budget  of  Shri
 Rajiv  Gandhi’s  Government  is  like  the
 New  Deal  offered  by  President  Roosevelt
 immediately  after  assuming  the  Office  of
 the  President  of  United  States  of

 America.

 So  far  it  has  been  the  usual  practice  |
 to  levy  taxes  on  the  assumption  that  the
 peole  are  prone  to  deceive  the  Govern-
 ment.  It  has  been  axiomatic  that  tho
 expenditure  is  exaggerated  and  the  reven-
 ues  from  taxes  are  under-rated,  thus  build-
 ing  the  premise  for  heavy  dose  of  taxes.
 This  year’s  Budget  stands  aloof  from  all
 such  assumptions,  The  basis  seems  to  be
 the  Government's  unshakable  faith  in
 the  people  and  in  their  honesty.  Hence
 this  Budget  deserves  the  unanimous
 commendation  of  this  House.  I  am  happy
 to  say  that  this  Budget  is  2  beacon  light
 for  posterity,  beyond  the  compliments
 and  criticisms  depending  upon  the  whims
 and  caprices  of  individuals.

 In  1970.0  the  Central  Budget  enhanced
 the  income-tax  to  90%  at  the  higher
 bracket  income.  That  was  the  first  Budget
 of  our  late-lamented  Prima  Minister  Mrs
 Indira  Gandhi.  Ouc  hon  Finance  Minister,
 Shri  Viswanath  Pratap  Singh  has  presen-
 ted  his  first  budget  in  1985,  which  has
 brought  down  the  income-tax  on  higher
 bracket  income  to  50%.  It  is  not  wrong
 ‘to  claim.  that  this  is  a  directional  change
 in  the  income-tax  structure.

 Similarly,  the  minimum  exemption/imit
 for  income-tax  has  been  raised  to  Rs.
 $8,000/+,  This  has  removed  about  10
 lakhs  of  assessces  from  the  income-tax
 net.  This  will  relieve  the  Income-tax
 Department  from  unnecessary  heavy  work-

 ‘load.  This  will  enable  the  Department.  to
 concentrate  on.  the  completion  of  income-
 tax  cases  and  to  expedite  the  recovery.  of
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 tax  arrears  running  into  hundreds  of
 crores  of  rupees.  The  Comptroller  and
 Auditor  General  used  to  point  out  in
 his  Annual  Report  that  so  many  hundreds
 of  crores  of  rupees  are  income  tax
 arrears.  Here  aftcr  he  will  be  inhibited
 from  doing  so  because  the  Department
 will  recover  the  income-tax  arrears
 expeditiously.

 Another  noteable  change  is  about  MRTP
 companies.  The  statutory  regulations
 were  made  applicable  to  companies
 with  assets  worth  above  Rs.  20  crores.
 180  companies  had  been  registered  under
 MRTP  and  they  were  precluded  to
 diversify  their  productive  potential.
 This  Budzet  has  raised  this  limit  to
 above  Rs.  100  crores.  Consequently,  100
 companies  have  gone  out  of  the  purview
 of  M.R.T.P.  Act.  They  will  now  be
 free  to  diversity  their  industrial
 activitics  and  to  exploit  their  productive
 potential  for  the  good  of  the  country.
 Narasimhan  Committce  had  made  certain
 recommendations  in  this  matter.  Our
 Finance  Minister  has  gone  beyond  the
 recommendations  of  Narasimhan  Com -
 Mittee  in  this  regard.  The  nation  stands
 to  benefit  industrially  and  economically
 by  this  bold  step.

 Many  other  laudable  innovations  have
 been  made  in  this  Budget.  The  Wealth
 Tax  duty  strncture  has  been  modified.
 The  Estate  Duty  has  been  repealed.  No
 doubt  the  common  people  may  not  be
 concerned  with  these  changes.  But  this
 will  rid  the  Income-tax  Department  from
 heavy  load  of  work,  which  will  assist  ia
 the  Departmeat’s  labour  elsewhere  in
 tightening  the  taxation  laws.

 The  removal  of  licensing  system  for
 TY,  Radio  etc.  is  a  relief  to  one  and  all
 in  the  country.  This  has  many  indirect
 benficial  effects,  like  higher  sales  of  these
 items  leading  to  larger  production,  which
 in  turn  will  generate  more  employment.
 The  employees  of P  and  T  Department
 ‘will  heave  a  sigh  of  relief.  I  would  like
 to  suggest  here  that  they  should  be  given
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 [Shri  ए.  Se:uendran]
 special  training  for  implementing  the
 small  savings  programme  throughout  the
 country.  It  is  regrettable  that  out  of  5.5
 lakhs  of  villages  in  the  country,  there
 are  no  post  offices  in  4.5  lakhs  of
 villages,  The  absence  of  post  offices  in
 rural  areas  mean3  no  serious  effort  to
 mop  up  small  savings  there.’  Besides,
 when  the  country  enters  2181  century,
 the  rucal  arcas  will  not  be  able  to
 accompany  the  nation  in  the  absence  of
 post  offices.  At  least  for  every  10
 Villages  there  should  be  a_  post  office.
 ह  request  the  Hon.  Minister  to  take  note
 of  this  and  do  the  needful,

 Our  Hon.  Prime  Minister  has  been
 repeatcdly  stressing  the  imminent  danger
 to  human  socioty  if  despoilation  of
 natuce  is  allowed  to  contiaue.  without
 check.  In  rural  areas  the  firewood  from
 the  forest  is  tho  main  source  of  energy.
 The  rural  women  walk  5  to  6  kms  every
 day  togather  firewood  for  cooking  tha
 meals.  It  w  1  take  decades  for  the  settiag
 up  of  bio-gas  plants  all  over  the  country.
 With  stringant  implementation  of  For-st
 Laws  by  the  States,  the  rural  women  are
 left  with  no  alternative  except  kerosene
 for  cooking  purposes.  Our  Hon.  Chief
 Minister,  Puratchi  Thalaivar  Dr.  M.G.
 Ramachandran  has  ensured  the  supply
 of  electricity  to  all  the  villages;  in  fact
 the  clectricity  is  supplicd  free  of
 charges  to  small  farmers.  Yet  electricity
 ‘cannot  be  used  for  cooking  in  rural
 areas,  Kerosene  is  the  only  energy  fuel
 available  in  the  rural  areas.  Now  the
 price  of  kerosene  has  been  enhanced,
 affecting  80%  of  the  people  of  our
 country  living  in  rural  areas. I  appeal
 to  the  Hon,  Finance  Minister  to  drop  the
 increase  in  the  price  of  kerosene.

 The  Hon.  Finance  Minister  has
 modified  the  excise  duty  structure  on
 safety  matches.  In  order  to  ensure  the
 Conservation  of  wood,  he  has  suggested
 four  rates  of  excise  duty,  expressing  his
 hope  that  the  manufacturers  would  take
 to  produce  cardboard  matches.  Unfor-
 tunately  the  matches  are  not  sold  at
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 four  different  prices.  The  match  box
 paying  less  excise  duty  is  sold  for  25
 paise  and  the  match  box  paying  higher
 excise  duty  is  sold  for  25  paise,  thus
 denying  the  benefit  of  differential  rate  of
 excise  duty  to  consumers.  In  this  process
 the  Government  is  also  denied  its
 revenue  from  this  area.  The  objective
 of  conservation  of  wood  is  also  defeated.
 Hence  ।  suggest  that  the  excise
 duty  on  wooden  matches  should  be
 higher  than  that  levied  on  cardboard
 matches.

 I  cannot  approve,  appreciate  and
 admire  the  increase  in  tha  price  of  Gas
 Cylinder.  The  housewives  are  the  worst-
 hit.  With  the  increase  of  freight  rate  by
 10%  and  with  ‘the  re-classification  of
 essential  commodities  like  wheat,  rice,
 pulses,  salt  etc.  being  carricd  on  concese-
 30181  rates,  the  price  of  all  these
 essential  commodities  is  going  to  be
 increased  steeply.  Naturally  he  mothers
 and  sisters  are  afflicted  by  this  budget
 disease.  Remembering  the  jewel  among
 women  who  was  atthe  helm  of  affairs
 of  the  country  four  two  decade,  I  want
 that  the  price  ircreass  in  gas  cylinder
 should  be  dropped.  I  request  the  Hon.
 Prime  Minister  to  .intervene  in  this  and
 ensure  that  this  is  done.

 In  all  the  meetings  of  National  Devee
 loomeat  Council,  our  Chief  Minister,
 Dr.  M.  G.  Ramachandran  has  been
 repeatedly  drawing  the  attention  of  the
 Caatral  Government  about  the  frequen!
 increases  of  DA  being  given  to  Central
 Government  employees  without  taking
 into  confidence  the  State  Governments.
 The  State  Governments.  with  their
 limited  resources  and  with  no  possibili-
 ties  for  augmenting  their  resources,  are
 hardput  to  increase  the  DA  to  their
 employees.  The  Reserve  Bank  of  India
 is  very  strict  with  the  States  regardiug
 overdraft  facility.  The  Centre  should
 appreciate  the  problem  of  States  in  this
 regard  and  in  consultation  with  the
 States,  such  DA  increases  should  ge
 sanctioned,  फ
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 Our  benevolent  Chief  Minister  has
 introduced  the  Nutritious  Meals  Scheme
 for  tlie  welfare  of  .blossoming  buds  of
 humanity.  When  hunger  is  appeased,  the
 childred  attend  to  their  school  work.
 The  sinews  of  posterity  are  being  streng-
 thened.  The  scheme  has  been  acclaimed
 even  by  international  agencies.  This
 deserves  to  be,  introduced  all  over  the
 country.  I  take  this  opportunity  to
 demand  that  the  Nutritious  Meals
 Scheme  of  Tamil  Nadu  Government  be
 treated  as  a  Plan  scheme.

 The  Hon.  Finance  Minister  has  be-
 come  the  saviour  of  suffering  peasants
 by  introducing  the  crop  insurance
 scheme.  He  has  generated  seeds  of  hopes
 in  their  minds  and  he  should  allow  them
 to  grow  into  fruit-bcaring  trees  by
 introducing  such  welfare  schemes  for  the
 good  of  farmers  in  the  conntry.

 The  Central  Government  has  earned
 the  gratitude  of  farmers  in  the  country
 by  yet  another  scheme  of  paying
 Rs.  3000  as  compenation  to  the  depen-
 dents  of  one  who  ७  killed  in  an
 accident.  I  am  constrained  to  say  that
 this  sum  is  too  meagre  even  to  meet  the
 expenses  on  obsequies.  I  suggest  that
 this  should  be  enhanced  to  Rs.  5000/.

 The  Budget  for  1985-86  is  like  a
 bejewelled  and  bedecked  bride  in  all  her
 beauty  and  glory.  Just  because  there
 are  one  or  two  pimples  on  her  face,  she
 cannot  be  called  ugly  and  not  beautiful.
 Similarly,  this  Budget  may  have  one  or
 two  undesirable  propositions.  That
 should  not  deter  us  from  commending
 the  Badget  to  the  unanimous  approval  of
 this  House.

 With  these  words,  extending  my
 support  to  the  Budget  on  behalf  of
 AIADMK.  I  conclude  my  speech.

 [Translation]

 DR, G  8  RAJHANS  (Jhanjharpyr);  Mr.
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 Chairman,  Sir,  it  is  my  maiden  speech
 in  this  House,

 This  Budget  is  unprecedented  in  every
 respect.  I  think  such  a  good  Bupget  has
 never  been  presented  after  independence,
 This  isa  growth-oriented  Budget.  It  is
 8  common  man  !  &  budget,  a  middle  class
 Budget.  Sometim:s  I  think  if  ।  werea
 Professor  of  Eeonomics  and  my  students
 had  askcd  me  what  (ype  of  budget  the
 country  show'd  have,  my  reply  would
 have  been  that  it  should  be  like  the
 budget  of  1°85-86.  Before  dwelling  on
 other  points,  I  would  say  that  the  Finance
 Minister  has  himself  met  all  those
 points  of  criticism  which  the  Opposition
 has  been  raising  for  scveral  years.  The
 tate  of  income  tax  has  been  rcduced  and
 the  tax-structure  has  been  rationalised.
 Estate  duty  has  been  withdrawn.  Crop
 insurance  has  been  introduced.  Provision
 of  compensation  to  the  dependents  of
 persons  killed  in  accidents  has  been  made.
 Due  attention  has  becn  paid  to  benefits
 for  industrial  workers.  The  gratuity
 rate  has  been  raised.  Every  scctor  of
 socicty  has  benefited  by  this  Budget.

 After  hearing  the  arguments  of  the
 oppositon,  it  appeared  that  they  were
 advancing  arguments  for  the  sake  of
 arguments.  ।  am  a  journalist.  This
 Budget  was  reviewed  by  one  of  my
 friends  and  severe]  leding  dailics  of  the
 country  and  all  of  them  were  of  the  view
 that  this  is  a  good  and  invigorating
 Budget.  That  is  why  you  say  that  it  is  a
 good  Budget.  I  would  like  to  say  to  my
 friends  in  oppositian  that  if  there  is
 freedon  in  the  country  it  is  in  the  press
 Neither  the  owner  nor  thc  Government
 can  pressurize  it,

 Let  me  give  an  example.  Our  Hon.
 friend  bas  based  half  of  his  Budget-speech
 on  an  article  which  appeared  in  a
 leading  daily  of  Delhi.

 [English]

 The  greatest  gain  for  the  smallest

 people.  ः
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 This  was  published  in  yesterday's  news-
 paper.  You  call  that  newspaper  a
 monopolistic  newspaper.  Had  it  0668 ह
 monopolistic  newspaper  then  it  would
 not  have  been  free  to  write  such  a  critical
 article  on  which  you  based  your  speech.
 So,  for  God's  sake  do  not  malign  the
 newspapers  of  this  country.  ह  pains  us.
 We  have  only  one  freedom  and  we  want
 to  keep  it  intact.  We  will  call  a  spade
 aspade,  whether  you  like  it  or  not.

 Secondly,  our  friend  has  said  that  the
 deficit  of  Rs.  3349  crores  will  cause  infla-
 tion  and  prices  will  rise  sharply  Sir, I
 want  to  submit  that  the  deficit  was  more
 than  this  in  the  1984-85  Budget.  It  was
 Rs.  3985  crores  but  the  inflation  did
 not  increase  more  than  5  percent.  You
 cannot  say  that  if  there  is  good  monsooa,
 the  inflationary  pressure  wil!  be  reduced
 and  if  there  is  failure  of  monsoon,  the
 inflationary  pressure  will  go  up.  I  will
 submit  on  the  basis  of  your  own  argu
 Ment  that  there  were  good  rains  in
 1983-84  resulting  in  a  bumper  crop.  In
 spite  of  this,  the  inflationary  pressure  was
 much  more  but  in  1984-85  the  rate  of
 inflation  had  decreased.  So  you  cannot
 attribute  it  only  to  monsoon.  With  better
 economic  management,  the  rate  of  infla-
 tion  goes  down,  There  is  a  principle  of
 economics  that  mohey  chases  the  goods.
 If  there  js  abundance  of  products  in  the
 market,  the  inflation  will  go  down.  So,
 it  is  my  submission  that  the  deficit  is  not
 onthe  high  side  and  thete  will  be  no
 sigaificant  increase  in  the  prices.

 Sir,  praising  the  budget  in  every
 respect, ।  want  to  draw  your  attention
 tomy  ¢dnstituency.  Indiraji  onve  said
 that  Mahatma  Gandhi  hdd  taught  Have
 a  basic  principle  that  whenever  she  wat
 in  doubt  she  should  keep  only  one  thiirg
 in  mind  namely  how  her  action  could  be
 beneficial  to  the  poorest  of  the  poor.  1
 belong  to  that  Constituency  which  has
 been  kHownh  as  Mithila  in  ‘history  for
 thousands  of  years.  Mithila  is  the  pity
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 where  Sita  was  born,  where  Sita  married
 Ram,  There  wasa  time  when  Mithila
 was  a  prosperous  region  but  today
 Mithila  is  one  of  the  poorest  areas  of  the
 country.  That  poor  area  will  aslo  be
 benefited  by  this  Budget.  There  the
 farmers  will  get  the  benefit  of  crop  insu-
 rance  and  workers  will  get  compensation,
 in  case  there  is  an  accident.  Today,  this
 area  has  to  bear  the  brunt  of  there  rivers
 —the  Kosi,  the  Kamla  and  the  Bhoothi-
 palan,  You  cannot  imagine  the  suffering
 of  the  people  of  that  area.  The  people
 live  on  boats  or  on  trees  by  making
 machan  on  them  for  6  months  in  a  year
 due  to  floods.  During  the  rainy  season,  all
 means  of  communication  are  disrupted.
 If  someone  falls  ill,  he  can  be  taken  to
 the  nearby  hospital  only  on  a  cot  helped
 by  four  persons.  Sita  of  Mithila  always
 remained in  anguish.  If  Sita  of  Mithila
 remained  in  anguish,  should  the  people
 of  the  land  of  Sita  also  remuiin  in
 anguish  ?  Lav  and  Kush  did  not  tolerate
 the  suffering.  Today  thefe  is  dn  army  of
 Lav  Kush  there  who  demand  employ-
 ment.  ।  urge  upon  the  government  to  set
 up  industries  there  be¢ause  the  unetploy-
 ment  problem  is  acute  and  the  pressure
 of  population  is  increasing.  Unless  indus.
 tries  are  set  up  there  and  employment
 is  provided  to  the  peopte  of  that  area,
 it  will  not  be  possible  to  uplift  the  people
 of  that  area.  The  army  of  Lav  Kush
 has  arrived  in  Delhi.  Today,  three  to
 four  lakh  people  from  Mithila  are  living
 in  Delhi.  They  have  come  here  in  search
 of  livelihood.  Something  should  be  done.
 for  them  so  that  they  may  be  able  to  eatn
 their  liviihood  in  Mithila  itself.

 Thousands  of  (016.  of  mangoes  161
 every  year  in  Mithila,  ह  4  mango-based’
 industry  or  agro-based  indusity  18
 set  up  there,  it  will  provide
 entployment  to  the  people  of  that  area.
 I  have  still  to  cover  many  points  but  हैड
 1  have  been  alked  to  Wid  Up,  हैं  difelf
 conclude  with  these  last  words.  Govern-
 ment  have  tried  to  curb  the.  circulation
 of  black  money  and  it  isa  good  step by
 itself  and  we  all  should  welcome  jt.  The
 egondiny  of  the  ‘coudtry  whl  improve
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 only  when  black  money  ७  eliminated.
 The  Opposition  should  support  all  the
 constructive  steps  of  the  Government  and
 should  not  criticize  all  the  time  only  for
 the  sake  ‘of  criticism.

 With  these  words  I  conclude.

 SHRI  OWAISI  ‘Hyderabad):  Mr.
 Chairman,  Sir,  the  Budget  which  has
 been  presented  in  this  House  after  a
 massive  victory  has  failed  to  fulfil  the
 hopes  and  aspirations  of  the  people.  It
 reminds  me  of  an  adage,  big  cry  little
 wool.  It  will  be  in  the  fitness  of  things
 if  I  say  that  there  has  been  no  gain  at  all
 from  it.

 It  has  been  said  that  in  this  budget
 that  a  good  number  of  benefits  have  been
 provided  to  the  common  man  but  the
 fact  is  that  this  Budget  is  intended  to
 give  benefits  to  the  capitalists  and  the
 poor  will  not  gain  anything  from  it.  You
 must  have  scen  that  the  Members  sitting
 on  the  other  side  ri  peatedly  pointed  out
 that  increasc  has  been  proposed  in  the
 prices  of  kerosenc,  cooking  gas,  petrol
 and  diesel.  It  will  cause  increase
 in  the  prices  of  all  commodities,
 The  Railway  farcs  have  increased.
 So,  the  question  is;  What  has
 the  poor  man  got  through  this  budget  ?
 If  you  see  the  wealth  of  capitalists  at  the
 time  of  Independence  of  India  and  the
 wealth  earned  by  the  twenty  or  twenty  two
 Capitalist  families  of  today  then  you  will
 know  th@t  the  Government  talks  of
 socialism  but  benefits  the  capitalists.  In
 short,  through  the  Budget  the  poor  will
 become  poorer  and  the  rich  will  become
 richer.  Secondly,  presenting  such  type
 of  budget  is  resulting  in  the  erosion  of
 values  in  India  because  a  poor  man
 cannot  make  both  ends  meet  in  these  days
 of  high  prices.  A  Government  employee
 also  finds  it  difficult  to  make  both  ends
 meet  with  his  salary  these  days.  The
 result  is  that  corruption  rampant  and  the
 law  andorder  situation  is  getting
 worse.  If  you  look  at  the  British
 period  of  20  years,  you  will
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 find  that  the  incidence  of  firing  and  lathi-
 charge  was  far  less  then  as  compared  to
 the  situation  obtaining  naw.

 (Interruptions)

 Similary,  the  18506  of  Gujarat  is  before
 us.  An  agitation  has  been  organised  there
 against  reservation.  The  State  Governe
 ment,  instead  of  going  into  the  problem
 of  reservation,  has  termed  it  a  communal
 riot.  Asa  result  thereof,  it  has  assumed
 serious  proportions  and  many  people
 have  lost  their  lives.

 [English]

 SHRI  HAROOBHAI  MEHTA
 (Ahmedabad)  :  Law  and  order  pers
 tains  to  the  State  subject.  He  is  abusing
 the  privilege.

 [Translation]

 SHRI  OWAISI  :  I  would  like  to  say
 that  whereas  the  moral  «spect  of  this
 issue  should  be  looked  into.  it  should
 also  be  kept  in  mind  that  in  India
 Muslims  constitute  one  of  the  largest
 minoritics,  They  have  some  problems.
 You  should  pay  attention  to  the  redressal
 of  those  problems.

 Muslims  are  very  backward  in  the
 matter  of  education.  According  to  the
 law  of  the  country,  they  can  open  their
 separate  educational  institutions.  Thcy
 want  to  open  their  own  medical  and
 engineering  colleges  but  all  sorts  of
 difficulties  come  in  their  way.  That is
 why  they  are  lagging  behind  in  the  matter
 of  education.

 Ths  Central  Government  has  set  up  ६
 Minoritics  Commission.  But  its  report
 has  not  been  made  public  so  far,  The
 Commission  should  be  given  statutory
 status  so  that  its  report  has  the  desired
 effect.  In  this  way  the  problems  of  the
 minorities  will  be  sorted  out.  Similary,
 a  Minorities  State  Finance  Commission
 should  be  set  up,  rich  as  are  in  existenog

 in  some  States.  This  will  enable  the
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 (Shri  Owaisi]
 common  man,  who  cannot  get  loan  from
 the  banks,  to  get  loans  from  those
 institutions.  This  will  help  them  in
 improving  their  lot.  A  scheme  shou'd
 be  formulated  for  the  Muslims  to  enable
 them  to  get  employment  and  make
 Progress.

 You  know  that  Muslims  are  backward
 in  the  matter  of  cducation  and  employ-
 ment.  A  Ministry  for  the  minoritics
 should  be  set  up  for  the  redressal  of  their
 problems.

 Muslims  in  Andhra  Predesh  feel
 insecure.  ।  is  the  duty  of  the  Central
 Government  to  make  provision  of
 Teservation  there.  You  know  whut  had
 happened  there  during  elections  and  what
 1  happening  today.  Even  today  arrests
 ate  taking  place.  When  you  sec  news-
 papers,  you  would  sey  that  there  is  no
 trouble  of  any  kind,  but  if  you  go  through
 the  proceedings  of  the  Assembly,  it  is
 stated  clearly  in  it  that  arrests  have  been
 made  there.  The  Home  Minister  of  the
 State  was  informed  that  the  Muslims
 were  beaten  up  and  when  they  asked  for
 water,  instsuctions  were  given  for  passing
 urine  on  them.  I  want  that  the  Central
 Government  should  protect  the  rights
 of  minorities  and  should  provide  facili-
 ties  to  them,

 Similarly,  you  will  find  that  ten  lakh
 rupees  were  provided  from  the  Prime
 Minister’s  Relief  Fund  for  those  people
 in  Andhra  Pradesh  whose  shops  etc.
 had  been  looted  but  till  date  not  a  single
 paisa  has  been  given  to  them.  When
 they  are  asked,  it  is  said  that  assistance
 had  already  been  provided  to  you  and
 as  such  those  ten  lakh  rupees  have
 been  adjusted  with  the  earlier  assistance.
 Please  tel]  me  why  the  money  given  from
 the  Prime  Minister’s  Relief  Fund  has  not
 been  distributed.  You  should  look  into
 all  this.  I  want  that  the  Government
 should  immediately  probe  into  this  aspect
 why  when  moncy  has  been  provided
 from  the  Prime  Minister's  Fund,  the  samo
 pas  not  been  distributed  till  today.  ।  is
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 for  the  Central  Government  to  find  out
 why  the  money  has  not  been  distributed
 till  today  to  the  affected  people,  to  the
 persons  whose  shops  were  looted.
 Similary,  I  want  that  in  the  old  city
 where  Muslims  are  living  and  where
 45.5%  of  the  total  population  of  the  city
 lives,  drinking  watcr  shou'd  be  made
 available.  In  spite  of  so  much  population,
 drinking  water  facility  is  not  available
 there,  ।  want  that  the  Central  Govern-
 ment  should  do  something  in  this  respect
 and  solve  their  problems.  When  you  can
 allocate  money  for  the  people  from  Sri.
 Lanka,  youcan  do  something  for  the
 people  of  Andhra  Pradesh  also.  The
 Government  of  India  should  look  into
 this.  With  these  words  ।  thank  you.

 (Interruptions)

 Ido  not  ueed  your  applause  because
 when  I  sprak  about  Telugu  Desam  you
 fell  elated  but  when  I  talk  about  you,  it
 is  not  liked  by  you.  Therefore,  I  do  not
 know  what  your  likes  and  dislikes  are.

 SHRI  UMA  KANT  MISHRA
 (Mirzapur)  Mr.  Chairman,  Sir,
 heartily  support  this  Budget.  1  want  to
 congratulate  the  Hon.  Finance  Minister
 and  the  Prime  Minister  that  without
 abandoning  our  basic  policies  and
 accepted  economic  principles,  a  new  path
 has  been  adopted  in  the  Budget.  First  of
 all,  I  would  praise  the  Finance  Minister
 for  getting  inspiration  from  Smt.  Indira
 Gandhi  in  the  beginring  of  his
 Budget  Specch.  The  economic  policies  of
 Shrimati  Indira  Gandhi  were  based  on  the
 principles  and  ideals  established  by
 Mahatma  Gandhi,  Pandit  Jawahar  Lal
 Nehru  and  on  the  basis  of  those  princi-
 ples  she  established  the  economic,  social
 and  political  structure  of  the  country  and
 made  it  strong;  she  took  the  country
 forward  and  brought  respectability  to  it.
 We  want  to  congratulate  the  Finance
 Minister  and  the  Prime  Minister  on  their
 success  in  giving  a  new  shape  to  the
 Budget  without  abandoning  the  principies
 and  ideology  of  Shrimati  Gandhi.
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 Sir,  the  good  features  of  the  Budget
 have  been  enumerated  by  many.  Taxation
 has  been  simplified,  taxes  have  been
 reduced  for  the  private  Sector,  crop
 insurance  for  the  benefit  of  farmers  has
 been  provided,  Estate  duty  has  been
 abolished.  surcharge  has  been  abolished,
 the  Rs.  15000  limit  has  been  raised  to
 Rs.  18000,  ten  lakh  tax  payers  have
 bencfited  by  the  16161,  Compulsory
 Deposit  Scheme  has  been  abolished,
 employees  have  been  given  relief;  but
 the  most  important  frature  of  the  Budget
 is  that  for  the  economic  development  of
 the  country  and  for  gencrating  job
 opprtunities,  along  with  the  public
 Sector,  other  sectors  have  also  been  given
 incentives,  Just  naw,  one  Member  from
 the  Opposition  was  saying  that  we  had
 felegated  public  sector  to  the  back-
 ground  and  its  officers  were  feeling
 ignored.  Our  basic  economic  policy,
 which  was  formulated  by  Pandit  Jawahar
 Lal  Nehru,  is  based  on  mixcd  economy.
 Under  the  mixed  economy,  811  the  threc
 sectors,  i.0.,  Private  Sector,  Public  Sector
 and  Cooperative  Sector  were  to  play  their
 role  for  the  economic  development  of
 the  country.  We  did  not  fully  utilise  the
 services  of  the  Private  Sector,  as  was
 envisaged,  in  the  name  of  socialism.

 If  the  country  is  to  become  economi-
 cally  strong  and  if  the  backward  areas  of
 the  country.  are  to  be  industrialised  and
 developed,  it  is  very  ncecessary  to  utilise,
 along  with  Public  and  Coopcrative
 Sectors,  the  services  of  the  Private
 also.  Private  Sector,  has  been
 encourged  now.  It  docs  not  mean
 that  we  have  adopted  the  capitalist
 system  but  the  idea  is  to  do  something
 which  may  help  in  the  development  of
 the  country,  generation  of  employment
 opportunities  and  reduction  of  unemploy-
 ment.  Jf  the  produc.ion  increases,  the
 poor  too  will  be  behefited.  To  say  that
 with  Private  Sector  capitalism  will  be
 encouraged  and  it  will  not  be  advan-
 tageous  to  the  poor  is  not  true.  This  is
 inccordance  with  our  policy  of  mixed
 economy,  We  have  decided  to  utilise
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 the  Private  Sector  fully.  The  Private
 Sector  is  feeling  inspired  because  setting
 up  of  industries  will  result  in  more
 production  and  employment,  This  will
 benefit  the  poor  and  the  economic
 condition  of  the  country  will  improve.
 The  most  improtant  thing  ऑ  thit  incen-
 tive  to  the  Private  Sector  will  result  ia
 accelerating  the  pace  of  economic
 development  of  the  country,  This  step
 of  the  Hon.  Prime  Minister  is  a  welcome
 step.  After  becoming  Prime  Minister,
 Shri  Rajiv  Gandhi  had  declared  that  the
 Government  would  adopt  a  liberal
 economic  policy.  The  people  of  the
 Country  were  waiting  fo  see  what  type
 of  economic  policies  would  be  adopted
 by  our  young  Prime  Minister.  The  people
 are  satisfied  with  the  Budgct  presented.
 It  reflecis  the  liberal  policies  of  our
 Prime  Minister.  It  is  not  possible,  as
 the  peop!e  are  cxpecting,  that  the  country
 can  be  taken  into  the  21st  century  ina
 period  of  six  months  or  one  year.  This
 Budget  is  just  a  step  to  take  the  country
 irto  the  21st  century.  We  heartily
 congratulate  the  Hon‘bie  Prime  Minister
 for  this.  If  ।  speak  more  on  economic
 issues,you  will  ring  the  bell.  This  country
 annoi  develop  without  resources.

 Without  the  taxes  imposed  by  the  Finance
 Minister,  devclopment  is  not  possible.
 Certair  sectors  have  been  exempted  and
 certain  sectors  have  been  included.  The
 progress  of  the  country  is  not  possible
 without  resourecs.  To  oppose  the  laying
 of  taxes  by  Government  or  to  criticise
 taxation  in  a  dvveloping  country  is  to
 obstruct  development.  Ina  developing
 country,  it  is  not  possible  to  undertake
 developmental  work  without  mobilising
 resourecs,  whether  by  direct  or  by  indirect
 taxation.  Onc  thing,  of  coure,  I  would
 like  to  say.  With  the  present  taxation,
 Certain  articles  will  become  costly  which
 will  affcct  the  common  man.  Kerosene
 oil,  soap,  vegetable  oil  are  items  of
 daily  use  by  the  comman  man.  Their
 prices  should  not  increase.  There  is  no
 objection  if  the  prices  of  radios  and
 television  sels  increase.  Reduction  in
 the  prices  of  the  radios  and  televion  sets
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 will  notmake  auy  differnce.  It  will  be
 good  ifthe  prices  of  the  used  by  the
 common  man  are  reduced.

 A  new  facility  of  crop  insurance  has
 been  provided  to  farmers.  Mr.  Chairman,
 as  the  Hon’ble  Finance  Minister  himself
 said,  and  the  country  and  the  whole
 world  recognises,  our  economy  is
 dependent  on  agriculture.  During  the
 last  few  years  agicultural  yield  has  been
 very  good  and  it  is  because  of  this  that
 our  economy  looks  strong  today  and  we
 are  happy.  Decline  in  agricultural
 production  will  affect  the  economy  of
 the  country  also.  The  credit  for  increase
 io  agricultural  output  goes  to  the
 agriculture  policy  of  this  Government,
 the  hard  work  of  the  farmers,  and  also  to
 favourable  weather  and  climate.  There-
 fore,  my  submission  is  that  with  a  view
 to  increasing  production,  more  incentives
 should  be  given  to  the  farmers  and  the
 prices  of  agricultural  produce  should  be

 ‘increased.  I  am  happy  that  the  Minister
 of  agriculture  has  announced  the
 support  prices  for  wheat  and  certain  other
 items  which  are  more  than  they  were  in
 the  previous  years,  but  that  is  not
 enough.  The  fact  is  that  when  the  farmer
 goes  to  market,  the  price  he  gets  for  his
 produce  is  less  than  the  price  he  has  to  pay
 for  the  items  he  needs.  There  is  still  need
 to  further  increase  the  prices  of  1110
 agricultural  produce,
 17.00  brs,

 Sir,  there  is  lack  of  irrigation  facilities
 _in  the  entire  country  and  in  the  past  six
 Plans  the  irrigation  facilities  have
 developed  at  a  very  slow  pace.  Here,  I
 would  !ike  to  mention  particularly  the
 case  of  U.P.  My  first  demand  is  that  all
 the  irrigation  projects  in  U.P.  lying
 incomplete  should  be  completed  on  a
 Ptiority  basis  and  the  projects  which
 have  been  completed  should  be  utilised

 -in  a  better  way.  Their  maintenance
 should  be  improved.  Besides,  more
 arcas  should  be  brought  unde  irriga-
 tion.
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 Similarly,  Sir,  potable  water  is  a  basic
 necessity  of  life.  Several  areas  in  the
 country  are  facing  the  acute  problem  of
 drinking  water.  Water  level  in  Mirzapur
 district  and  the  areas  around  it  is  very
 low  and  people  have  to  face  acut  drink-
 ing  water  crisis  there.  I  requesst  that
 urgent  steps  be  taken  to  provide  diinking
 water  in  that  area.  Lik  cwise,  Govern-
 ment  should  provide  drinking  water  and
 irrigation  facilities  on  priority  basis  in
 other  parts  of  the  country  also  where
 these  are  lacking.  Jaunpur,  Banaras,
 Mirzapur  ard  many  other  districts  are
 facing  acute  shortage  of  drinking  water.
 ।  request  that  arrangements  be  made  to
 provide  water  there  through  pipelines.

 In  addition,  all  the  development  pro-
 grammes,  like  Rural  Development  pro-
 gramme,  Rural  Employment  Scheme,
 Employment  Guarantee  Scheme  and  the
 programme  for  providing  self-employ-
 ment  opportunities  to  the  educated
 unemployed  are  importart  and  essential,
 More  and  more  funds  should  be  provided
 for  these  schemes  and  it  should  also  be
 ensured  that  these  funds  are  utilised
 properly  and  not  miseppropriatey.  No
 fund  has  been  earmarked  for  the  pro-
 gramme  to  provide  self-employment  to
 the  cducated  unemployed  during  the
 year  1985-86.  I  submit  that  adequate
 funds  should  be  provided  for  this  scheme
 in  order  to  provide  jobs  to  the  educated
 uncmployed  and  save  them  from  frustra-
 tion.

 Sir,  in  the  end,  I  would  like  to  point
 out  that  Eastern  Uttar  Pradesh  is  poverty-
 stricken  and  backward  area.  The  work
 of  eradicating  poverty  in  this  area  has
 not  been  done  with  the  desired  speed.
 Uttar  Pradesh  is  divided  into  five  parts—
 Eastern  U.P.  Bundelkhand,  Ccatral
 U.  P.  the  Hily  region  and  Western  U.P,
 The  per  capita  income  in  Eastern  U,P.
 is  75  paise,  80  paise  in  Bundelkhand,
 one  rupee  in  Central  UP.,  90  pais:  in
 the  hilly  region  and  it  varies  from  Rs.  3
 to  Rs.  4  in  Western  U.P.  It  is  the
 most  populous  State  in  the  country.  If  it
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 remains  backward  for  centurics  together,
 it  is  a  matter  of  great  distress.  Govern-
 ment  have  not  paid  due  attention  to-
 wards  this  most  populous  State.  I  would
 like  to  give  some  examples.  If  you  look
 at  the  per  capita  plan  outlay  in  respect
 of  all  the  States  in  the  Sixth  plan,  you
 will  find  that  it  is  Rs.  567  in  Uttar
 Pradesh,  577.0  in  Rajasthan.  570.0  in
 Korala,  584  in  Andhra  Pradesh,  600  in
 West  Bengal,  614.0  in  Karnataka,  651  in
 Tamilnadu,  687  in  Madhya  Pradesh,  983
 in  Maharashtra,  1073.0  in  Gujarat,  1179
 in  Punjab,  1273  in  Himachal  Pradesh
 and  1385  in  Haryana.  In  this  respect
 Uttar  Pradesh  lags  behind  considerably.
 So  far  as  per  capita  Central  assistance  in
 the  Sixth  Five  Year  Plan  is  concerned,
 the  share  of  U.  P.  in  it  has  also  been  less.

 ।  request  the  Finance  Ministcr  to  pro-
 vide  more  funds  for  the  development  of
 Uttar  Pradesh  particularly  its  backward
 areas.

 Mirzapur  district  is  a  big  district
 having  an  arca  of  275  sq.  kms.  It  is
 almost  equal  to  that  of  Karala.  Some
 development  is  taking  place  in  S:uthesn
 Mirzapur  because  of  coal  mines  and  a
 power-housc  there,  but  Northern
 Mirzapur  aod  Mirzapur  city  are  getting
 desolate  in  the  absence  of  any  industry
 there, I  have  repeatedly  demanded  that
 some  big  industry  may  bs  sel  up  near
 Vindhyachal  in  Mirzapur.  ।  request  the
 Finance  Minister,  the  Minister  of
 Industry  and  the  Prime  Minister  to  pay
 Attention  to  it.

 With  these  words,  ।  welcome  and
 support  the  Budget  and  thank  you,
 Mr.  Chirman,  for  having  given  me  the
 opportunity  to  speak  on  it.

 SHRI  MAHENDRA  SINGH  (Guna):
 Mr.  Chairman,  Sir,  I  congratulate  the
 Finance  Minister  on  his  presenting  a  very.
 balanced  budget.  I  supportit.  In  this
 Budget  efforts  have  been  made  to  provide
 some  sort  of  relicf  to  everybody,  whether
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 he  be  an  artisan,  a  farmer,  a  woker  or  an
 unorganised  labourer.

 Launching  of  th.  Seventh  Plan  cannot
 be  held  up  for  want  of  resources  in  the
 next  year,  but  cfforts  have  becn  made
 to  impose  minimum  taxes  and  provide
 maximum  relief  to  the  people.  There  was
 no  altemative  but  to  impose  these  taxes
 kecping  in  view  the  resoure  constraint.
 The  economic  position  of  our  country
 has  improved  because  of  the  policies  of
 Nehruji  ann  Indiraji.  Our  poduction
 has  increased  and  many  development
 works  have  been  undertaken.

 The  practical  economic  policy  adopted
 by  the  late  Shrimati  Indira  Gandhi  was
 not  influenced  by  anyism.  Efforts  were
 made  to  eradicate  poverty  and  achieve
 develpoment  of  country  through  mixed
 econom  yand  in  a  Planned  way.  Incentives
 to  small  bution  to  the  growth  of  the
 country.

 Members  from  the  Opposition  have
 said  that  it  isa  conservative  Budget  and
 it  will  take  us  towards  modern  capi-
 talism.  (Interruptions)

 Marxists  Communists  and  C.P.M.
 (Naxalites)  call  it  a  bourgeois  Budget.  I
 am  at  a  loss  to  urderstand  the  meaning  of
 bourgeois  because  they  have  fiftcen  to
 twenty  parties.

 It  is  for  the  first  time  that  a  practical
 budget  has  been  presented.  This  Budget
 docs  not  follow  the  leater  track  and  it  will
 bring  economic  prosperity  to  the  country
 in  the  same  manner  in  which  Roosevelt
 has  brought  a  bout  the  cconomic  develop-
 ment  of  his  country  through  the  New
 Deol.

 It  has  provided  a  neW  direction  to
 curb  the  corruption  prevalent  due  to
 quota,  permit  and  licence  system  and
 also.  to  remove  the  hurdJcs  thus
 created  by  the  bureaucracy.  It  will
 help  each  section  of  the  society  to  march
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 ahead.  During  the  last  30  years,  our
 infrastructure  has  become  strong  that  we
 have  been  able  to  meet  the  requirements  of
 electricity,  coal  and  irrigation.  Thousnds
 of  persons  want  to  sct  up  smcll-scale
 industries  because  of  various  deveolpment
 works  that  have  taken  place.  In  this
 Budget  they  have  been  given  ircentives
 for  setting  w>  small  sca'e  industries,

 The  deficit  hes  inc:cased  as  compared
 to  what  it  was  last  (ime.  There  is  ४  deficit
 to  the  tune  of  Rs.  2000  crores.  ।  would
 urge  upon  the  Finance  Minister  to
 ensure  that  the  deficit  docs  not  increasc
 at  least  this  time  as  happened  last  time.
 It  is  very  imperative  for  sourd  cccnomy.

 The  relief  given  in  the  matter  of
 income-tax  is  a  welcome  step.  The
 exemption  limit  for  personal  income  tax
 has  been  raiscd  from  Rs.  15,000  to
 Rs.  18,000.  It  will  help  10  lakh

 tax  payers,  particularly  the  middle
 class  tax  payers.  out  of  40  lakh  =  tax-
 payers.  Another  welcome  step  is  the
 abolition  of  Compulsory  Deposit  Scheme
 and  =  simplification  of  ।  tax-stucture.
 Income  slabs  have  been  reduced  from  9
 to  4  for  which  I  would  like  to  congratu-
 late  him  particularly.  I  appreciate  the
 step  taken  to  rationalise  wealth-tax  by
 increasing  its  limit  from  Rs.  1-1/2  lakhs
 to  Rs.  2-1/2  lakhs.

 The  sum  provided  as  social  security
 has  been  raised  to  Rs.  3000/-  which  is
 also  a  good  step.  It  should  be  further  in-
 creased  and  cffort  should  be  made  to
 extend  the  benefit  to  the  maximum
 number  of  pcople.

 A  welcome  step  has  been  taken  by
 starting  crop  insurance  scheme,  Tho
 C.P.M.  Membzrs  were  saying  something
 about  premium.  They  have  perhaps  not
 gone  through  the  Budget  sheech  if  the
 Finance  Minister.  Crop  insurance  would
 benefit  thousands  of  farmers.

 The  Finance  Minister  has  done  a  very
 commendable  job  by  raining  the  tax
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 free  limit  of  retrenchment  compesation
 from  Rs  20,000/-to  Rs.  50,000/-.  The
 payment  of  wages  to  workers  in  the
 companies,  where  lock-out  has  been
 declared,  would  be  given  priority  like
 the  dues  of  other  creditors.  It  would
 Provide  great  relicf  to  the  workers,
 Thefe  is  a  privision  in  the  budget  to
 punish  the  sick  units  which  is  ऑ  very
 good  step.  The  capitalists  used  to  declare
 certain  units  as  sick  by  dirverting  the
 funds  to  other  activities  and  took  loans
 from  various  agencies  and  no  punishment
 was  धपा  to  them.  Now  such  people
 would  be  punished  and  they  would  not
 be  allowed  to  set  up  any  other  unit  in
 future.

 You  have  taken  a  very  welcome  step
 by  abolishing  tax  and  licence  fee  on
 Radio,  T.V.  ard  V.C.R.I  would  like
 to  congratulate  the  Finance  Minister  for
 the  some.  I  would  also  like  to  congratu-
 late  him  for  rairing  the  ceiling  of  invest-
 ment  in  plant  and  machinery  in  respect
 of  small  scale  industries  from  Rs.  20
 lakhs  to  Rs.  35  lakhs  The  increase  in
 ceiling  in  respect  of  ancil  laries  from  Rs.
 25  lackhs  to  Rs.  40  lakhs  in  a  good  step.
 It  will  provide  incentive  to  people  with

 meagre  resources  to  set  up  industies.  In
 our  mixcd  economy  more  opportunities
 are  available  to  the  people  and  the  Hon.
 Finance  Minister  dererves  congratula-
 tions  for  making  provision  in  these  direc*
 tion.

 No  country  can  make  progress  these
 days  without  having  electronic  and
 computer  industries.  I  would  like  to
 congratulate  you  that  you  have  given
 incentives  to  them.

 The  provision  of  giving  contributions
 to  political  parties  by  companies  with  a
 view  t)  checking  black  maney  is  also  a
 welcome  step.  It  would  check  growth
 of  black  maney.

 Now  ।  would  like  to  put  forward
 Certain  suggestions,  First  of  all, I  would
 like  to  say  that  our  food  grain.  produc
 tior  has  increased  so  much  that  our
 country  has  become  self  sufficient  now.
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 But  due  to  decline  in  production  of  sugar
 und  tobacco  and  oil  secds  as  well  as

 pulses,  an  amcunt  of  Rs.  700  crores  has
 to  be  spent  on  their  import.  It  would  be
 astepin  the  right  direction  if  produc-
 tion  of  pulses  and  oilseeds  is  increased.
 It  would  be  in  the  interest  of  the
 economy  of  the  country  also.

 ‘The  increase  in  ths  irrigational  facili-
 ties  has  benefited  a  particular  area  and
 afew  rich  farmers  only.  Despite  that,
 a  huge  amount  has  to  be  spent  on  the
 import  of  Sgricultural  implements  and
 other  agricultural  imports.  ।  would  like
 to  say  that  the  benefit  of  increase  in

 irrigational  fociliticts  should  also  be
 entered  to  small  farmers  and  to  the
 areas  where  no  such  facilitics  exist  ot

 present,  Dry  cultivation  should  be  given
 the  was  maximum  importance  with  a  view
 to  increasing  the  foodgrain  production
 and  so  that  the  benefits  of  the  country’s
 progress  cou'd  also  be  enjoyed  by  those
 people  who  have  not  so  far  benefited  at
 all.

 According  to  study  conducted  by
 IDBI,  due  to  increase  in  production
 capacity  in  30  industries,  which  account
 for  most  of  the  industrial  production,  the
 growth  rate  which  was  7.5  percent  in
 1981,  declined  to  7.3  precent  in  1982
 and  5.2  percent  in  1983,  It  isa  matter
 of  concern  that  despite  the  halp  of  finan-
 cial  institutions  there  has  bren  a  decline,

 Secondly,  the  biggest  problem  is  that
 of  sick  units.  Till  1983,  a  loan  of  Rs,
 1735  crores  was  lock  ४  up  in  these  sick
 units.  It  is  very  necessary  to  set  them
 right  so  that  the  funds  could  be  utilised
 in  a  profitable  manner.

 Capital  of  about  Rs.  36,000  crores
 has  been  invested  inthe  public  sector
 units.  In  1982-83,  there  was  a  profit  of
 Rs.  1603  crores.  If  of  profit  ONGC  and
 IOC  etc.,  is  deducted  from  this  profit,
 the  earning  from  this  huge  investment
 comes  to  a  very  negligible  emount.  It  is,
 therefore,  very  necessary  that  the  condi-
 tion  of  the  public  sectar  units  is  improved
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 so  that  the  economy  of  the  country
 could  make  progress.

 The  licencing  system  was  started  to
 check  the  monopolistic  tendencies,  but  it
 has  encouraged  the  protected  monopolis-
 tic  tendency.  The  big  multi-national
 companies  especially  Reliance  Textiles
 should  not  be  allowed  to  grow  in  a
 monopolistic  manner.  Care  should  be
 taken  in  this  regard.

 The  growing  administrative  expendi-
 ture  is  causing  great  harms  to  our
 economy.  The  increasc  in  the  percentage
 of  administration  expndituie  to  National
 Income  is  proving  to  be  a  hindrance  to
 the  developmental  process  and  you
 would  have  to  take  stcps  in  this
 direction.  In  the  budget  of  1950-51,  the
 administration  expenditure  which  was
 only  5  percent  of  national  income,  has
 now  grown  to  28  percent.  This  increase  is
 excessive  and  efforts  should  bemade  reduce
 it.  75  percent  of  non-plan  cxperditure
 18  under  the  head  defence,  interest  and
 subsidy  etc.  Whencver  efforts  were  made
 to  reditce  the  improductive  expenditure,
 the  axe  fell  on,  social  service  like  Health,
 Eduction  etc.,  unproductive  expenditure
 should  be  reduced  in  such  a  manncr  that
 social  services  are  not  affected
 adversely.

 If  growtherate  in  the  Seventh  Plan  has
 to  be  kept  at  5  percent,  there  should  be
 consiant  improvement  in  the  agricultural
 field.  It  is  very  necessary  that  the
 growh-rate  of  agricultural  production  is
 stepped  up  and  efforts  made  to  increase
 the  production  of  pulses  and  oilsecds  in
 addition  to  wheat  and  paddy.  The
 record  increase  in  agricultural  production.
 is  bound  to  improve  industrial  production
 If  the  growth-rate  is  raised  to  7  percent
 as  against  5  or  5,2  pcecent  last  year,
 there  would  be  much  progress  and  great
 improvement  in  the  cconomy  of  our
 country.  The  financial  discipline  must  be
 brought  about  in  our  economy  and  the
 states  which  violate  the  financial  discipline
 must be  punished.  Similarly  the  States
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 which  do  not  violate  the  finaneial  disci-
 pline,  must  be  given  incentives.  The  over-
 drafts  by  States  specially.  Contribute  to
 increasing  in  inflation.  It  is  very  necessary
 that  overdrafts  of  States  be  minimised,
 There  should  be a  ban  on  the  case  of
 those  States  which  resort  to  overdrafts
 quite  often.  I  would  request  the  Govern-
 ment  that  it  should  announce  a  scheme
 to  provide  additional  incentives  to  the
 States  which  maintain  firarcial  disci-
 pline.

 I  would  also  like  to  add  that  itis  a
 matter  of  great  satisfaction  that  foreing
 exchange  reserves  of  the  Country  have
 increased  to  Rs.  6014  crores  from  Rs.
 5498  crores.  With  ०  view  to  improving
 the  economy  of  the  country,  it  is  very
 necessary  that  power  generatian  increased
 to  the  maximum  power  gercration  has
 not  been  imcreased  to  the  optimum
 level.  Besides,  power  and  petroleum
 products  arte  equally  essential  items.
 Tt  is  very  necestary  that  indigenous
 production  of  petroleum  is  increased
 to  the  maximum  so  that  import  of
 petroleum  could  be  minimised.  ।  am
 happy  to  note  that  Government  has  made
 sufficient  provision  for  this,  purpose.
 For  power  sector  also,  a  provision  of
 Rs.  2025  crores  has  been  made  as
 against  Rs.  1484  crores  last  year.  A
 provision  of  Rs.  200  crores  has  been
 made  in  the  budget  for  the  development
 of  nuclear  power  plants,  which  is  a  very
 good  step.  All  these  things  will  have
 good  effect  on  every  sphere  of  the
 economy  of  our  nation.

 New  textile  policy  is  proposed  to  be
 announced  by  the  Government.  I  would
 request  that  every  effort  should  be  made
 to  make  the  cloth  available  at  cheaper
 Prices  and  the  vew  textile  policy  should
 be  declared  05  early  as  possible.

 The  most  urgent  need  is  to  provide
 the  people  with  cheaper  houses,
 HUDCO  provides  loan  for-ConstructeJ
 of  hosues,  but  the  HUDCO  charges
 interest  like  an  usyrer.  With  the  loan
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 which  is  sanctioned  it  is  not  possible  to
 maintain  the  prescribed  specification  and
 standard.  I  would,  therefore,  request
 that  practical  specifications  should  be
 prescribed  and  maximum  number  of
 houses  should  be  constructed  in  the  rural
 areas.  One  of  the  main  causes  of
 consumption  is  that  the  teachers  and  other
 Government  cmployees  who  aro  pisted  in
 villages  are  unable  to  get  houses.  It  is
 also  necessary  to  bring  down  the  price
 of  building  material,  otherwise  a  time
 may  come  when  it  would  be  impossible
 for  the  people  to  construct  houses.

 1  would  also  request  that  you  should
 provide  maximum  subsidy  for  installation
 of  hand  pumps  inthe  villages.  In  each
 villagetwo,  four  of  five  handpum  ps  should
 be  installed.  You  should  make  maximum
 provision  for  this  purpose  so  that  at  least
 the  problem  of  drinking  water  could  be
 solved  after  37  years  of  Independence.

 I  would  also  like  to  add  that  the  loans
 being  provided  to  the  people  under  IRDP
 and  other  programmes,  are  being  grossly
 misused.  The  banks  are  putting  obstacles
 in  such  loans.  The  Minister  of  State  for
 Finance,  Shri  Poojaryji  had  visited  our
 area.  He  continues  to  visit  all  the  areas
 and  he  is  marking  all  possible  efforts  for
 which  I  would  like  to  thank  him.  This
 aspect  is  in  his  knowledge,  but  more
 efforts  should  be  made  in  this  direction.
 Many  complaints  of  consumption  have
 been  received  regarding  disbursement  of
 Rs,  25.000/-  as  loan  to  the  unemployed.
 there  loans  are  leing  disbursed  to  the
 families  who  are  not  entitled  to  receive
 them.

 So, I  requeest  the  Minister  to  make
 arrangem:nts  for  according  priority  in
 the  matter  of  providing  loans  to  those
 families  where  nota  single  member  is
 employed  so  that  genuine  and  needy
 persons  get  full  benefit  of  this  scheme.

 As  the  Chairm@n  is  not  allowing mo
 more  time,  I  conclude  my  speech  and
 support  the  budget  presented  by  the
 Firanace  Minister,
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 SHRI  LAL  VIJAY  PRATAP  SINGH
 (Sarguja)  :  Mr.  Chairman,  Sir,  I
 support  the  Budget  whole  heartedly.  All
 the  sections  of  society  will  be  bencfited
 by  it  because  it  has  been  prepared  with
 great  wisdom,  imagination  and  judicious-
 ness.

 Mr.  Chairmen,  Sir,  you  know  that
 ours  is  a  big  anda  developing  country.
 There  are  greet  potentialities  of  its
 development.  There  isa  large  number
 of  law  income  group,  middle  income
 group  and  high  income  group  people  in
 the  counury.  This  Budget  has  been
 prepared  keeping  in  view  the  interests
 of  all  sections  of  society  and ।  feel  it
 will  benefit  all  of  them.  If  you  glance
 at  the  budget  proposals,  you  will  find
 that  the  income-tax  limit  has  been
 increased  from  Rs.  15,000/-  to
 Rs.  18,000/-  which  is a  welcome  step
 and  it  will  benefit  quite  a  large  number
 of  people.  Similarly,  in  the  case  of
 wealth-tax,  the  Jimit  has  been  raised
 from  Rs.  1,50,000  to  Rs.  2,5€,000  and
 the  rate  of  tax  has  been  reduced  from  5
 percent  to  2  percent.  It  is  also a  good
 step  because  most  ofthe  people  come
 under  this  category.  In  addition,  the
 introduction  of  the  crop  insuranace
 scheme  is  also  unique  in  itself  and  ।  feel
 it  will  benefit  the  country  to a  great
 extent.  lt  will  benefit  the  farmer  and
 have  a  very  good  impact  on  our  country,

 In  addition, I  would  like  to  submit
 that  the  proposal  regarding  contributions
 ta  the  Prime  Minister’s  Relief  Fund  is  a
 welcome  step.  It  is  well  known  that
 people  have  black  money  in  abundance
 which  is  kept  concealed.  Now  donations
 to  the  Prime  Minister’s  Relief  Fund,
 will  qualify  for  relief  in  tax.  It  is  a  aood
 step  and  it  will  be  helpful  in  preventing
 the  generation  of  black  money  which
 can  be  put  to  a  better  use,

 The  Finance  Minister  deserves  congra-
 tulations  for  abolishing  the  Compul-
 sory  Deposit  Scheme  as  the  amployees
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 had  been  demanding  its  abolition  for a
 lang  time.  The  limit  for  payment  of  bonus
 has  also  been  raised  from  Rs.  130  to
 Rs.  1600.  There  is  also  a  proposal  to  give
 Compensaiion  to  the  victims  of  accidents.
 All  these  measures  do  not  appear  to  be
 important,  but  a  closer  scrutiny  reveals
 their  importance.  In  addition,  tax  rellef
 has  also  been  provided  to  the  sportsman
 and  the  scientists.  Authors  of  university
 level  text-books,  dictionaries  etc.  in
 Hindi  and  other  Indian  languages  have
 also  been  provided  tax  relief.  हैं  welcome
 all  these  steaps.  If  we  see  the  Budget  in
 totality,  we  shall  find  that  the  Finance
 Minister  has  used  imagination  to
 Prepare  this  practical  Budget.  The
 Members  from  the  Opposition  have
 expressed  apprehensions  that  the  prices
 will  go  up  on  account  of  this  budget,
 but  if  the  budget  proposals  are  given
 effect  to  properly,  the  prices  will
 certainly  come  down.

 Mr.  Chirman,  Sir,  through  you  I
 would  like  to  touch  one  or  two  more
 points.  So  far  as  duty  on  petroleum
 products  and  other  essential  commodities
 is  concerned,  I  request  you  ta  reconsider-
 this  matter  because  these  commodities  are
 used  by  the  common  man.  For  example,
 petroleum  products  are  used  by  every-
 body  in  the  country,  whether  he  isa
 small  farmer  oc  a  worker,  directly  or
 indirectly.  I  would,  therefore,  request
 the  Finance  Miaister  to  reconsider  the
 increase  in  all  seriousness  and  ultimately
 it  is  he  who  will  have  to  decide  whether
 to  provide  some  reliof  or  not.

 A  laudable  step  has  been  taken  so  far
 as  modern  computers  and  medicines  are
 concerned.  A  provision  has  been  made
 for  the  import  of  medicines  for  serious
 diseases  like  T.B.  etc.  Similarly,  some
 other  facilities  have  been  given  to  the
 public  in  this  Budget  and  these  should
 teally  be  appreciated.

 I  would  also  like  to  draw  the  atten-
 tion  of  the  Figance  Minister  towards  the
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 backwardness  of  Sarguja  district  from
 where  I  have  been  clected.  It  is  inhabited
 mostly  by  Adivasis.  This  district  supplies
 fuel,  coal  and  other  uesful  items  in  large
 quantities  to  the  entire  country.  There  is
 great  scope:  for  development,  but  it  isa
 matter  for  regret  that  despite  many
 effactive  steps  this  district  could  not  be
 linked  with  the  mainstream  of  the
 country  so  far.  The  schemes  meant  for
 linking  this  district  with  the  mainstream
 are  progressing  at  a  slow  paco.  Whatever
 the  reasons  fo:  the  slow  pac:,  whether
 it  is  backwardness  ignorance  or  any
 other  reason,  additional  funds  shoufd  be
 provided  for  expeditious  execution  of
 the  schemes.  Acute  drinking  water
 scarcity  is  also  there  in  this  d  strict. I
 would  only  submit  that  keeping  in  view
 its  backwardness  and  to  cnsure  its  proper
 development,  it  is  absolutely  necessary  to
 make  proper  arrangements  for  drinking
 water  there.  If  proper  attetion  towards
 development  of  this  arca  is  paid,  this
 backward  arca  will  definitely  join  the
 mainstream  of  the  country.

 With  these  words,  I  once  again
 congratulate  the  Finance  Minister  on
 presenting  a  very  good  Budget.

 (English)

 SHRI  JAGANNATH  PATTNAIK
 (Kalahandi):  Mr.  Chairman,  Sir,  I
 welcome  this  Budgst  because  it  is  a  tax-
 curtailing  and  forward  looking  Budget
 and  an  attempt  has  been  made  in  this
 Budget  to  inject  honestly  the  philosophy
 to  modernise  India  and  to  land  Iudia
 safely  in  the  twenticth  century.
 That  is  the  desire  of  this  generation
 whose  symbol  is  Shri  Rajiv  Gandhi,
 the  Prime  Minister  of  India  and  it  has
 been  reflected  in  the  Budget.  Sufficient
 attention  has  been  peid  in  this  Budget
 to  see  thit  India  can  be  advanced  and
 modernised  technically,  and  industrially
 in  this  age  of  ह  (0१981  competition.  The
 philosopby  of  this  Budget  is  that  it  is
 butter  to  consolidate  in  some  sectors
 thaa  to  have  unscientific  and  unplanned
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 growth,  and  ।  welcome  this  philosophy.
 Measures  like  free  education  to  girls,
 benefits  to  industrial  workers  and  to
 pers.  ns  who  mect  with  accident,  curbing
 of  black  money,  givien  incentives  to
 various  sectors.  generating  the  genius  of
 youth  in  the  fields  of  culture  and  sports,
 are  highly  appreciable  and  the  younger
 generation  of  the  country  will  be  bene-
 fitted  by  these  measures.

 While  preparing  this  Budget,  must
 probably  there  would  have  been  three
 options  left  to  the  Finance  Minister  or
 the  Finance  Ministry.  Firstly,  to  curtail
 the  plan,  sccondly  to  increase  the
 borrowings  heavily  and,  thirdly,  to  inject
 heavy  doscs  of  taxation,  and  out  of  these
 our  Finance  Minister  has  rightly  chosen
 not  to  curtail  the  plan  or  to  borrow
 heavily  and  create  problems  for  the
 future  generation,  but  to  have  some
 taxation.  Practical'y  that  is  the  best
 solution  so  far  as  my  view  is  concerned.

 I  would  like  to  urge  upon  the  Govern-
 ment  that  we  have  to  be  vigilant  and
 careful  aboul  our  economy  because  our
 economy  is  a  gamble  with  weather,  and  if
 the  weather  god  is  not  kind  to  us,  there
 is  every  possibility  of  inflation  and  the
 whole  risk  that  we  have  taken  in  this  Bud-
 get  may  prove  to  be  a  disaster.  Therefore,
 my  suggestion  would  be  that  we  shou  ld
 give  sufficient  subsidy  for  food  and
 fertilizer.  Especially,  we  should  supply
 subsidised  food  to  the  rural  people  and
 to  the  lower  income  group.  Similarly,
 sufficient  incentives  and  subsidy  should
 be  given  to  the  farmers  in  the  matter  of
 fertilizers  and  other  inputs  also. I  say
 this  because  there  is  a  feeling  among
 the  agriculturists  as  we  observed  during
 the  elections  while  talking  to  them,  that
 a'though  this  is  a  country  of  rural  and
 agricultural  economy,  but  in  actual
 practice  they  are  not  done  sufficient
 justice.  So,  we  should  take  care  of  them.
 I  think  in  this  Budget  we  have  given
 concessions  to  all  the  sectors,  mainly  to
 the  industrial  sector,  but  we  have  not
 given  sufficient  incentives  and  subsidy  to
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 the  agriculturists.  So,  we  shou'd  do
 that.

 As  we  have  taken  a  very  practical
 approach  so  far  as  our  industrial  policy
 is  concerned,  and  have  given  sufficient
 incentives  to  the  industrialists  in  the

 private  sector,  there  cannot  be  any
 grumbling  now  that  th:  Government  is
 not  allowing  them  to  grow  in  a free
 atmosphere.  Sufficient  scope  has  now
 been  given  to  them  for  their  free  and
 fair  growth.  Now  it  is  the  duty  of  the
 Government  to  review  whether  the

 industrialits  are  taking  advantage  of
 the  concessions  provided  to  properly
 take  care  of  the  growth  of  industry  or
 not.  We  should  be  more  vigilant  now,
 because  we  have  given  them  sufficient
 incentives.

 The  mere  provision  of  finance  or
 giving  them  tax  concessions  will  not  be
 sufficient  for  the  growth  of  industry.
 We  have  also  to  take  care  of  the  raw
 materials  and  power  gencration,

 We  all  believe  in  socialism,  Now  it  is
 not  a  party  matter.  ।  enshrined  in
 the  preamble  of  the  Constitution  by  the
 Fortysecond  Amendment.  We  have  takon
 the  picdge  to  have  social  justice  in  articles
 38  and  39  On  our  Directive  Principles.
 Therefore,  we  should  now  be  more  care-
 ful  about  the  growth  and  development
 in  the  field  of  agriculture  and  industry.
 There  should  be  proper  justice  done
 through  equal  distribution  so  that  there
 will  be  socialism.  We  should  take  steps
 to  eradicatc  regional  imbalarce.  From
 that  point  of  view,  we  should  pay  more
 attention  to  States  which  are  not
 developed  agriculturally  or  industrially,
 where  the  per  capita  income  is  very  low.
 We  should  take  this  philosophy,  not
 only  to  the  State  but  to  the  disirict  level,
 so  that  proper  justice  will  be  done  to  all
 parts  of  the  country.

 Even  though  Orissa  is  a  land  of  plenty
 from  the  point  of  view  of  minerals,
 mainly  because  of  the  political  insta-
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 bility,  it  remained  a  poor  and  backward
 State  all  these  years.  Now  there  is  no
 more  political  instability  and  we  want  to
 bring  the  State  up  to  the  level  of  the
 industrially  and  agriculturally  advanced
 States.  One  of  the  reasons  for  our  back-
 wardness  is  that  we  are  lacking  in  the
 field  of  irrigation  and  power.  So,  suffi-
 cient  attention  should  be  paid  and  more
 funds  should  be  allocated  to  the
 State  of  Orissa,  to  cnable  it  to  increase
 the  arca  under  irrigation,  which  is  in
 fact  the  first  point  of  the  20-Point  Pro-
 gramme.

 In  the  Indravathi  Project,  which  is  the
 biggest  project  now  in  progress,  the  pace
 is  slow  because  of  lack  of  finds.  This
 project  will  provide  not  only  irrigation
 but  also  generate  power  to  the  extent  of
 600  MW.  So,  more  funds  should  be
 provided  for  this  project.

 As  sufficient  coal  is  avalilable  in  our
 region  near  the  Jib  river,a  Thermal
 Power  Plant  may  be  set  up.  The  Super-
 Power  Thermal  Station  at  Talcher
 should  bz  taken  up  and  exccuted
 expenditiously.

 Improvement  in  the  matter  of  railway
 facilities  is  a  must  for  the  growth  of  the
 State  and  also  the  national  cconomy.
 Therefore,  the  Talcher-Sambalpur  line
 and  the  Ambaguda-Jeypore  line,  which
 will  link  Kalahandi  which  is  rich  in
 mineral  deposits  like  bauxite,  should  be
 taken  up  without  further  delay.

 In  order  to  remove  the  regional
 imbalance,  sufficient  attention  shoutd
 be  given  to  backward  States  and  back-
 ward  districts.  The  Planning  Commission
 should  have  an  independent  monitoring
 cell,  which  shou'd  periodically  cvaluate
 the  progress,  which  should  be  printed  in
 their  magazine,  Yojana.

 T  again  welcome  this  budget,  as  it  has
 given  attention,  to  al!  sections  of  the
 people.  At  the  end,  I  will  spongly  plead
 that  the  enhanced  rates  of  levy  on
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 kerosene  and  cooking  gas  should  be
 reviewed  or  withdrawn.

 [Translation]

 SHRI  NARESH  CHANDRA
 CHATURVEDI  (Kanpur)  :  Mr.
 Chairman,  Sir,  fiirst  of  all,  ।  thank  you
 for  giving  me  an  opportunity  to  speak
 and  ।  also  congratulate  the  Hon'ble
 Finance  Minister  on  prescnting  such a
 judicious  and  courageous  Budget.’  ।
 congratulate  him  on  introducing  new
 features  in  the  Budgct  which  were
 not  there  in  the  Budgets  of  the  past
 several  years.  The  special  features  of  the
 Budget  are  tax  relief  to  big  companies,
 abolition  of  the  Compulsory  Deposit
 Scheme,  concession  to  electronics  industry
 tax  relicfto  the  authors  of  books  in
 Hindi  and  other  Indian  languages  and
 they  are  commendable.  The  criticism
 by  the  Opposition  about  these  issues  is
 unreasonable  and  they  have  opposed  for
 the  sake  of  opposition  only,

 The  Hon'ble  Finance  Minister  has
 mentioned  certain  things  in  the  Budget
 and  1  would  like  to  say  something  about
 them.  In  the  beginning  of  the  Budget
 speech  he  has  quoted  Shrimati  Indira
 Gandhi:  ‘No  section  of  our  vast  and
 diverse  population  should  feel  forgotten.’
 This  app-oach  has  been  adopted  in  the
 Budget.  ।  support  this  approach
 but  ।  would  like  to  draw  his
 attention  towards  an  event  which
 occurred  many  years  ago.  This  event
 Telates  to  the  period  when  our  great
 leeder  and  the  first  Prime  Minister,
 Pandit  Jawahar  Lal  Nehru  took  over  the
 teins  of  the  country  on  the  eve  of
 Independ:nce  in  1946,  and  he  went  to
 Mahatma  Gandhi  to  seek  his  blessings
 and  guidance  to  run  the  country’s
 administration.  Bapu  had  given  hima
 guiding  principle  that  while  taking  any
 decision,  he  should  keep  स  view  the
 poorest  of  the  poor  of  this  country  and
 thereafter  whatcver  decision  he  took
 would  be  for  the  bencfit  of  the  whole
 country.  ।  want  to  submit  to  the  Hon.
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 Finance  Minister  that  though  he  has  kept
 in  mind  the  diverse  population  of  India,
 yet  he  has  overlooked  the  direction  of
 Bapu  at  one  place;  at  the  time  of  increas -
 ing  tax  on  petroleum,  products  he  has
 forgotten  that  petroleum,  dicsel,  kerosene
 oil  and  gas  cylinders  are  no  longar  used
 exclusively  by  the  affluent  people;  now
 these  are  being  used  extensively  by  the
 small  people  and  middle  classes,
 Every  well-to-do  farmer  has  a  tractor  and
 uses  diesel  in  it.  Each  and  every
 hut  of  the  village  burns  kerosone  oil.
 Even  the  bidis  smoked  by  people  with
 the  lowest  income,  have  not  been  spared.
 Therefore,  ।  request  the  Hon'ble
 Finance  Minister  to  reconsider  taxes  on
 these  items.  To  ircrease  onc  rupee  per
 litre  on  petrol,  Rs.  6  on  every  gus
 cylinder  and  75  paise  per  liter  on
 kerosenc,  to  my  mind,  is  quite  a  heavy
 burden  on  the  poor  citizens  of  this
 country.  The  Government  should  reconsi-
 der  it.

 I  would  also  submit  that  increase  in
 paper  prices  is  also  not  justifiable.  There
 is  still  grcat  need  to  propagate  literacy
 in  the  country,  and  in  a  country  where
 paper  is  needed  not  only  for  media  but
 also  for  books,  exercise-books  by  crores
 of  children,  the  increase  in  paper  prices
 is  a  matter  of  great  concern.  Our
 Finance  Ministry  and  the  Hon'ble  Finance
 Minister,  who  himself  is  an  intelligent
 and  a  scholarly  person,  cannot  overlook
 the  fact  that  paper  is  nceded  extensivcly
 both  for  literary  pursuits  and  educational
 work.  I  hope  he  will  reconsider  this
 matter.

 For  one  thing  ।  will  definitely  congra-
 tulate  him  that  he  has  muintained  the
 dynamism  of  the  Budget  and  has  not
 bothered  that  the  Opposition  Members
 will  brand  him  as  supporter  of  the
 capitalists  ur  make  othres,  baseless  allega-
 tions.  He  has  done  what  a  good  Finance
 Minister  should  do  for  the  battcr  future
 of  the  country.  The  exemption  limit  for
 personal  income-tax  has  been  raised  from
 Rs.  15,000  to  Rs.  18,000  which  I  think
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 ison  the  lower  said.  Today  in  India,
 there  has  been  considerable  increase  in
 the  number  of  persons  with  a  minimum
 salary  of  Rs.  2,000,  whether  they  are
 bank  employees  or  L.I.C.  employses  or
 professors  or  teachers.  You  take  any
 middle  class  man,  his  pay  will  not  be  less
 than  Rs.  25,000  per  annum.  The  exemp-
 tion  limit  should  have  been  at  least  Rs.
 20,000.  By  not  doing  so,  the  Finance
 Ministry  has  shown  its  somewhat  narrow
 approach.  I  hope  that  the  Hon.  Finance
 Minister  will  remove  this  short-coming
 and  extend  the  limit  from  Rs.  18,000  to
 Rs,  25,000.

 I  would  like  to  say  a  few  words  about
 the  provisions  made  regarding  Education,
 Labour  and  Industry.  I  have  been  clected
 to  Lok  Sabha  from  Kanpur  city.  Two
 or  three  mills  of  the  city  have  been
 closed  down.  The  Hon.  Finance  Minister
 himself,  when  he  was  the  Commerce
 Minister,  while  speaking  on  J.K.  Rayon
 Mills  has  stated  that  the  mills  would  be
 opend  soon.  A  pcricd  of  two  to  three
 years  has  clapsed  since  that  announcement
 was  made.  J.K.  Manufactures,  the  second
 mill,  has  been  lying  closed  for  the  last
 7-8  years.  Thousands  of  workers  of  that
 mill  have  been  rendered  jobless.  They  are
 suffering  a  lot.  I  think  Jack  of  complete
 control  over  the  industrialists  sunning
 these  mills  is  the  cause  of  the  sufferings
 of  these  poor  employees.  If  the  Finance
 Ministry,  after  giving  compensation,
 takes  over  the  mills,  the  problem  can  be
 solved  to  some  extent.  The  management
 of  the  mill  is  not  in  a  position  to  rua  the
 mill.  When  the  State  Government  put
 pressure  on  the  management  for  starting
 the  mill,  they  went  to  court  and  got  a
 stay  order.  The  problems  of  the

 ‘employees  cannot  be  solved  this
 Wwuy.  When  the  new  taxtile  policy  comes
 into  force,  many  sections  will  be  affected.
 It  will  affects  Kanpur  also  because
 maximum  number  of  (81116  mills  are  in
 Kanpur.  We  will  welcome  modernisation
 but  if  it  affects  the  interests  of  the  toiling
 workers  adversely,  (here  would  be  difficul-
 ties  in  accepting  it.  Only  after  the  new
 textile  policy  has  been  announced,  we

 —General  Discussion
 and  Supplementary

 Demands  for  Grants
 (Gen.),  1984-85

 will  come  to  know  about  its  merits,  but
 this  should  bo  taken  care  of  that  it  does
 not  create  difficulties  for  the  workers.

 The  furds  allocated  for  education  are
 in  sufficient.  The  Iadian  educational
 system  is  in  doldrums.  Eduction  being  a
 State  subject,  neither  the  three-language
 formula  is  being  implemented  nor  any
 clear  language  policy  seems  to  have  been
 furmulated.  In  certain  States,  the  teach-
 ing  of  the  English  language  starts  from
 the  First  Standard,  in  the  others  from
 the  Third  or  Fourth  Standard  and  in
 Certain  States  English  is  not  tought  at  all.
 There  are  States  where  Hindi  is  not
 taught.  Whenever  the  metter  of  three-
 language  formula  is  raised,  it  is  said  that
 there  are  financial  constraints.  Hindi  is
 spoken  by  a  majority  of  the  people  in
 this  country.  Nen-use  of  Hindi  in  work
 and  frequent  change  in  policies  are
 resorted  to  at  the  State  Level.  My
 submission  is  that  the  language  policy
 should  be  clarified.  Even  after  38  years
 of  independence,  it  is  not  clear  how  long
 English  is  going  to  continue.  If  Hindi
 and  other  Indjan  languages  re  not  given
 importance,  Independence  loses  its
 meaning.  Bapu  has  said  that  a  country
 is  dumb  if  it  does  not  use  its  national
 lanaguge  in  carrying  out  its  entire  work
 and  docs  nat  develop  it.  The  fact  is
 that  our  progress  in  the  matter  of  use
 of  Hindi  remiins  far  behind.  ।  want
 that  the  Finarce  Minister  should  provide
 sufficient  funds  for  the  development  of
 the  national  language  Hindi  and  for  the
 Propagation  and  development  of  all  the
 Indian  languages.  It  is  very  importart.
 Without  this  the  country  will  remain
 dumb.  To  enable  the  country  to  become
 articulate  ard  to  infuse  vitality  in  it,  it
 is  necessary  that  there  should  not  be  any
 negligence  in  this  regurd.  If  the  Indian
 languages  are  not  developing  duc  to  lack
 of  finances,  effo-ts  should  ba  mide  to
 remove  this  constraint  so  that  Indian
 languages  could  develop  and  the  brighter
 profile  of  the  Indian  people  is  projected
 before  the  world.

 I  would  like  to  submit  that  the
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 workers  in  our  country  are  facing  very
 difficult  probiems.  Firstly,  there  is  the
 housing  problem  basing  faced  by  lakhs
 of  workers  engaged  in  the  big  factories
 in  the  metropolitan  cities.  I  khow  about
 Kanpur  where  the  mill-workers  even
 aftar  working  for  years  together,  have
 still  to  live  in  shauties.  They  have  rot
 been  provided  with  a  roof  over  their
 heads  or  a2  flat  to  live  in.  On  the  other
 hand,  hundreds  of  residential  quarters
 have  been  constructed  in  Kenpur  city.
 Therefore,  ।  would  request  you  that  in
 Kanpur  city,  where  about  five  and  half
 lakh  labou-ers  end  workers  live  without
 any  proper  housing  facility  and  about
 two  lakhs  of  them  sleep  on  faotpaths
 braving  heat,  could  and  inclement
 weather,  and  many  are  living  in  Jhonpris
 which  leak,  the  Government  should  at
 least’  provide  a  roof  over  their  heads  I
 am  not  speaking  of  Kanpur  alone  but
 in  all  the  industrial  cities  of  our  country
 where  there  is  a  little  or  no  housing
 facility  for  workers.  appropriate  provi-
 sion  for  the  purpose  should  be  made.
 The  dwelling  units  may  be  small  or  big
 ones,  but  at  least  a  roof  should  be
 provided  to  all  of  them.  In  a  welfare
 State  like  ours  if  we  are  not  able  to
 provide  food,  medical  facllities  o-
 employment  opportunities,  we  should  at
 least  provide  them  with  a  roof  over  their
 heads.

 It  is  appreciable  that  government  has
 introduced  crop  insurance  scheme  but
 itis  still  in  its  in  fancy  and  its  s:  ope  is
 very  limited.  ।  wou'd  like  its  scope  be
 widened.  Alongwith  the  workers,  the
 defence  employces  are  also  facing  the
 housing  problem.

 These  number  is  about  one  lakh  and
 a  half  and  there  is  no  labour  colony  for
 them.  Therefore,  effective  steps  should
 be  taken  to  provide  them  with  housing
 facilities.  ।  would  like  the  Finance
 Minister  to  look  into  it  and  provide
 funds  therefor  so  that  these  welfare
 measures  could  be  implemented.  This
 budget  is  beneficial  to  all  sectiuns  of  the
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 country.  This  should  benefit  the  common
 man  also.  With  these  words, I  support
 this  budget.

 17.58  hrs

 DISCUSSION  ON  URGENT  NEED  TO
 ENSURE  REMUNERATIVE

 PRICES  FOR  AGRICUL-
 TURAL  PRODUCE  TO

 FARMERS

 [English]

 MR.  CHAIRMAN  :  Now,  two  more
 minutes  are  left  for  6  o'clock.  Shall  we
 take  up  the  Discussion  on  the  urgent
 need  to  ensure  remunerative  priccs  for
 agricultural  produce  to  the  farmers  under
 tule  193.0  ?

 Prof.  Madhu  Mandavate.

 PROF.  MADHU  DANDAVATE
 (Rajpur)  :  Mr.  Chairman,  Sir,  I  rise  to
 raise  a  discussion  on  the  urgent  need  to
 ensure  remuncrative  prices  for  agricul-
 tural  produce  to  the  farmers.

 Mr.  Chairman,  in  our  country,  the
 lobbies  of  organised  labour  and  those  of
 industry  are  quite  vocal.  But  unfortuna-
 tely,  the  peasent  who  is  the  backbore  of
 our  entire  economy  in  the  country  has  a
 very  feeble  voice.  To  aive  voice  to
 the  demands  of  the  peasants  and  their
 aspirations,  I  1150  to  raice  this  discussion
 under  rule  193.

 The  question  is  one  of  remurerative
 Price.  For  any  agricuitural  produce,  toਂ
 quantify  the  remunerative  price  for  all
 times  to  come  is  a  meaningless  proyosi-
 tion.  The  remunerative  prices  for  the
 agricultural  produce  basically  depend  on
 the  cost  of  production  in  the  field  of
 agriculture.  This  in  turn  depends  upon
 the  cost  of  fertilisers  and  other  inputs,
 like,  water,  electricity,  diesel,  oilseeds,
 ete.


